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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, AT
NEW DELHI.
O.A NO. 12 OF 2023
IN THE MATTER OF:

ALOK KUMAR MUSHRA & ANR. ...APPLICANTS

VERSUS
STATE OF UTTAR PRADESH & ORS. ...RESPONDENTS
REPLY ON BEHALF OF RESPONDENT M/S BALRAMPUR CHINNI MILLS (SUGAR

UNIT AND DISTILLERY UNIT) TO THE JOINT COMMITTEE REPORT DATED
23.04.2024.

MOST RESPECTFULLY SHOWETH:

That the present Original Application has been filed by the Applicants
against Respondent M/s Balrampur Chinni Mills (Sugar Unit and Distillery
Unit) situated at Village Datauli, Tehsii Mankapur, District Gonda, Uttar
Pradesh, inter-alia alleging that the said unit is causing air and water
pollution. The matter is pending adjudication before this Hon'ble Tribunal

and is now listed for hearing on 05.08.2024.

That the matter was last listed before this Hon'ble Tribunal on 24.04.2024,
when this Hon'ble Tribunal was pleased to pass the following order:

“2.Tribunal had earlier constituted the Joint

Committee by order dated 22.02.2023 and

certain deficiencies were found in its report.

Hence, another Joint Commiftee was

constituted, report of which was also found to

be deficient. Hence, by order dated

05.02.2024 a new Joint Committee was



264

constituted. Joint Committee so constituted
by Tribunal has submitted the report on
23.04.2024 finding certain deficiencies on the

part of the Project Proponent.

3. Hence, we deem it proper to implead the

following as respondents in the matter:-

(i) Member Secretary, UPPCB;

(ii) (District Magistrate, Gonda;

(i) M/s. Balrampur Chinni Mills Ltd. (Sugar
Unit), Village Datauli, Tehsil Mankapur,
District, Gonda, UP;

(iv)]  M/s. Balrampur Chinni Mills Ltd. (Distillery
Unit), Village Datauli, Tehsil Mankapur,

District, Gonda, UP.

4. Sh. Pradeep Misra, Learned Counsel accepts
notice on behalf of respondent no. 1-UPPCB.

5. Let notice be issued to other respondents for
filing their response/objections to the report at

least one week before the next date of hearing.”

Hence, the present reply is being filed on behalf of the Respondent M/s
Balrampur Chinni Mills (Sugar Unit and Distillery Unit) in compliance of the

order dated 24.04.2024 passed by this Hon'ble Tribunal.

That in compliance of the order dated 05.02.2024 passed by this Hon'ble
Tribunal, an inspection of M/s Balrampur Chinni Mills (Sugar Unit and
Distillery Unit)was carried out by the Joint Committee on 05.03.2024 and
19.03.2024. That a report dated 23.4.2024 was prepared by the Joint

Committee in view of the inspection carried out on 05.03.2024 and
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19.03.2024. The report was submitted to this Hon'ble Tribunal on 23.04.2024.
That the said report consists of salient features, observations and
recommendations of the Joint Team and the Respondent herein is hereby

submitting a point-vise reply to the same in the preceding paragraphs.

That the Respondent is operating both the Sugar Unit and the Distillery unit
in complete compliance of the Environmental laws and strictly as per the
guidelines issued by the Uttar Pradesh Pollution Control Board from time to
time. The Respondent has obtained Consolidated Consent to Operate,
Authorization for Hazardous Waste and NOC for ground water

abstraction. The details of approvals, NOCs from relevant authorities are

as follow:
UNIT CONSENT AUTHORIZATION NOC FOR GROUND
UNDER  HAZARDOUS | WATER ABSTRACTION
WASTE
Sugar Consolidated Authorization  under | Obtained NOC for 3
Consent to | the provisions of | borewells (Annexed as
Operate dated | Hazardous and Other | Annexure-4 to the Joint

31.12.2025 Movement) Rules, | file).
(Annexed as | 2016 dated 11.04.2023

Annexure-2 to the | and the same is valid

Joint  Committee | fill 11.04.2028
Report at page 188 | (Annexed as
of the court file). Annexure-3 of the

Joint Committee

Report at page 193 of

the court file).

22.12.2023. Validity | Wastes (Management | Committee Report at

- 01.01.2024 il |and  Transboundary | page 197 of the court
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Distillery | Consolidated Authorization  under | Obtained NOC for 2
Consent to | the provisions of | borewells and copy of
Operate dated | Hazardous and Other | the same is marked

30.11.2023. Validity

Wastes (Management

and annexed herewith

— 01.01.2024 il | and Transboundary | as Annexure-
31.12.2025 Movement) Rules, | R/1(Colly).
(Annexed as | 2016 dated 05.05.2020

Annexure-6 fo the

and the same is valid

Joint  Committee | fill 31.12.2024
Report at page 240 | (Annexed as
of the court file). Annexure-7 of the

Joint Committee

Report at page 246 of

the court file).

SUGAR UNIT

THE UNIT SHOULD OPTIMIZE THE PERFORMANCE OF ITS STP SO AS TO MEET

THE PRESCRIBED STANDARD.

The Sewage Treatment Plant installed in the premises of the sugar division
is being run efficiently by the Respondent and the treated effluent from
the STP is meeting the prescribed standards as laid down by the Central
Pollution Control Board. It is pertinent to mention herein that the
parameters as per the analysis report of the Joint Committee are well
within the limits as consented by the Uttar Pradesh Pollution Control Board

in the Consent to Operate dated 22.12.2023 granted to the Respondent

unit.

. It is also pertinent to mention herein that the deviation found in

parameters of the samples collected by the Joint Committee w.r.t. to the
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standards laid down by this Hon'ble Tribunal in OA 106%9/2018 are in all
probability due to an hourly variation and the parameters otherwise in all
due course of running of the STP comply with both the standards as laid
down by CPCB and also with the standards laid down by this Hon'ble
Court in OA 1069/2018. It is submitted that the Respondent unit gets the
samples tested periodically from a third party NABL accredited laboratory
i.e. Environmental and Technical Research Centre. The samples from the
inlet and outlet of the STP were collected on 05.01.2024, 06.03.2024 and
03.04.2024 and the analysis report clearly shows that the parameters are
well within the prescribed parameters i.e. both as per the CPCB norms as
well as the standards laid down by this Hon'ble Tribunal in OA 106%9/2018.
Copy of the analysis reports dated 11.01.2024, 11.03.2024 and 09.04.2024

are marked and annexed herewith as Annexure-R/2(Colly).

Further, the samples from the STP are periodically analysed in the in house
laboratory of the Respondent unit and the analysis result is always within
the prescribed parameters i.e. both as per the CPCB norms as well as the
standards laid down by this Hon'ble Tribunal in OA 1069/2018. Copy of in-
house analysis report of the samples collected from the STP for the period
26.02.2024 to 13.03.2024 are marked and annexed herewith as Annexure-

R/3(Colly).

Thus, the treated effluent from the Sewage Treatment Plant is well within
the prescribed parameters and the STP is being run efficiently and
adequately. It is important to add herein that the treated effluent from the
Sewage Treatment Plant is not discharged outside the unit in any manner
and is completely used for gardening and irrigation purpose within the

premises.
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2. THE UNIT SHOULD PREPARE COMPREHENSIVE IRRIGATION MANAGEMENT

PLAN BY ENGAGING AN AGRICULTURAL SCIENTIST OR AGRICULTURAL

UNIVERSITY/INSTITUTE AS PER THE CPCB GUIDELINES TITLED “GUIDELINE FOR

UTILIZATION OF TREATED EFFLUENT IN IRRIGATION” AND SUBMIT THE SAME TO

SPCB WHICH SHALL VERIFY THE SAME WHILE ISSUING CONSENT TO THE UNIT.

FURTHER, UPPCB, MAY INCORPORATE THE RECOMMENDATIONS OF THE

IRRIGATION MANAGEMENT PLAN AS CONDITIONS OF CONSENT TO

OPERATE GRANTED TO THE UNIT, AS PER CPCB’S GUIDELINES.

The Joint Committee in its report has stated that the IMP for utilization of
treated effluent has been prepared by the Respondent on its own and
the same is not prepared by Agriculture Scientist/Agriculture University for
utilizing the treated effluent in irrigation as per the guideline of utilization of
treated effluent issued by CPCB. Hence, as per the recommendation of
the Joint Committee, Irrigation Management Plan has been prepared by
NSI Kanpur and the copy of the same is marked and annexed herewith as
Annexure-R/4.

3. THE UNIT SHOULD INSTALL PERMANENT STRUCTURE OVER AND ABOVE THE

DRAIN (NOT BELOW THE DRAIN) FOR TAKING THE ETP TREATED EFFLUENT TO

COMMAND AREA SO AS TO RULE OUT ANY MISUSE OF HDPE PIPELINE FOR

BYPASS OF EFFLUENT INTO THE DRAIN. THE UNIT SHOULD ALSO CLEAN THE

DRAIN ALONG THE BOUNDARY WALL.

That on the recommendation of the Joint Committee, the HDPE pipe line
has been re-routed over the road/culvert and has been removed from
inside the drain and the same is no longer passing through the drain.
Copy of photographs depicting that the HDPE pipe line has been re-

routed are marked and annexed herewith as Annexure-R/5(Colly).
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THE UNIT SHOULD ENSURE PROPER OPERATION & MAINTENANCE OF SRS

UNIT, SO THAT SULPHATE MAY BE EFFICIENTLY REMOVED FROM THE EFFLUENT.

. That as mentioned in the Joint Committee report in Table 4 at page 148 of

the court file, other parameters such as TDS, COD, BOD and TSS are in
reducing frend i.e. TDS at inlet is 5312 and at outlet is 5092, COD at inlet is
1998 and at outlet is 1623, BOD at inlet is 1084 and at outlet is 923 and TSS
at inlet is 257 and at outlet is 42. It is the humble submission of the
answering Respondent herein that since all other parameters are in
reducing trend, it is technically not possible for the parameters of Sulphate
to be in increasing trend since all the parameters are always in alignment
with each other i.e. if all the parameters are decreasing then sulphate
ought to also be in decreasing trend. Therefore, it appears that there has
been some error that seems to have been cropped up while submitting
the lab analysis report with respect to the samples collected from the inlet

and the outlet of the SRS system.

. Further, it is most important to mention herein that the SRS is an

intermediate unit of the Effluent Treatment Plant and the samples
collected from the final outlet of the ETP have been found to be well
within the prescribed parameters. That it has been duly mentioned in the
Joint Committee report at page 147 of the court file that the lab analysis
results of samples collected from the final outlet of ETP indicates that the
treated effluent from the ETP is complying w.r.t. the notified standards for
land application. That hence, the same indicates that sulphate is

sufficiently removed from the effluent.

That the unit periodically gets samples collected and tested from a third
party NABL accredited laboratory i.e. Environmental and Technical

Research Cenftre. It is perfinent to mention herein that samples from the
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inlet and outlet were collected on 05.01.2024, 06.03.2024 and 03.04.2024
and the analysis report clearly shows approximately 30% reduction in
sulphate value at the outlet of the SRS. Copy of the analysis reports dated
11.01.2024, 11.03.2024 and 09.04.2024 are marked and annexed herewith

as Annexure-R/6(Colly).

.That the unit also gets the samples tested fortnightly in the in house

environment laboratory and the fortnightly sample analysis table of the
SRS unit from December 2023 to April 2024 is marked and annexed
herewith as Annexure-R/7. It is submitted that the perusal of the same
would clearly show 20-30% reduction in sulphate at the outlet of SRS.
Further, the log books maintained by the unit for the ETP plant, which is
marked and annexed herewith as Annexure-R/8(Colly), would also clearly

show that there is 20-30% reduction of sulphate at the outlet of SRS unit.

Therefore, it is humbly submitted that the SRS unit is being properly
maintained and adequately operated by the Respondent unit and is

hence fully efficient.

THE UNIT SHOULD ENSURE REGULAR WATER SPRINKLING AND ALSO TAKE

OTHER NECESSARY MEASURES IN AND AROUND THE BOILER AND NEAR

BAGASSE STORAGE AREA TO MINIMIZE THE BAGASSE DUST DISPERSION IN

THE AMBIENT ENVIRONMENT.

At the outset, it is submitted that the Respondent has always made sure
that there is no or absolutely minimum bagasse dust dispersion in the
ambient environment. The said recommendation of the Joint Committee
has been duly implemented by carrying out installation of sprinklers all
around the boiler and near bagasse storage area. Copy of photographs
of water sprinklers installed all around the boiler and near bagasse storage

area are marked and annexed herewith as Annexure-R/9(Colly). Further,
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water spraying is carried out on daily basis to avoid dust dispersion and
daily monitoring record is also maintained for the same, a copy of which is

marked and annexed herewith as Annexure-R/10.

THE UNIT SHOULD MAINTAIN PROPER LOGBOOK RECORD OF HAZARDOUS

AND OTHER WASTE AND MAINTAIN THE MANIFEST FOR HAZARDOUS & OTHER

WASTE (FORM 10 [SEE RULE 19 (1)]). FURTHER RECORD OF ETP SLUDGE

GENERATION AND USE SHOULD ALSO BE MAINTAINED.

It is the humble submission of the answering Respondent herein that
proper log books are being maintained by the unit. That on the date of
inspection of the Joint Committee, the logbooks could not be traced and
hence the representative of the unit was not able to produce them
before the Joint Committee. It is submitted that the unit is duly maintaining
the logbook of waste generated from ETP i.e. Sludge and the copy of the
same is marked and annexed herewith as Annexure-R/11. It is further
important to mention herein that the Joint Committee Report mentions
that “the lab analysis result of the ETP sludge shows that the heavy metals

concentration is below the concentration limit".

. That the unit has obtained authorization under the provisions of Hazardous

and Other Wastes (Management and Transboundary Movement) Rules,
2016 on 11.04.2023 and the same is valid fill 11.04.2028 (Copy of the
Authorization is annexed as Annexure-3 of the Joint Committee Report at
page 193-196 of the court file). That proper logbook is maintained for
hazardous and other waste generated within the premises and the copy
of the same for the season 2023-2024 is marked and annexed herewith as

Annexure-R/12.

That hazardous waste generated in the form of used oil is sold by the unit
to authorized recycler i.e. Bharat Oil and Waste Management Limited.

Copy of membership certificate with Bharat Oil and Waste Management
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Limited is marked and annexed herewith as Annexure-R/13. It is also
pertinent to mention herein that the unit is maintaining proper manifest for
hazardous and other waste. Copy of Form-2, Form-3, Form-6 and Form-10

are marked and annexed herewith as Annexure-R/14(Colly).

THE UNIT SHOULD PROVIDE EASY LADDER (SPIRAL /SCAFFOLD TYPE) LADDER

AT STACKS INSTEAD OF MONKEY LADDER TO ENSURE SAFE ACCESS TO

SAMPLING PORT FOR EMISSION MONITORING AS PER CPCB EMISSION

REGULATIONS PART-III.

That the work for providing easy ladder at the stack has already been
started and is currently under progress. The work for providing ladder at
the stack/chimney of the Incineration Boiler (45 TPH, installed in the
Distillery Division) has been completed 30% and shall be completed by
15.09.2024. The work for providing ladder at the stack/chimney of the
main boiler (2 boilers of 90 TPH each, installed in the Sugar Division) shall
commence soon and hence shall be completed before the start of the
season by 15.11.2024. Copy of photographs depicting commencement of
work to provide easy ladder at the stack are marked and annexed

herewith as Annexure-R/15(Colly).

THE FLUE-GAS OF BOILER SHOULD BE DIVERTED AND RELEASED THROUGH

COMMON STACK OR SEPARATE STACK WITH THE PERMISSION OF UPPCB

AND UPPCB MAY EXAMINE THE MATTER AND TAKE FURTHER NECESSARY

ACTION AND MAY INCORPORATE THE SAME IN THE CTO.

That as per the recommendation of the Joint Committee, the Respondent
undertakes not to operate the bagasse drier during the coming season fill
a permanent solution is found for diversion of flue gas and its release

through common stack or separate stack.

10
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THE UNIT SHOULD APPLY FOR THE CTO REGARDING USES OF ASH, SLUDGE

FERMENTER SLUDGE FOR MANUFACTURING OF GRANULES IN THE PLANT

AND ALSO FOR THE USES OF PRESS MUD FOR BRIQUETTE MANUFACTURING.

It is pertinent to mentfion herein that the Respondent herein in ifs
application for Grant of Consent submitted for manufacturing of granules
in the Granulation Plant, had duly mentioned the following as raw
material to be used:

a. Fly Ash

b. Sludge

c. Press Mud

d. Yeast Sludge

e. Micro nutrient like Zinc, Iron, Manganese, Copper, Boron etc

f. Phosphate and

g. Water
Copy of the Application submitted by the Respondent herein for grant of
consent to operate for manufacturing of granules in the Granulation Plant

is marked and annexed herewith as Annexure-R/16.

. It is imperative to state that only a small quantity of sludge is used as raw

material in the granulation plant and it is only the ash from the boiler that
is the main raw material. That the Uttar Pradesh Pollution Control Board
granted a Consolidated Consent to Operate dated 13.04.2023 to the
Respondent herein with respect to the granulation plant. However, due to
the fact that only a minimal quantity of sludge is used as raw material in
the granulation plant, the same was not mentioned in the Consolidated
Consent to Operate dated 13.04.2023 granted by the Uttar Pradesh
Pollution Control Board. Copy of the Consolidated Consent to Operate
dated 13.04.2023 for the granulation plant is marked and annexed

herewith as Annexure-R/17. That after the recommendation of the Joint

11
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Committee, the Respondent herein has submitted an application dated
22.07.2024 to the Uttar Pradesh Pollution Control Board, for amendment of
Consolidated Consent to Operate dated 13.04.2023. That vide the said
amendment application, the Respondent herein has duly requested for
inclusion of the raw materials which include fly ash, sludge, press mud,
yeast sludge, Micro nutrient like Zinc, Iron, Manganese, Copper, Boron efc,
Phosphate and water in the Consolidated Consent to Operate. Copy of
the application dated 22.07.2024 submitted by the Respondent herein to
the Uttar Pradesh Pollution Control Board for amendment of Consolidated
Consent to Operate dated 13.04.2023 is marked and annexed herewith as
Annexure-R/18. It is important to highlight herein that the as per the Joint
Committee report, in the sample analysis report of the granules produced
in the Granulation Plant, the concentration of heavy metals was found to
be even below the concentration limits which shows that the same is

suitable for use as Soil Nutrient/fertilizer.

With respect to the briquette plant it is submitted that the same was
established and being run within the Industry’s premises by M/s Pitambara
Biofuels Industry. That after the recommendations of the joint committee
the plant has been shut down completely and is currently not in
operation. The plant is now being moved outside the premises and
through a contractor a separate plant is being set up by M/s Pitambara
Biofuels Industry who shall operate the same as per law after taking both
Consent to Establish and Consent to Operate and shall be after
purchasing excess press mud from the Respondent unit for manufacturing

Briquettes.

THE DRAIN-1 IS PASSING THROUGH THE SUGAR UNIT PREMISES, THEREFORE

UPPCB SHOULD EXAMINE THE ISSUE AS PER THE LAND RECORDS IN

CONSULTATION WITH LAND REVENUE DEPARTMENT AND IRRIGATION

12
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DEPARTMENT AND TAKE APPROPRIATE ACTION SO AS TO RULE OUT ANY

POSSIBILE EFFLUENT DISCHARGE THROUGH THE DRAIN.

. That as pointed out by the Joint Committee in its report, there exist 2

drains — Drain 1 and Drain 2, which ultimately meet the river Bisuhi. That as
rightly pointed out by the Joint Committee, the main drain i.e. Drain No.2
passes in front of the main gate of the distillery unit and the same does not
passes through the industry premises (at page 164 of the court file). That
the Drain 1 partly (only for a small stretch of approximately 160 meires)
passes through the inside periphery of the industry in south side. Copy of
the map indicating the small passage of Drain 1 inside the periphery of

the industry is marked and annexed herewith as Annexure-R/19.

. That in view of the recommendations and olbservations of the Joint

Committee, though the Respondent unit does not discharge any effluent
whatsoever into the Drain, the Respondent had submitted a letter dated
08.07.2024 to the Office of the Sub-Divisional Magistrate, Mankapur
Gonda, seeking permission to lay a Hume Pipe of 1200 mm diameter and
about 160 metres in length inside the unit’'s boundary wall on the said
drain. That the permission to lay down the said Hume Pipe has been
granted by the Office of the Sub-Divisional Magistrate, Mankapur Gonda,
vide letter dated 15.07.2024. Copy of the permission dated 15.07.2024
issued by the Sub-Divisional Magistrate, Mankapur Gonda is marked and
annexed herewith as Annexure-R/20. That in view of the said permission,
the Respondent has already started the work of laying down the Hume
Pipe which has been carried out to the extent of 35-40% and shall be soon
completed. Copy of photographs depicting that work of laying Hume

Pipe is in progress, are marked and annexed herewith as Annexure-R/21.

13
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DISTILLERY UNIT:

THE UNIT SHOULD NOT EXCEED THE ALCOHOL PRODUCTION AND ADHERE

ALCOHOL PRODUCTION AS CONSENTED CAPACITY PERMITTED BY UPPCB

AND PRESCRIBED UNDER THE EC (ENVIRONMENT CLEARANCE).

It is the humble submission of the answering Respondent herein that the
Distillery division has obtained a Consolidated Consent & Authorization)
(Fresh) dated 30.11.2023 under Section 25 of the Water (Prevention and
Control of Pollution) Act, 1974 and under Section 21 of the Air (Prevention
and Control of Pollution) Act, 1981 and the same was granted for the
period 01.01.2024 ftill 31.12.2025 (Copy of Consolidated Consent &
Authorization) (Fresh) dated 30.11.2023 is annexed with the Joint

Committee Report as Annexure-6 @ page 240-245 of the court file).

. That the consented capacity of the Distillery unit as per the Consolidated

Consent to Operate is 100KLD and the Industry can operate all 365 days in
the year. However, the industry is closed from time to time for
maintenance etc. and it is not operated on all 365 days, with the average
working days normally not exceeding 350 days. So the per day average
may sometimes be lower than 100 KLD or slightly more but it does not
exceed the annual sanctioned production i.e. 365100 = 36500 KL per

year.

That the total alcohol production in the Distillery for the past three years is
as follows:

a. April 2021-March 2022: 29907.701 KL

b. April 2022-March 2023: 29252.702 KL

c. April 2023- March 2024: 28500.102 KL

That the average per year alcohol production in the last three years

comes to be 29220.034 KL against the consented yearly production

14
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capacity of 36500 KL. The Joint Committee came to the conclusion that
instead of 100 KLD the production was 109 KLD (though total annual
production was about 29000 KLD (plus minus) (against approved
production of 36500 KLD), and now care is being taken that the per day

production does not exceed 100 KLD.

. That further it is imperative to mention herein that if the unit would have

exceeded the Alcohol Production, the same would have also resulted in
an increase in the quantity of the spent wash generated. That the
consented quantity of spent wash granted to the Respondent unit is
800m3 /day i.e. 800 KL per day. It is submitted that the average Spent
Wash Generated during the last three years i.e. for the period April 2021-
March 2024 is 623153 KL, meaning thereby that the average Spent Wash
Generated per year comes to be 207718 KL against the approved
capacity of 280000 KL/Year. The average per day generation of Spent
Wash is 593.48 KL against the consented generation of 800 KL per day.
That since the Spent Wash Generated is within or even less than the
consented generation per day, there is absolutely no chance for the unit
to exceed its consented alcohol production.

Copy of document reflecting the alcohol production and spent wash
generation for the last three years i.e. April 2021 till March 2024 is marked

and annexed herewith as Annexure-R/22.

THE UNIT SHOULD PROPERLY OPERATE & MAINTAIN THE AERATION TANK AND

CLARIFIERS (SECONDARY AND TERTIARY) OF CPU AND ACCORDINGLY

RECTIFY THE PROBLEM AT THE EARLIEST.

+

THE UNIT SHOULD PROPERLY OPERATE & MAINTAIN THE CPU AND ENHANCE

THE PERFORMANCE OF CPU AND RO SO AS TO MEET THE DESIRED WATER
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QUALITY FOR REUSE & RECYCLE OF THE TREATED EFFLUENT WITH THE

PROCESS.

. That the observation of the Joint Committee with respect to the point that

the operation and maintenance and functioning of the CPU is not
efficient (foam formation in the aeration tank and dry foam deposited on
surface of the secondary and tertiary clarifier) may have been due to a
temporary abrasion i.e. extra shock load. It is submitted that the aeration
tank and clarifiers of the CPU are working efficiently and the same can be
corroborated from sample analysis report dated 05.01.2024 and
03.04.2024 from NABL accredited laboratory, which is marked and
annexed herewith as Annexure-R/23(Colly). That a perusal of the
attached reports would reflect that the parameters of the CPU are well

within the prescribed norms.

. That to further show that the parameters of the CPU are well within the

prescribed norms, the answering Respondent herein is also attaching
weekly average report of samples tested in the units in house
environmental management laboratory. Copy of the weekly average
report of samples tested in the units environmental management

laboratory is marked and annexed herewith as Annexure-R/24(Colly).

It is also pertinent to mention herein that no water from the CPU is
discharged outside the premises and the same is recycled in its entirety in
the plant itself. That same has also been duly mentioned in the report of

the Joint Committee in para 15 at page 161 of the court file.

.Further, it is also important to mention herein that there appears to be

some error having cropped somewhere in the analysis result table 11 of
the joint committee report (page 162 of the court file). That the table 11

shows TDS value at RO outlet as 932 and TDS value at RO Reject as 664. It
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is the humble submission of the answering Respondent that the value of
TDS is always much higher in RO reject than in RO outlet and hence there
appears to be some error apparent on the face of the sample analysis as
provided in Table 11 of the Joint Committee report and hence cannot be

relied upon.

DURING INSPECTION THE INSPECTING TEAM ALSO FOUND THAT THE CPU

AND MEE WAS INSTALLED IN THE SUGAR MILL PREMISES AND WAS FOUND

OPERATIONAL. IN THIS CONTEXT, NECESSARY ACTION SHALL BE TAKEN BY

UP POLLUTION CONTROL BOARD (UPPCB) FOR THE USE OF CONDENSATE

POLISHING UNIT (CPU) AND MEE IN SUGAR PLANT IN CTO.

It is the humble submission of the answering Respondent herein that since
establishment the CPU and MEE has been installed in the premises of the
Sugar Unit. However, the same is only and solely used for the process of

the Distillery Division.

. Itis pertinent to mention herein that the Consolidated Consent to Operate

dated 30.11.2023, already has specific conditions with respect to MEE
systems and the same are reproduced herein below for the ready
reference of this Hon'ble Tribunal:
“3. Industry shall operate and maintain the MEE
systems to ensure Zero Liquid Discharge, failing

which, this consent shall be treated as revoked.

4.The separated water from solid separation
system such as condensate from evaporation
concentration system such as MEE shall be

utilized in the process...”

That hence as per the condifions of the consent, the condensate from the

MEE is re-used in its enfirety in the process of the distillery.

17
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4. THE UNIT SHOULD PROVIDE A DEMARCATION LINE IN THE LAGOON AND

SHOULD STORE THE SPENTWASH BELOW THE DEMARCATION LINE.

It is the humble submission of the answering Respondent herein that there
already existed demarcation line in patches however, after the visit and
the recommendation of the Joint Committee demarcation in red colour
has been fully carried out in circle in the lagoon. Copy of the photographs
depicting the demarcation carried out in red colour in full circle in the

lagoon are marked and annexed herewith as Annexure-R/25.

THE UNIT SHALL DISMANTLE THE ADDITIONAL TWO LAGOONS PROVIDED AT

OLD BIO-COMPOST YARD AND THEREAFTER LEVEL THEM ACCORDINGLY

UNDER THE SUPERVISION OF UPPCB.

It is the humble submission of the answering Respondent herein that the
additional two lagoons are proposed to be used for the purpose of Rain
Water Harvesting. The existing two Brick lined lagoons, each with a
capacity of 18,000 cubic meters, shall be utilized for the collection of
rainwater from rooftops (Sugar + Distillery) during the rainy season. The
harvested rainwater will be stored and subsequently utilized for cleaning,
cooling, and horticultural purposes within the premises during the sugar
production season. By adopting the use of the existing two brick lined
lagoons, the Respondent industry shall achieve a reduction in groundwater
demand by 13,777.34 kilolifres per annum. That in view of the same a
proposal dated 31.07.2024 for the use of additional two lagoons for the
purpose of Rain Water Harvesting, has been submitted by the Respondent
unit to the Uttar Pradesh Pollution Control Board. Copy of the proposal
dated 31.07.2024 submitted by the Respondent Unit to Uttar Pradesh
Pollution Control Board for use of additional two lagoons for the purpose of

Rain Water Harvesting is marked and annexed herewith as Annexure-R/26.
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THE UNIT SHOULD PROVIDE EASY LADDER (SPIRAL /SCAFFOLD TYPE) AT THE

STACK TO ENSURE SAFE ACCESS TO SAMPLING PORT FOR EMISSION

MONITORING AS PER CPCB EMISSION REGULATIONS PART-III.

That the work for providing easy ladder at the stack has already been
started and is currently under progress. The work for providing ladder at
the stack/chimney of the Incineration Boiler (45 TPH, installed in the
Distillery Division) has been completed 30% and shall be completed by
15.09.2024. The work for providing ladder at the stack/chimney of the
main boiler (2 boilers of 90 TPH each, installed in the Sugar Division) shall
commence soon and shall be completed before the start of the season

by 15.11.2024.

THE UNIT SHOULD APPLY FOR THE CTO REGARDING USES OF ASH (SLOP FIRED

BOILER), FERMENTER SLUDGE FOR MANUFACTURING OF GRANULES IN THE

‘GRANULATION PLANT'.

It is pertinent to mention herein that the Respondent herein in its
application for Grant of Consent submitted for manufacturing of granules
in the Granulation Plant, had duly mentioned the following as raw
material to be used:

a. Fly Ash

b. Sludge

c. Press Mud

d. Yeast Sludge

e. Micro nutrient like Zinc, Iron, Manganese, Copper, Boron etc

f. Phosphate and

g. Water

It is imperative to state that only a very small quantity of sludge is used as

raw material in the granulation plant and it is only the ash from the boiler
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that is the main raw material. That the Uttar Pradesh Pollution Control
Board granted a Consolidated Consent to Operate dated 13.04.2023 to
the Respondent herein with respect to the granulation plant. However,
due to the fact that only a minimal quantity of sludge is used as raw
material in the granulation plant, the same was not mentioned in the
Consolidated Consent to Operate dated 13.04.2023 granted by the Uttar
Pradesh Pollution Control Board. That after the recommendation of the
Joint Committee, the Respondent herein has submitted an application
dated 22.07.2024 to the Uttar Pradesh Pollution Control Board, for
amendment of Consolidated Consent to Operate dated 13.04.2023.
That vide the said amendment application, the Respondent herein has
duly requested for inclusion of the raw materials in the Consolidated

Consent to Operate.

DRAINS

THE PRESENCE OF HIGHER CONCENTRATION OF TDS IN THE DOWNSTREAM

OF THE RIVER AND AT THE DOWNSTREAM OF THE DRAIN-1 REVEALS THE

POSSIBILITY OF INTERMITENT DISCHARGE BY THE INDUSTRY AS THERE IS NO

OTHER TDS CONTRIBUTING SOURCE IN THE AREA. FURTHER BOD/COD

CONCENTRATION IS ALSO HIGHER IN DOWNSTREAM OF THE DRAIN/RIVER.

THEREFORE, SPCB SHOULD ENSURE STRICT PERIODICAL SURVEILLANCE OF

THE INDUSTRIES/DRAINS AND ENSURE NO INDUSTRIAL WASTE WATER

DISCHARGE INTO THE DRAINS/RIVER.

That as pointed out by the Joint Committee in its report, there exist 2
drains — Drain 1 and Drain 2, which ultimately meet the river Bisuhi. That
as rightly pointed out by the Joint Committee, the main drain i.e. Drain
No.2 passes in front of the main gate of the distillery unit and the same

does not passes through the industry premises (at page 164 of the court
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file). That the Drain 1 partly (only for a small stretch of approximately 160
metres) passes through the inside periphery of the industry in south side
(Copy of the map indicating the small passage of Drain 1 inside the

periphery of the industry is already as Annexure-R/19).

That the Joint Committee report itself mentions that the Drainl receives
small amount of sewage from the nearby residential houses/shops along
the state highway prior to traversing along with the industry boundary
wall (para 4.2 at page 167 of the court file). That the report further
mentions that during the visit on 19.03.2024, cattle of local villagers were

bathing in the river Bisuhi (page 170 of the court file).

It is the humble submission of the Respondent herein that the industry
does not discharge any effluent (treated or untreated) in any of the
Drains. It is submitted that the reason for high value of parameters in the
sample so collected by the Joint Committee is attributable to stagnant
water, sewage from residential houses/shops entering into the Drain and
majorly because of animals grazing, bathing etc. in and around the river
both upstream and downstream of the industry. Copy of photographs
depicting animals grazing, bathing etc. in and around the river both
upstream and downstream of the industry are marked and annexed
herewith as Annexure-R/27(Colly). It is important to highlight that the
Joint Committee report itself mentions that there is no proper drainage
system in village Datauli and Kudasan. The report further continues to
mention that as informed by the local residents, the Drain 1 located in
Datauli village receives sewage discharge from the nearby residential

houses/shops across the highway (Page 171 of the court file).

That hence, the above submissions make it clear that sewage from

residential houses/shops as well as animals grazing and bathing in and
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around the river (upstream and well as downstream) are the only
conftributors towards high parameters found in the samples collected by
the Joint Committee. That the Joint Committee report itself states that
the treated effluent from the ETP of the Sugar Unit is used for Ferti-
Irigation and the treated sewage from the STP is used for gardening and
irigation purpose inside the industrial campus. Hence, no effluent is
discharged into the drain from the Sugar Unit. That with respect to the
Distillery unit, it is humbly submitted that the same is operating as Zero
Liquid Discharge (ZLD) and no effluent whatsoever is discharged either

within or outside the distillery unit premises.

That in view of the recommendations and observations of the Joint
Committee, though the Respondent unit does not discharge any effluent
whatsoever intfo the Drain, the Respondent had submitted a letter dated
08.07.2024 to the Office of the Sub-Divisional Magistrate, Mankapur
Gonda, seeking permission to lay a Hume Pipe of 1200 mm diameter and
about 160 metres in length inside the unit's boundary wall on the said
drain. That the permission to lay down the said Hume Pipe has been
granted by the Office of the Sub-Divisional Magistrate, Mankapur
Gonda, vide letter dated 15.07.2024 (Copy of the same is already
marked and annexed as Annexure-R/20). That in view of the said
permission, the Respondent has already started the work of laying down
the Hume Pipe which has been carried out to the extent of 35-40% and

shall be soon completed.

The Respondent herein asserts that its units operate in strict accordance
with environmental laws. This claim underscores the Respondents
commitment to regulatory compliance, which is essential in mitigating
environmental pollution. The Respondent Industry ensures adherence to

environmental laws including implementing measures that contfrol and
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reduce emissions, manage waste effectively, and ensure that water
resources are not contaminated. By following these regulations, the
Respondent demonstrates its dedication to maintaining ecological

balance and safeguarding public health.

The installation of pollution control devices is a critical aspect of the
Respondent Industry’s strategy to prevent environmental degradation.
Advanced technology and state-of-the-art equipment are employed to
minimize the release of pollutants into the air and water. These measures
include the use of scrubbers, filters, and treatment plants that effectively
manage and neutralize harmful emissions and effluents. The proactive
installation of such devices reflects the Industry's forward-thinking
approach and its recognition of the importance of technological

innovation in environmental protection.

A significant validation of Respondent’s environmental stewardship comes
from the Joint Committee Report submitted before this Hon'ble Tribunal.
The report does not allege that the Industry is causing pollution or harming
the surrounding environment. This absence of allegations is a testament to
the Industry's diligent efforts in maintaining compliance and ensuring ifs
operations do not negatively impact the ecosystem. The
recommendations made by the Joint Committee have been duly acted
upon by the Respondent Industry, further showcasing its commitment to

confinuous improvement and responsiveness to regulatory guidance.

It is therefore most respectfully prayed that this Hon'ble Tribunal in order to
provide substantial justice in the matter may kindly be pleased to take on
record the facts stated in the body of this Reply along with the Annexures
and be further pleased to discharge the Answering Respondent Industry

from this OA;
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It is further prayed that this Hon'ble Tribunal may pass any such or further
order as it may deem fit and proper in the interest of justice and fair play

in favour of the Answering Respondent Industry.

THROUGH

A.R.TAKKAR, SHRIYA TAKKAR, ASMITA DUGGAL, UNNATI ANAND,

WQ& %@%V\W

BHARGAVA RAVIKUMAR, KAPIL BAKSHI, NIDHI R. JHA & MANAN TAKKAR
ADVOCATES

M/S ARTLO

# P-6/2E, DLF PHASE -II,

GURGAON - 122002

MOB: 8826200005

MAIL ID: ARTAKKAR@ARTLO.IN

DATE-01.08.2024
PLACE-GURUGRAM


mailto:ARTAKKAR@ARTLO.IN
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, AT NEW
DELHI
OA.NO. 12 OF 2023

IN THE MATTER OF

ALOK KUMAR MISHR & ANR. «.... APPLICANTS
VERSUS

STATEOFU.P.&ORS. RESPONDENTS
AFFIDAVIT

. Subhashish Ghosh S/c Sh. Prabir Ghosh, aged about 42 Authorized
Signatory of Respondent M/s Balrampur Chini Mills Ltd. {Sugar Unit and
Distillery Unit), R/o 213, Rectangle One, D-4, District Centre, Saket, New

Dethi-110017.

| the above named deponent do hereby solemnly affirm and declare as
under:-

1. That the above fitled Reply has been drafted under the authority and

s

5 thereof are true and correct to the knowledge of the deponent
i -

) -.%d the same may be read as contents of this affidavit also, which are
I . .

Nim ggket not being reproduced for the sake of brevity. No part of it is false and

nothing material has been kept concealed therefrom.

2. That the contents of paragraphs no. 1 to of above tilted Reply are
true and correct to my knowledge, no part of that is false and nothing

has been kept concealed therefrom.
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3. That the Annexures attached with the Reply are true copies of their

respective originals,

X [ / /
?‘%‘;‘.@\Q - 4 y
“\\1‘4 e@\“ ‘4 s
wsﬂ“ DEPON(Eﬁ
01 Aus 2u
VERIFICATION

Verified at New Delhi on 1st day of August,2024 that the contents of
paragraphs no. 1 to 3 of my above affidavit are true and correct to my

knowledge. No part of it is false and nothing has been concealed

therein.
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COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF GROUND WATER)

GROUNI%?AQER DEPARTMENT
{Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti

Government of Uttar Pradesh

Form 8 (E)
[See rules 15(2)]
(RENEWAL OF AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF EXISTING WELL FOR INDUSTRIAL/

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: REG013896
VALID FROM 12/10/2021 TO 11/10/2026

Registration No.: 202109000537

Name of the Owner

Address of the Applicant

Date of Submission

Company Name

Location Particulars

District
Plot No./Khasra No.

Ward No./Holding No.

GAJENDRA KUMAR ROUT

Mankapur Chini mills Ltd, village Post
Datauli

20/09/2021

BALRAMPUR CHINI MILLS LTD UNIT
MANKAPUR CHEMICAL

Gonda

Existing Land details attached

Particular of the Existing Well and Pumping Device

Date of Construction/Sinking of the Well

Type of Well

Purpose of well

Strainer Position (For Tube Well)
Type of Pump Used

Operational Device

01/04/2007

Tube Well/Boring

Industrial

Submersible

Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate of Withdrawal
(m®hr.):

100.00

Maximum Allowable Annual Extraction of Ground Water:

Reason for renewal of N.O.C.

.30t & T-eRu B HRUT

Against Case

Application Form Serial No.

Specimen Signature

Company Address

Block

Municipality/Corporation

Depth of the Well (In meter)

Assembly Size(For Tube Well)

H.P. of the Pump
Rate of Withdrawal (m%/hr.)

01/04/2007

Maximum Allowable Running Hours Per Day:

CGWA/NOC/IND/REN/1/2019/5570 is valid upto 1/10/2021.

27

ANNEXURE R/1

(COLLY)

GNDA0921RIN0025

village Datauli, Tehsil Mankapur,
Distt Gonda (

MANKAPUR
No

NA

112.80
25.00
100.00

5.00

165000



This No-Objection certificate authorizes the owner applicant (user) to sink a well in tzggeciﬁed at Sl. (3) for extraction of ground water at a rate not exceeding that as sh%
at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual extraction of ground water as shown at SlI. (3k) and is valid subject to the observance
of the conditions stated overleaf.
Conditions

« (1) In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« (2) No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this certificate shall be made without
prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this authorization.

« (3) For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters(conforming to BIS/ IS standards)
having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet of pumping devices and it shall be presumed that the quantity
recorded by the meter has been extracted by the said user, until the contrary is proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not
exceed to the recorded rate from water meters

« (4) The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the situation so demands.

« (5) In case of any change of ownership of the existing well, fresh registration has to be obtained.

« (6) No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this certificate shall be made without
prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this registration.

« (7) n case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect during verification at any
subsequent stage, this registration is liable for cancellation.

« (8) The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for renewal through a fresh
application, at least ninety days prior to expiry of its validity.

« (9) Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone tapped of piezometer should be
commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be made available to this office on monthly basis.

« (10) Guidelines for Installation of Piezometers and their Monitoring

« Piezometer is a borewell /tube well used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring equipment. It is also used to
take water sample for water quality testing whenever needed. General guidelines for installation of piezometers are as follows for compliance of NOC:

« +The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is being withdrawn. The diameter of the
piezometer should be about 4” to 6”.

« « The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more than one piezometer are installed the
second piezometer should monitor the shallow ground water regime. It will facilitate shallow as well as deeper ground water aquifer monitoring.

« « No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

. S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

« « The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should be given in meter up to two decimals.

« « For measurement of water level sounder or automatic water level recorder (AWLRY)/ Digital Automatic water level recorder (DWLR) with telemetry system should be used for
accuracy.

« « The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been stopped for about four to six hours.

« « All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be provided for bringing the piezometer
into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its validation.

« +The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon (October/November) periods. Quality may be got analyzed
from NABL approved lab. Besides, one sample (1 It. capacity bottle) to the concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

« « A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number, depth and zone tapped of
piezometer/tube well for standard referencing and identification.

« * Any other site-specific requirement regarding safety and access for measurement may be taken care of.

« (11) Any other condition(s) that may be imposed by the concerned Authority.

« (12) In case, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect during verification at any
subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« iii) All industries abstracting ground water in excess of 100 m®d shall be required to undertake annual water audit through Confederation of Indian Industries (Cll)/ Federation
Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors and submit audit reports within three months of completion of the
same to Ground Water Department, Uttar Pradesh. All such industries shall be required to reduce their ground water use by at least 20% over the next five years through
appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as mentioned in General
Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m3/day of ground water and. Monitoring of water level shall be done by the project
proponent. The piezometer (observation well) shall be constructed at a minimum distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the
piezometer shall be the same as that of the pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to pollute ground water (chemical,
pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house, explosives etc.) shall store the harvested rain water in surface
storage tanks for use in the industry.

« vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal washeries, other hazardous units etc. (as
per CPCB list) need to undertake necessary well head protection measures to ensure prevention of ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering discharge rate (using a digital water flow
meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring records and results should be retained by the proponent for two years, for
inspection or reporting as required by District Ground Water Management Council.

« i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3 /day. The water from STP shall be
utilized for toilet flushing, car washing, gardening etc.



Date :24/12/2021

Place:Gonda
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This certificate is electronically generated and does not require digital signature
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COMMERCIAL/ INFRASTRUCTURAL OR BULK USER OF GROUND WATER)

GROUN I%gAZER DEPARTMENT

{Namami Gange & Rural Water Supply Department)
Ministry of Jal Shakti
Government of Uttar Pradesh

Form 8 (E)
[See rules 15(2)]
(RENEWAL OF AUTHORIZATION/ NO-OBJECTION CERTIFICATE FOR SINKING OF EXISTING WELL FOR INDUSTRIAL/

AUTHORIZATION/ NO-OBJECTION CERTIFICATE NO: REG030908
VALID FROM 12/10/2021 TO 11/10/2026

Registration No.: 202109000546

Name of the Owner

Address of the Applicant

Date of Submission

Company Name

Location Particulars

District
Plot No./Khasra No.

Ward No./Holding No.

GAJENDRA KUMAR ROUT

Mankapur Chini mills Ltd, village Post
Datauli

21/09/2021

BALRAMPUR CHINI MILLS LTD UNIT
MANKAPUR CHEMICAL

Gonda

Existing Land details attached

Particular of the Existing Well and Pumping Device

Date of Construction/Sinking of the Well

Type of Well

Purpose of well

Strainer Position (For Tube Well)
Type of Pump Used

Operational Device

01/04/2007

Tube Well/Boring

Industrial

Submersible

Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate of Withdrawal
(m®hr.):

100.00

Maximum Allowable Annual Extraction of Ground Water:

Reason for renewal of N.O.C.

.30t & T-eRu B HRUT

Against Case

Application Form Serial No.

Specimen Signature

Company Address

Block

Municipality/Corporation

Depth of the Well (In meter)

Assembly Size(For Tube Well)

H.P. of the Pump
Rate of Withdrawal (m%/hr.)

01/04/2007

Maximum Allowable Running Hours Per Day:

CGWA/NOC/IND/REN/1/2019/5570 is valid upto 1/10/2021.
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GNDA0921RIN0026

village Datauli, Tehsil Mankapur,
Distt Gonda (

MANKAPUR
No

NA

112.80
25.00
100.00

5.00

165000



This No-Objection certificate authorizes the owner applicant (user) to sink a well in tzggeciﬁed at Sl. (3) for extraction of ground water at a rate not exceeding that as shc311
at Sl. (3j), for Running Hours per day as shown at Sl. (3k), and for maximum allowable annual extraction of ground water as shown at SlI. (3k) and is valid subject to the observance
of the conditions stated overleaf.
Conditions

« (1) In case of any change of ownership of the proposed well, fresh authorization has to be obtained.

« (2) No change of location, design, rate of withdrawal and pumping device in respect of the proposed well as indicated at SL (2) and (3) of this certificate shall be made without
prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this authorization.

« (3) For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix digital water flow meters(conforming to BIS/ IS standards)
having telemetry system in the abstraction structure, which record rate and quantum of extraction, at outlet of pumping devices and it shall be presumed that the quantity
recorded by the meter has been extracted by the said user, until the contrary is proved. The rate of extraction of ground water from the well as shown in item 3(k) shall not
exceed to the recorded rate from water meters

« (4) The concerned Authority reserves the right to stop extraction of ground water from the well due to quality hazards or any other reasons, if the situation so demands.

« (5) In case of any change of ownership of the existing well, fresh registration has to be obtained.

« (6) No change of location, design, rate of withdrawal and pumping device in respect of the existing well as indicated at Sl. (2) and (3) of this certificate shall be made without
prior permission of the Competent Authority. Any deviation in this regard shall lead to cancellation of this registration.

« (7) n case, any of the particulars | information furnished by the applicant in his application for issuance of this registration is found to be incorrect during verification at any
subsequent stage, this registration is liable for cancellation.

« (8) The Certificate of Authorization/ NOC shall be valid for a period of five years from the date of issue. The applicant shall have to apply for renewal through a fresh
application, at least ninety days prior to expiry of its validity.

« (9) Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory for user. Depth and zone tapped of piezometer should be
commensurate with that of the pumping well. The data, obtained from digital water level recorders shall be made available to this office on monthly basis.

« (10) Guidelines for Installation of Piezometers and their Monitoring

« Piezometer is a borewell /tube well used only for measuring the water level by lowering the tape/ sounder or automatic water level measuring equipment. It is also used to
take water sample for water quality testing whenever needed. General guidelines for installation of piezometers are as follows for compliance of NOC:

« +The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through which ground water is being withdrawn. The diameter of the
piezometer should be about 4” to 6”.

« « The depth of the piezometer should be same as is case of the pumping well from which ground water is being abstracted. If, more than one piezometer are installed the
second piezometer should monitor the shallow ground water regime. It will facilitate shallow as well as deeper ground water aquifer monitoring.

« « No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

. S.No Quantum of Ground water withdrawal (cum/day) No.of piezometers required
Manual DWLR with Telemetry
1 <10 0 0 0
2 11-50 1 1 0
3 50- 500 1 0 1
4 > 500 2 0 2

« « The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported measurement should be given in meter up to two decimals.

« « For measurement of water level sounder or automatic water level recorder (AWLRY)/ Digital Automatic water level recorder (DWLR) with telemetry system should be used for
accuracy.

« « The measurement of water level in piezometer should be taken, only after the pumping from the surrounding tube wells has been stopped for about four to six hours.

« « All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly lowered should be provided for bringing the piezometer
into the Hydrograph Monitoring System for Ground Water Department, Uttar Pradesh, and for its validation.

« +The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-monsoon (October/November) periods. Quality may be got analyzed
from NABL approved lab. Besides, one sample (1 It. capacity bottle) to the concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

« « A Permanent display board should be installed at piezometer/Tube wells site for providing the location, piezometer/ tube well number, depth and zone tapped of
piezometer/tube well for standard referencing and identification.

« * Any other site-specific requirement regarding safety and access for measurement may be taken care of.

« (11) Any other condition(s) that may be imposed by the concerned Authority.

« (12) In case, any of the particulars | information furnished by the applicant in his application for issuance of this permit is found to be incorrect during verification at any
subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted subject to the following specific conditions:

« i) No Objection Certificate shall be granted only in such cases where local government water supply agencies are not able to supply the desired quantity of water.

« i) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on ground water resources.

« iii) All industries abstracting ground water in excess of 100 m®d shall be required to undertake annual water audit through Confederation of Indian Industries (Cll)/ Federation
Indian Chamber of Commerce and Industry (FICCI)/ National Productivity Council (NPC) certified auditors and submit audit reports within three months of completion of the
same to Ground Water Department, Uttar Pradesh. All such industries shall be required to reduce their ground water use by at least 20% over the next five years through
appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water level monitoring mechanism as mentioned in General
Condition no.10 shall be mandatory for industries drawing/ proposing to draw more than 10 m3/day of ground water and. Monitoring of water level shall be done by the project
proponent. The piezometer (observation well) shall be constructed at a minimum distance of 50 m from the bore well/production well. Depth and aquifer zone tapped in the
piezometer shall be the same as that of the pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« V) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises. Industries which are likely to pollute ground water (chemical,
pharmaceutical, dyes, pigments, paints, textiles, tannery, pesticides/ insecticides, fertilizers, slaughter house, explosives etc.) shall store the harvested rain water in surface
storage tanks for use in the industry.

« vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/ Petrochemical, Coal washeries, other hazardous units etc. (as
per CPCB list) need to undertake necessary well head protection measures to ensure prevention of ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular monitoring of dewatering discharge rate (using a digital water flow
meter) and submit the data online to Ground Water Department, UP as applicable. Monitoring records and results should be retained by the proponent for two years, for
inspection or reporting as required by District Ground Water Management Council.

« i) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water requirement is more than 20 m3 /day. The water from STP shall be
utilized for toilet flushing, car washing, gardening etc.



Date :24/12/2021

Place:Gonda

294

This certificate is electronically generated and does not require digital signature
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ENVIRONMENTAL AND FRCHNICAL RESEARCH CENTRE 33
Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P.)
Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindia.com
(ISO 9001:2015, 1SO 45001:2018 (OH&S) ISO 14001:2015)
An approved laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

ETRC/PMO9/TEST-REP/FT/45

TEST REPORT ANNEXURE R/2
WATER & WASTE WATER ANALYSIS (COLLY)
|

| Test Report Ref No. ETRC/1101/12834/2024 Date of Report: 11.01.2024

' Name /Address/Type of Industry M/s Balrampur Chini Mills Limited ‘
Unit: Mankapur Sugar

P.O.: Datauli, Tehsil: Mankapur l

District: Gonda (U.P.) - 271306 !

SAMPLE DETAILS

1 | Water/ Waste Water Waste Water 5 | Packing Condition Sealed |
2 | Sample Description STP Inlet 6 | Sample Collected By Industry self '
| 3 | Sample received date | 05.01.2024 7 | Analysis Start Date 05.01.2024 -
4 | Sample Quantity 2.0 liters 8 | Analysis End Date 10.01.2024
TEST RESULT
Sr. . Range of testing |
No. Test Parameter Unit Protocol/Test Method Result Nlimit of detection
1 pH . - APHA 24" Ed. 2023-4500H" 7.2 1-14
2 (T%;')D’”""”" Sofid | mgn IS: 3025 (Part-16): 2023 682.0 10 - 40000
3 g’;;;s"s"e“de" Solid | gl | APHA 24" Ed. 2023-2540 D 410 |  50-20000
Bio-chemical Oxygen IS: 3025 (Part-44): 1993 R
4 | Demand (BOD) mg/ Reaffrmed: 2019 | 240 1.0 - 150000
Chemical Oxygen IS: 3025 (Part-58): 2006
5 | pemand (COD) mg/l Reaffirmed; 2022 84.0 2.0 - 500000
6 | Total Phosphorous as P mgll ABHA 24~ Bd. 3023’ 4500 -P 2 2.10 0.1 - 1500
h
7 | Total Kjeldahi Nitrogen | mgn | APHA24 Ed. 20234500 - 3.26 2.0 - 1200
rhﬂ'ﬂ = ————
8 | Oil & Grease o s e e 0= - 5520 7.4 5.0- 200
. MPN/ IS: 1622 - 1981
9 | Fecal Coliform 100 ml Reaffirmed: 2019 820.0 1.8 - 1600
.......... END OF REPORT........

. ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and that this data reflects
our best attempt lo generate accurate results for the sample, mentioned in the report as above.

. The result relate only to the items lested.

=  ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the resulls andlor the performance of the
equipment constituting to the results.

. All disputes subject to Lucknow jurisdiction.

. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media
without our special permission in writing.

. Complain register is fa*ailabia in our taboratory.

[

o305
Authorized Signatory
(Ritu Garg)

Qm

(Sandeep Kr Verma)
Lab-Incharge

Mobile : +91 9897674227, 9936669576 | PAN No..AHWPG8397H | GSTIN No.: 09AHWPG8397H1ZD



ENVIRONMENTAL AN%Q'QCHNICAL' RESEARCH CENTRE 4

Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P.)

- Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindia.com

= - '{IS0 9001:2015, 150 45001:2018 (OH&S) ISO 14001:2015)

An approved laboratory from Ministry of Environment; Forest and Climate change, Govt. of India under EPA 1986

ETRC/PMOS/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS

' Test Report Ref No. ETRC/1101/12835/2024 Date of Report: 11.01.2024 _
Name /Address/Type of Industry M/s Balrampur Chini Mills Limited
Unit: Mankapur Sugar
‘ P.O.: Datauli, Tehsil: Mankapur
District: Gonda (U.P.) - 271306

SAMPLE DETAILS

1 | Water/ Waste Water Waste Water 5 | Packing Condition Sealed

2 | Sample Description STP Outlet 6 | Sample Collected By Industry self

3 | Sample received date 05.01.2024 7 | Analysis Start Date 05.01.2024

4 | Sample Quantity | 2.0 liters 8 | Analysis End Date 10.01.2024

TEST RESULT

Sr. . Range of testing

No. Test Parameter ! Unit Protocol/Test Method Result Nlimit of detection
| 1 | pH - APHA 24" Ed. 2023-4500H" 7.6 1-14
. B e - 24" Ed. 2023-4500H |

2 "('I?I;g,”'s“'“" Salid mgll IS: 3025 (Part-16): 2023 609.0 10 - 40000
|3 {195‘;')5”3'”"““' Solid ' a1 | APHA 24™ Ed. 2023-2540 D BDL 5.0 - 20000
i Bio-chemical Oxygen IS: 3025 (Part-44): 1993
| 4 | Demand (BOD) mg/ Reaffirmed: 2019 46 1.0 - 150000
[ Chemical Oxygen IS: 3025 (Part-58): 2006
| 5 | pemand (COD) mg/l Reaffirmed: 2022 214 2.0 -600000
! 6 | Total Phosphorous as P | mgi | APTA247Ed. 2023,4500-P- | g 54 0.1 - 1500
I Th
| 7 | Total Kjeldahl Nitrogen | mgn | APHA 24N E‘f'Bzfé& 4308 - BDL 2.0-1200
| =
| 8 | Oil& Grease mgn | APHA24 Bige23- 3520 BDL 5.0 - 200
. MPN/ 1S: 1622 - 1981

| 9 | Fecal Coliform 100 m Reaffirmed: 2019 24_0 1.8 - 1600

BDL = Below Detection Limit

.......... END OF REPORT........

. ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and thal this data reflects
our best attempt to generate accurate results for the sample, mentioned in the report as above.

. The result relate only to the items tested.

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results andlor the performance of the
equipment constituting to the results,

. All disputes subject to Lucknow jurisdiction.

. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media
without our special permission in writing.

. Complain register Ighavailable in our laboratory.

|1

| rfﬂ;ﬁ A
Authorized ibnatory Authorized Signatory
(Sandeep Kr Verma) (Ritu Garg)
Lab-Incharge QM

Mobile : +91 9897674227, 9936669576 | PAN No.. AHWPG8397H | GSTIN No.: 09AHWPG8397H1ZD



ENVIRONMENTAL ANg 91_,7CHNICAL RESEARCH CENTRE

Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P.)

Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindia.com

(ISO 9001:2015, ISO 45001:2018 (OH&S) 150 14001:2015)

An approved laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

ETRC/PMOS/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS

Test Report Ref No. ETRC/WW/5239/2024 Date of Report: 11.03.2024

Name /Address/Type of Industry M/s Balrampur Chini Mills Limited
Unit: Mankapur Sugar

P.O.: Datauli, Tehsil: Mankapur
District: Gonda (U.P.) - 271306

SAMPLE DETAILS
1 | Water/ Waste Water Waste Water 5 | Packing Condition Sealed ) ]
2 | Sample Description STP Inlet 6 | Sample Collected By Industry self
3 | Sample received date 06.03.2024 7 | Analysis Start Date 06.03.2024
4 | Sample Quantity 2.0 liters 8 | Analysis End Date | 11.03.2024 |
TEST RESULT
Sr. } | Range of testing
No. Test Parameter Unit Protocol/Test Method Result flimit of detection
MPN/ 1S: 1622 - 1981
1 | Fecal Coliform 100 mi Reaffirmed: 2019 48.0 1.8 - 1600
.......... END OF REPORT........

. ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and that this data reflects
our best attempt o generate accurate results for the sample, mentioned in the report as above.

. The resuit relate only to the items tested.

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results and/or the performance of the
equipment constituting to the results.

¢ All disputes subject to Lucknow jurisdiction.

. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media
without our special permission in writing.

. Complain register is gvailable in our laboratory.

OBl

Authoriz ignatory Authorized Signatory
(Sandeep Kr Verma) (Ritu Garg)
Lab-Incharge Qam

Mobile : +919897674227, 9936669576 | PAN No:AHWPGB397H | GSTIN No.. 09AHWPG8397H1ZD
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ENVIRONMENTAL AND T’g&&ICAL RESEARCH CENTRE

Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P)
Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindia.com
(ISO 9001:2015, ISO 45001:2018 (OH&S) 1SO 14001:2015)
An approved laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986 TC-5469

ETRC/PMOS/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS
Test Report Ref No. ETRC/WW/5240/2024 Date of Report: 11.03.2024
Name /Address/Type of Industry M/s Balrampur Chini Mills Limited
Unit: Mankapur Sugar
P.O.: Datauli, Tehsil: Mankapur
District: Gonda (U.P.) - 271306
SAMPLE DETAILS
1 | Water/ Waste Water Waste Water § | Packing Condition Sealed
2 | Sample Description STP Outlet 6 | Sample Collected By | Industry self
3 | Sample received date 06.03.2024 7 | Analysis Start Date 06.03.2024
4 | Sample Quantity 2.0 liters 8 | Analysis End Date 11.03.2024
TEST RESULT
Sr. Range of testing
Na: Test Parameter Unit Protocol/Test Method . Result Aiinilt of detection
1 | pH - | APHA 24" Ed. 20234500H° | 7.6 1-14
2 (Tr‘g;')n's“"'ed Solid mgll IS: 3025 (Part-16): 2023 456.0 10 - 40000
3 z}"stg')s“s""""e" Solid | g1 | APHA 24" Ed. 2023-2540 D BDL |  5.0-20000
Bio-chemical Oxygen IS: 3025 (Part-44): 1993 | i
4 | Demand (BOD) mg/ Reaffirmed: 2019 1% 18150000
Chemical Oxygen IS: 3025 (Part-58). 2006
5 | pemand (COD) mg/! Reaffirmed: 2022 424 2.0 - 600000
6 | Total Phosphorousas P | mgi | APHA 247 Ed. 2023, 4500-P- | g 576 0.1-1500
16
7 | Total Kjeldahl Nitrogen | mgn | APHAZ4 -7 il 2.8 2.0- 1200
"{xﬂ
8 | Oil & Grease | mon APHARE" B, 023 -8620 BDL 5.0 - 200

" BDL = Below Detection Limit
.......... END OF REPORT........

. ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and that this data reflects
our best attlempt to generate accurate results for the sample, mentioned in the report as above.

. The result relate only to the items tested.

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results and/or the performance of the
equipment constituting to the resuits.

. All disputes subject to Lucknow jurisdiction.

. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media
without our special permission in writing.

. Complain register is avallable in our laboratory.

Auth ignatory Authorized Signatory
(Sandeep Kr Verma) (Ritu Garg)
Lab-Incharge Qm

Mobile : +919897674227, 9936669576 | PAN No.. AHWPG8397H | GSTIN No.. 09AHWPG8397H1ZD
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ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE
Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P)

Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindia.com

(ISO 9001:2015, 1SO 45001:2018 (OH&S) 1SO 14001:2015)

An approved laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

ETRC/PMO9/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS

Test Report Ref No. ETRC/0904/12848/2024 Date of Report: 09.04.2024
Name /Address/Type of Industry M/s Balrampur Chini Mills Limited
Unit: Mankapur Sugar
P.O.: Datauli, Tehsil: Mankapur
District: Gonda (U.P.) - 271306
SAMPLE DETAILS
1 | Water/ Waste Water Waste Water 5 | Packing Condition Sealed
2 | Sample Description STP Inlet 6 | Sample Collected By | Industry self
3 | Sample received date 03.04.2024 7 | Analysis Start Date 03.04.2024 |
4 | Sample Quantity 2.0 liters 8 | Analysis End Date | 08.04.2024 |
TEST RESULT
Sr. i Range of testing
No. Test Parameter Unit Protocol/Test Method Result Jlimit of detection
1 | pH - APHA 24" Ed. 2023-4500H" 7.4 1-14
2 (T;’sas')n'ss""’e" Solid mgl| IS: 3025 (Part-16): 2023 608.0 10 - 40000
3 (719;3',5“3"‘“"‘" Solid | a1 | APHA 24" Ed. 2023-2540 D 52.0 5.0 - 20000
Bio-chemical Oxygen | IS: 3025 (Part-44): 1993
4 | pemand (BOD) mg/l Reaffirmed: 2019 e 10150000
Chemical Oxygen IS: 3025 (Part-58): 2006 )
5 Demand (COD) mgh Rq'?fﬁrmed: 2022 e 2.0.- 600000
6 | Total Phosphorous as P | mg/ | APHA247Ed. 2023,4500-P- | 54 0.1 - 1500
T
7 | Total Kjeldahi Nitrogen | mgn | APHA2 " Ed'é?fg& 4500 - 420 2.0 - 1200
"
R
8 | Oil & Grease L BDL 5.0 - 200
. MPN/ IS: 1622 - 1981
9 | Fecal Coliform 100 ml Reaffirmed: 2019 810.0 1.8 - 1600
BDL = Below Detection Limit
.......... END OF REPORT........

. ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and that this dala reflects
our best attempt to generate accurate results for the sample, mentioned in the report as above.

. The result relate only to the items tested.

= ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the resuits and/or the performance of the
equipment constituting to the results.

. All disputes subject to Lucknow jurisdiction.

. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media
without our special permnission in writing.

+  Complain register is/available in our laboratory.

Authglfi;a"i{ gnatory Authorized Signatory
{Sandeep Kr Verma) (Ritu Garg)
Lab-Incharge QM

Mobile : +91 9897674227, 9936669576 | PAN No. AHWPG8397H | GSTIN No.: 09AHWPG8397H1ZD



ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE S

Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P.)

Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindia.com

(ISO 9001:2015, 1SO 45001:2018 (OH&S) ISO 14001:2015)

An approved laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

ETRC/PMOS/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS
‘Test Report Ref No. ETRC/0904/12849/2024 Date of Report: 09.04.2024
Name /Address/Type of Industry M/s Balrampur Chini Mills Limited
Unit: Mankapur Sugar
P.O.: Datauli, Tehsil: Mankapur
District: Gonda (U.P.) - 271306
SAMPLE DETAILS
1 | Water/ Waste Water Waste Water | 5 | Packing Condition Sealed
2 | Sample Description STP Outlet | 6 | Sample Collected By Industry self
3 | Sample received date 03.04.2024 7 | Analysis Start Date 03.04.2024
4 | Sample Quantity | 2.0 liters 8 | Analysis End Date 08.04.2024
TEST RESULT
Sr. . | Range of testing
No. Test Parameter Unit Protocol/Test Method Result flimit of detection
1 | pH - | APHA 24" Ed. 2023-4500H" | 7.6 1-14
2 (T%Z')D's“'“d Solld mg/l IS: 3025 (Part-16): 2023 572.0 10 - 40000
3 '(fl?sfg')s”s”e"d"d Solid | o1 | APHA 24" Ed. 2023-2540 D 5.2 5.0 - 20000
Bio-chemical Oxygen ! IS: 3025 (Part-44): 1993
4 | pemand (BOD) ma/ Reaffirmed: 2019 i 1.0-150000
Chemical Oxygen IS: 3025 (Part-58): 2006
5 | pemand (coD) g Reaffirmed: 2022 18.0 2.0 - 600000
ig]
6 | Total Phosphorous as P | mgi | APHA247Ed. 2023,4500-P- | g 4 { 0.1 - 1500
L] y
7 | Total Kjeldahl Nitrogen | mgn | APHA 24N Ed'éfé:" ' BDL 2.0 - 1200
org ~
h
8 | Oil & Grease mgn | APHAZ4: B, 2023 - 5520 BDL 5.0 - 200
MPN/ 1S: 1622 - 1981
9 | Fecal Coliform 100 ml Reaffirmed: 2019 32.0 1.8 - 1600
BDL = Below Detection Limit
.......... END OF REPORT........

. ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and that this data reflects
our best attempt to generate accurate results for the sample, mentioned in the report as above.

. The result relate only to the items tested.

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results and/or the performance of the
equipment constituting to the results.

. All disputes subject to Lucknow jurisdiction.

. This report is not to be repreduced wholly or in part and cannot be used as evidence in the court of law and should nol be used in any advertising media
without our special permission in writing.

. Complain register »available in our laboratory.

1o
j‘ﬁ;’lﬁ‘{l 2 ’QAM
Authbrized I'g-;latory Authorized Signatory
(Sandeep Kr Verma) (Ritu Garg)
QM

Lab-Incharge

Mobile : +919897674227, 9936669576 | PAN No. AHWPG8397H | GSTIN No.: 09AHWPG8397H1ZD
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BALRAMPUR CHINI MILLS LTD 2
Unit - MANKAPUR ANNEXURE R/3

SEWAGE (WASTE WATER ) ANALYSIS REPORT (COLLY)

; l;ate of analysis started 2b)0 ) 2024 Date :
ate of analysis completed =~ ©/02 /2924 R4) 02] 2024
Sl. No.
o Parameters Unit Untreated Treated
1 Temperature 0C ’
82 13-4
2 pH
. 8-04 ¥-392
3 Oil & Grease mg/itr 5.2
‘ NLL
4 Total S i
otal Suspended Solids mg/ltr 44 0é
5 Total Dissolved Solid mg/itr <483 2398
6 C.0.D. mg/itr 14-0 49
7 B.O.D. mg/ltr
8 Discharge water flow M?/Hr Y- 0 »- 0
Transmittance % :H:f _ ?(1 A
Turbidity NTU 17 0-1
Meter Unit Meter Reading Quantity
Energy Meter Kwh 414943 177
Water Flow Meter KL ¢ q PRk 1 qdz

‘I‘;".-f » AL
Sample Collected &
Analysed by S.T.P. Chemist S. T arge
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BALRAMPUR CHINI MILLS LTD 5
Unit - MANKAPUR
SEWAGE (WASTE WATER ) ANALYSIS REPORT
1 Date of analysis started 21)02) 2024 Date
2 Date of analysis completed 02|02\ 2024 o2 2024
|
— |
Sl. No. Parameters Unit Untreated Treated
1 Temperature °C 19.9 19.3 ]
2 | pH = g.0q =k Sl
3 Oil & Grease mg/itr 05 MIAL
4 Total Suspended Solids mg/itr IF -0
5 Total Dissolved Solid mg/itr 421 242
6 C.0.D. mg/itr im g&
: 7 | BOD. mg/tr 159 5t
| 8 Disch terfl i
i ischarge water flow MIHr 7.0 19
9 Transmittance % 5 1493
10 Turbidity NTU Y2 o8 o |
l_
‘|
| Meter Unit Meter Reading Quantity i
| Energy Meter Kwh 41462 oot 132
Water Flow Meter KL D () 24 '}_5 196 E
|
| - st
Samplé Collected &

Analysed by S.T.P, Chemist
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BALRAMPUR CHINI MILLS LTD
| Unit - MANKAPUR ;
SEWAGE (WASTE WATER ) ANALYSIS REPORT
1 Date of analysis started Date :
9902 2024 e
2 Date of analysis completed © 4 ég | 22t~ 28 |02 2025
Sl. No. Parameters Unit Untreated Treated
1 Temperature oC 19.4. 19.&
2 pH = §:00 Y-¥9
3 Oil & Grease mg/itr 8 -2 ML
4 Total Suspended Solids mg/itr 44 oo
5 Total Dissolved Solid mg/itr %1 272
6 C.0.D. mg/itr 114 37
7 B.O.D. mg/Itr
8 Discharge water flow M3/Hr +3 I3
9 Transmittance % 32 9 ""J % G
10 | Turbidity e ek g
Meter Unit Meter Reading Quantity
Energy Meter Kwh <1485 200
Water Flow Meter KL 8993 OF 134
2 sarhple Collected & =¥
Analysed by S.T.P. Chemist ACharge




BALRAM?bQJ% CHINI MILLS LTD 42

Unit - MANKAPUR
SEWAGE (WASTE WATER ) ANALYSIS REPORT

1 Date of analysis started Date .
2 Date of :n::/sis completed %%ffé',@ﬁ 17—(?}02[:0:&
Si. No. Parameters Unit Untreated Treated |
1 Temperature °C 19 13__ 199 s
2 | pH s Bo4 384 |
3 Oil & Grease mg/itr 05 N2
4 Total Suspended Solids mg/itr &2 ‘_;L O- =
5 Total Dissolved Solid mg/itr 418 2565
6 C.0.D. mg/itr 140 1<
.l Boh | mg/itr 19-0 59
8 Discharge water flow M3/Hr K i 81
9 | Transmittance % o 9 57
10 | Turbidity NTU S o0
Meter Unit Meter Reading Quantity___:
Energy Meter Kwh 4150AK¢ . s S
Water Flow Meter KL 99033 194 |

’SampMoctad &

Analysed by S.T.P. Chemist
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BALRAMPUR CHINI MILLS LTD

Unit - MANKAPUR !
SEWAGE (WASTE WATER ) ANALYSIS REPORT

1 Date of analysis started 0.L] 03] 2024 Date :
2 Date of analysis completed @ 6 (022024 OHo2| 2024
Sl. No. Parameters Unit Untreated Treated

1 Temperature °c Ap.) S

S - 8:04 .94

3 | Oil&Grease mg/ttr 07 NV

4 Total Suspended Solids mg/itr -;\3 .0

5 Total Dissolved Solid mg/itr q 34 34

6 C.0.D. ' mg/itr q 0 A5

7 B.O.D. : mg/itr

8 Discharge water flow MHr i 5} 3-9

9 | Transmittance ' % ',T_P. 1 (M@

| 10 | Tusbidiy . NTU . i, e

Meter ~ Unit Meter Reading Quantity
Energy Meter Ehat s Kwh 16206 ,f’.‘{_q
Water Flow Meter | | KL ¥yq¥22F Lﬂ‘j

Sanﬁ%llectad &

Analysed by S.T.P. Chemist




BALRAMBUR CHINI MILLS LTD 44
Unit - MANKAPUR
SEWAGE (WASTE WATER ) ANALYSIS REPORT
1 Date of analysis started 02| 20 ,;4 Date :
2 Date of analysis completed 3 7| O.:;”) 2021 02’ 03,20%?\
Sl. No. Parameters Unit Untreated Treated e
1 Temperature °oC P& 2p-9 -
2_| o e 8.01 | 987
3 Oil & Grease mg/itr -3 22
4 Total Suspended Solids mg/itr 31 -0
5 Total Dissolved Solid mg/itr ,1433_ V4
6 C.0.D. mg/itr {o_d 39
7 | BoOD. mg/tr A2 5-6
8 Discharge water flow M*Hr 7.2 @32
g Transmittance % =T 49 A4
10 | Turbidity NTU &9 oD
1| Tetad Mty 3 [t - 932 3-92.
Meter Unit Meter Reading Quantity _:
Energy Meter Kwh A1 6445 s
Water Flow Meter KL ¥9M6 L -

Sataniohdl

Analysed by S.T.P. Chemist
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BALRAMPUR CHINI MILLS LTD

Unit - MANKAPUR |
SEWAGE (WASTE WATER ) ANALYSIS REPORT

45

Date of analysis started 0303 2024 Date :
2 Dateofanalysis completed o |03 | 2024 43|55 |2024-
Sl. No. Parameters Unit Untreated Treated
I 1 Temperature °C 905 4.2
=% L = FoF ZEF
3 Oil & Grease mg/itr O U~
4 | Total Suspended Solids mg/itr So c0
§ | Total Dissolved Solid mg/tr 8¢ 407
6 | cop. matr So 29
7 | BoOD. mg/tr 194 59
8 Discharge water flow M3Hr X4 A0
9 | Transmittance % VAC Qf 4
10 | Turbidity | M 7.9 o-0
| Phesphorys Wl 3.2 X7
Meter Unit Meter Reading Quantity
Energy Meter Kwh 4138 £
Water Flow Meter KL 3IRESS 192

Ta i By s .T.P. Cfl‘.ﬂ'l'“




BALRAM%Q& CHINI MILLS LTD

46

Unit - MANKAPUR
SEWAGE (WASTE WATER ) ANALYSIS REPORT
1 Date of analysis started O<f 03220 2~ Date :
2 Date of analysis completed of]/o 2)202%- o 2/2024
Sl. No. Parameters Unit Untreated Treated |
1 Temperature °C 14.9 19.4-
» - I
B 7.9 141
3 Oil & Grease mg/itr 0.3 HIL
4 Total Suspended Solids mg/itr £3 .0
5 | Total Dissolved Solid mg/ttr 49 5'4‘1
6 | cop. mg/itr Ao 40_.
7 | BoD. mg/tr 13.8 5.8
8 Discharge water flow M¥Hr -4 ML
g Transmittance % Jé-0 99.a
10 | Tubidty NTU 7. o2
Meter Unit Meter Reading Quantity
Energy Meter wh | 44 SB2 =
Water Flow Meter KL DIDDoF s

' Samplo(Moi’M &

Analysed by S.T.P. Chemist




BALRAMPUR CHINI MILLS LTD s
Unit - MANKAPUR ,
SEWAGE (WASTE WATER ) ANALYSIS REPORT
1 Date of anal : :
2 Date of angl:;::: (s:::oar:\t :lc;ted (;(: /ié/'/zgi; % 5! 2372024
Sl. No. Parameters Unit Untreated Treated
1 Temperature oC Sl 2).¢C
= fL.. - T LY 1<
3 Oil & Grease mg/itr 0-7 NIL
4 Total Suspended Solids mg/itr 48 ekl
5 Total Dissolved Solid mg/litr 293 3 2<]
6 C.0D. mg/itr 4.2 29
7 B.OD. B\ mg/itr
8 Discharge water flow M3/Hr ?' ? TE
9 | Transmittance % e B 295
10 | Turbidity | NTU 79 o0
Meter . Unit Meter Reading Quantity
Energy Meter - = l1%i599¢ 165
Water Flow Meter KL 899002 185

/

w Sample%o ected &

Analysed by S.T.P. Chemist




BALRAMPUR CHINI MILLS LTD 48
Unit - MANKAPUR
SEWAGE (WASTE WATER ) ANALYSIS REPORT
1  Date of analysis started 06 /03 )2 24 Date :
2 Date of analysis completed M{03)2024 06 )03 J2024
Sl. No. Parameters Unit Untreated Treated |
1 Temperature °C (?_’!c‘f* 220 i
0 P G 7.48 7.0
3 Oil & Grease mg/itr 0.4 ALIL
4 Total Suspended Solids mg/itr 59 (.4
5 Total Dissolved Solid mg/itr 410 28%
6 | co. mgfitr 40 25
7 B.O.D. magfitr 24 &
8 Discharge water flow M*/Hr <3-9 99
9 Transmittance % ?.1 N Q 4 Y=
10 | Turbidity NTU 86 p-0
11| Tota) Yhoophowid MY [ 1-qo o-¥o
Meter Unit Meter Reading Quantity
Energy Meter Kwh 41_6 1. el g 167
Water Flow Meter KL 893102 488 |

% Samp& Collected &

Analysed by S.T.P. Chemist
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BALRAMP&IJ éHINI MILLS LTD
Unit - MANKAPUR ,
SEWAGE (WASTE WATER ) ANALYSIS REPORT
1 Date of analysis started 0% /03)2024 Date :
2  Dateofanalysis completed 72/ 02 /2024 07103 /2024
Sl. No. Parameters Unit Untreated Treated
A BT = 194 19:<
Y = 803 .5y
3 Oil & Grease mg/itr b6 N1LL
4 Total Suspended Solids mg/itr 28 K
5 Total Dissolved Solid mg/itr 40, 38 0
6 C.0.D. mgitr 20 20
7 | BOD. mg/itr 130 39
8 Discharge water flow M3/MHr 4.6 -6
9 Transmittance % CAYZ q9.s
10 | Turbidity NTU 77 #-q
Meter Unit Meter Reading Quantity
Energy Meter Kwh | 414822 199
Water Flow Meter KL B 192%FY 203

Sam e.-_c_'ailected&
1alysed by S.T.P. Chemist




BALRANIPUR CHINI MILLS LTD 50

Unit - MANKAPUR
SEWAGE (WASTE WATER ) ANALYSIS REPORT

1 Date of analysis started 08| 0.3 / 20,24 Date
2 Date of analysis completed 13 ( 03 | 2024 oy ]03/29,:_-4
Sli. No. Parameters Unit Untreated Treated |
1 Temperature °C 20K A0 g
2 | pH = 503 76'¢
3 Oil & Grease mg/itr 0 - NI
4 Total Suspended Solids mg/itr <9 52
5 Total Dissolved Solid mgl/itr 2 94 264
6 C.OD. mg/itr gA 25
7 B.O.D. S mg/itr
8 Discharge water flow M¥/Hr B9 §-9
9 Transmittance % :?5“{_ q{ '
10 | Turbidity NTU . g |
Meter Unit Meter Reading Quantity |
Energy Meter o 8 Kwh 4 ] AP fos
Water Flow Meter KL D99<ShR s

'3 Samplgé%cuda < B e

Analysed by S.T.P. Chemist
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BALRAMPUR CHINI MILLS LTD 3.
Unit - MANKAPUR :
SEWAGE (WASTE WATER ) ANALYSIS REPORT
1  Date of analysis started 7j03 12024 Date :
2 Dateof analysis completeq  14/03)2224 69} 03]2824.
Sl. No. Parameters Unit Untreated Treated
1 Temperature °c 90.9_ 20 .5
< % & 8:0% 7 68
3 Oil & Grease mg/itr o4 2.
4 Total Suspended Solids mg/ltr 59 v,
5 Total Dissolved Solid mg/itr 410 384
7 | BoD. mg/itr 114 4.4
8 Discharge water flow M*Hr B7- P-F
® | Transmittance % 169 99
10 | Turbidity - | 73 o
L | Tstl mitregen B Lk lo-ye - 2-80
Meter Unit Meter Reading Quantity
Energy Meter Kwh 41 6%04 1é3
Water Flow Meter X KL §997 15 209
3 ‘Jéampl Zollected & harge

Analysed by S.T.P. Chemist




BAI.RAM%M CHINI MILLS LTD 52

Unit - MANKAPUR
<IWAGK (WASTE WATER ) ANALYSIS REPORT

i heis started ﬂpfﬁ@/?p?d ate
Cwralyus completed A5 03/.20 3¢ 0163204
' 3 ' ;W'n a“e:!; Unit Untreated Troated Wi
: ‘ : °c o649 206 i
' g e 9:0%" - é&
Sl s i b3 A |
=2 SR SR . gl 3Y 4.5
TN F R — i 426 ¥
s s, o it 87 3%
f =) Tp—" - v-2- &2-
i % 7é:3 94,7
iy NTU . 6¢ o0
- - ! . A 5 '}
l_' 11 f‘retai Precphovus ™| L. 2.8¢ _ 0-8%
Uni wm Quantity
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BALRAMPU§ EﬁINI MILLS LTD
Unit - MANKAPUR _
SEWAGE (WASTE WATER ) ANALYSIS REPORT
1 Date of analysis started 11]03 2027 Date :
2 Dateof analysis completeq 1¢ 103/2%02¢ /032024
Sl. No. Parameters Unit Untreated Treated
1 Temperature °C =).¢ a5in
<51 aly = 809 A7)
3 Oil & Grease mg/itr 0-4 -
4 Total Suspended Solids mg/itr 43 G
5 Total Dissolved Solid mg/itr 3.3 354
7 B.OD. mg/itr {AS 4:€
8 Discharge water flow M*/Hr A A S
9 Transmittance % :f‘f' é 949. %
10 | Turbidity NTU ¥» < O 2
t Meter Unit Meter Reading Quantity
“ Energy Meter Kwh 41 F044 1 o 9
Water Flow Meter KL 100200 203
- " [’}M’
Sample Collected & =
Analysed by S.T.P. Chemist 8, gy




BALRAMQPm CHINI MILLS LTD 54

Unit - MANKAPUR
SCWAGE (WASTE WATER ) ANALYSIS REPORT

b ashi dubing Lo

IR

1 Date of analysis started 420312024 Date:
2 Dute of analysis completed jwogﬁwﬂ AP?]2%
f,i No i Parameters Unit Untreated Treated
R
| 1 | Jempera °C A1 -7
! il b = 7.05) 7.é&
s | & Grease mg/itr loXY4 N
4 | Total Suspended Solids mg/itr 29 7.0
. L fvs e g <46 5p4
| &8 i 120 29
7 | BOD 7\ mg/itr
-
i Discharge water flow M3*Hr '.}-2_ - ‘:F'Z
4 nsmitance % ?J -»7 ??tz
i_l‘iﬂeier Unit
Energy Meler ) Kwh
% Weter Flow Meter




BALRAMPUR LAINI MiLLS LTD 22
Unit - MANKAPUR _
SEWAGE (WASTE WATER ) ANALYSIS REPORT
1  Date of analysis started 1393 |20 Date :
2 Dateofanalysis completeq  2¢ / 08/ Uk 13032024
Sl. No. Parameters Unit Untreated Treated
1 Temperature °Cc 2.3 218
o5 ¥ 5 sy 7. 79 7-63
3 Oil & Grease mg/itr 0.5 N )L
4 Total Suspended Solids mg/itr g = & o
5 Total Dissolved Solid mg/ltr 42 3 ? 4
6 | cop. mg/itr 110 33
7 B.O.D. mg/itr 164 4.4
8 Discharge water flow M¥/Hr A1 @4
9 Transmittance % 74 A FEE
10 | Tubidity NTU 77 o
Meter Unit Meter Reading Quantity
Energy Meter Kwh 47409 191
Water Flow Meter KL Qoo 5y 190

Sampleé;g:tod &

Analysed by S.T.P. Chemist
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ANNEXURE R/4
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TREATED EFFLUENT
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FOR
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Kanpur- 208 017 (U.P.) India
Ph. +91-512-2570730, 2570273

Fax. +91-512-2570247
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1. Introduction of factory:

319

National Sugar Institute, Kanpur

1.1 Name: M/s Balrampur Chini Mills Ltd. Sugar Unit Mankapur, U.P.
1.2 Installed capacity: 8000 TCD (Double sulphitation Sugar)
Factory Performance:
5. Particulars 2020-21 2021-22 2022-2023 2023-2024 Average last
No. 04 year
1. | Duration of season 142.00 140.00 158.00 150.00 147.5
(days)
2. | Average sugarcane 693154 7046.37 7167.82 696529 | 7027.75
crushed per day (TCD)
3. | Total sugarcane 084278.27 986492.40 1132514.88 1044793.65 | 1037019.8
0

crushed (Tons)

1. Visit Under taken :-

The Factory was visited on 15-16% July, 2024 by Dr. Ashok Kumar, Assistant Professor

Agriculture Chemistry. Factory officials, Shri Neeraj Bansal, Unit Head, Shri N.K Saini,
G.M (Engg.), Shri R K Taya, GM-Cane, Shri Naveen Kr Sharma, C.M (Q C head) Shri
Hariraj Singh, Dy. Manager (Environment & ETP) and Shri Shishir Shukla, Senior

Chemist (Process) were present during the visit.

. Observation & Discussions:-

To assess the adequacy of the ETP Plant, a separate visit was paid by the institute

officials. Since the visit was undertaken during the off-season of the factory. [t was not

possible to physically observe the working of effluent Treatment Plant and verify the

processing and other conditions, particularly, with respect to water uses, its conservation and

quantity & quality of waste water discharge, the adequacy of the irrigation plan is alse based

on the data provided by the factory with respect to area available, crop pattern and tie up

made with the farmers.

3i

Effluent Generation: Copies of analysis reports of treated effluent and data

communicated to CPCB server are attached as Annexure-l.

Page 2 of 10
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320 National Sugar Institute, Kanpur 58

Existing arrangement of treatment: Details of different units of ETP (till date) with
capacity & dimensions are attached as Annexure-I1.
4. Storage lagoon: Total Capacity 18000 M? of storage lagoon attached as Annexure-IIl.
5. Cropping pattern of the area: Sugar cane is grown as cash crop at command area of
42504 Hectare. M/s Balrampur Chini Mills Ltd. Sugar Unit Mankapur, U. P
Cropping pattern are as fallows.

6. Quantity of effluent available for land application (KL/day):

a. Installed capacity of factory is 8000 TCD and effluent @ 200 liter /ton of cane but
actual effluent generation considered on last four year average cane crush rate
7027.75 TCD. was observed to be 169.76 liter/ ton of cane data provided by the factory
.Annexure IV,

b. Estimated average Effluent generation @169.76 liters/ton of cane crushed at average
crushrate - 1193.03 KL/day
c Total treated effluent generated (left for irrigation) by average crushing for
147.5 days = 1193.03 X 147.5= 175992.00 KL/Crushing Season
7. Characteristics of treated effluent:

S. No. Particular Average values
(2023-2024)
till 28t May, 2024
1. pH 7.50
3 BOD (mg/liter) 9.10
3. COD (mg/liter) 91.81
. TSS (mg/liter) 705 ]

The above average values are as per data transmitted from M/s Balrampur Chini
Mills Ltd. Sugar Unit Mankapur, U. P. to CPCB server through real time monitoring
system during crushing season from 15th November, 2023 to 15" April, 2024. The
copies are enclosed as Annexure-l.

8. Command area:
S. No. | Soil texture Effluent loading rate(KL/hectare/day)

Page 3 of 10 Report on Utilization of Treatsd Efuent for Irigation Purpose
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National Sugar Institute, Kanpur

321 5

1 | Sandyloam | 170-225(average 197m?®/hectare/day or say 200m®/ hectare /day)

On the basis of soil test report, the Soil of the command area of factory is sandy loam.

9, Command area identified:

S. No. Total available Area available at | Distance Mode of
area (hectare) 70% land from Effluent
efficiency(Hectare) | unit(km) Transport
1. 11.740 08,22 Within- Through PVC
Factory farm+ Inside Pipes
Plantation , lawn Factory
and green belt ] |
2. 204.85 143.4 Within to Through MS
Farmers' land 1 KM. Pipes upto
factory outlets
latter by PVC
pipes
Total = 216.59 151.62

Details list of treated effluent used for irrigation purpose by cane farmers with farmer's name,

area, village and crops cultivated are attached as Annexure-IV.

10.Details of crop area:

S.No. | Location/ Village Total Crop area under effluent application

available (hectare)
area

(hectare) | Kharif Rabi Annual

1 Factory farm+ 11.740 - - 11.740

Plantation, lawn
and green belt
4, Farmers' land 204.85 - 56.68 14B.17(Sugarcane)
(Sugarcane)
Total 216.59 | 56.68 159.91
| |
11. Yearly total treated water balance with respect to land available for irrigation for

different crops keeping in view of the loading rates for different soil textures:

Page 4 of 10

Report on Utilization of Treated Effluent for brrigation Purpose
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32 2 National Sugar Institute, Kanpur
S. Land Area Area Water | Irrigation | Average Water
No. Particular | (Hect) | available | Loading | interval | Crushing Requiremen
at70 % (days) days t
land KL/annum
efficiency
(Hect.)
1, Factory farm+ | 11.740 8.22 200 5 148 48650.56
Plantation,
lawn and
green belt
3. Farmers'land | 56.68 39.676 200 25 148 46976.38
(Wheat)
4. Farmers'land | 148.17 | 103.719 200 15 148 204672.16
(Sugarcane)
Total 3,00299.10

As discussed in the previous paragraphs even after considering effluent generation @169.76

liter/ton of cane, the estimated total effluent generation shall be about 1,75992.00

KL/Crushing Season. Thus, the generated effluent from the factory is expected to completely

utilize in irrigation as per the plan submitted by the factory.

12. Effluent application scheme:

A.

Storage and transportation: M/s Balrampur Chini Mills Ltd. Sugar unit Mankapur
has Lagoon with a capacity of 18000 cubic meters from where treated effluent is
transmitted through MS/PVC pipeline up to the boundary of the factory. From PVC/MS
pipeline, treated effluent is transported to the farmers’ field. With the help of flexible
pipe connected to discharge point nearby farmer’s field irrigation is carried out at the
desired field. The schematic diagram of supply of treated effluent to farmers is
attached as Annexure- V.

Irrigation schedule & plan of the command area: The treated effluent is available
from Novemher to April depending upon the duration of crushing season which is
generally below 150 days (average basis). The irrigation plan and schedule of M/s
Balrampur Chini Mills Ltd. Sugar Unit Mankapur is attached as Annexure-V1. In
command Area of intensive sugarcane cultivation is practiced by farmers. Sugarcane is

a crop which requires water in abundant through its life span. The intensive cane

Page 5 of 10 Repont on Utilization of Treated Effluent for Irrigation Purpose
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3 2 3 National Sugar Institute, Kanpur 6 1

cultivation requires continuous use of water. The treated effluent provided to the
farmers is a great help to them as it is available on weekly rotation schedule of the
farmers. According to the weather condition of area, the farmers provide irrigation to
cane field at 15 days intervals.

Agreement with farmers: The details are attached as Annexure-VII.

D. Demonstration farm and trials: The Cane department of the factory undertakes
demonstration of Farm trials at farmers’ field monthly basis to motivate the farmers
of the area (Photo Attached). In each of the demonstration, large no. of the farmers of

the command area participates who are imparted the knowledge about such

techniques by the staff of the factory,

E. Kishan Gosthi: Gosthis are regularly organized on cane production by Factory’s cane

department. Frequency of such Gosthis was repaorted as follows:

S. No. Activity | Schedule
1 Kisan Gosthis Quarterly
. Field trials Monthly
Pape 6 of 10 Report on Utilization of Treated Littuent Tor Irngation Parpose
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Basic requirement and monitoring schedule: M/s Balrampr Chini Mills Ltd.Sugar Unit
Mankapur has deputed team of five Cane stafl persons under the supervision of Shri RK.
Taya G.M. (Cane) for regularly visits at farmer’s field. Team members maintain the irrigation
plan and schedule by proper monitoring round the clock during crushing season. Layout plan
of the M/s Balrampur Chini Mills Ltd. Sugar Unit Mankapur is as Annexure VIII. Members
of team regularly visits at farmer’s field and solve the irrigation related the problems of cane

farmers.

13. Technical backup and man power deployed: M/s Balrampur Chini Mills Ltd. Sugar
Unit Mankapur has a backup of technical team with an Environment Manager in
general shift along with one ETP Chemist, one ETP supervisor and one helper per shift
for round the clock for proper ETP operations. One fitter and one electrician take care
of ETP maintenance round the clock. ETP chemist has done training for ETP opration
and maintenance conducted by NSI Kanpur.

14. Physico-chemical properties of soil: M/s Balrampur Chini Mills Ltd. Sugar Unit
Mankapur reported following details with respect to analysis of the soil of the
envisaged area where treated effluent is proposed to be used for irrigation purposes.
Analysis report of soil is attached as Annexure-IX. The analytical details are as given

below:

Page 7 of 10 Report on Ulilization of Treoted Effluent for Imigstion Purpose
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S. No. Particular Average

1 pH 7.4

2 Bulk density (gm/Cc) 1.38

3 Particle density (gm/Cc) 2.74

4 Electrical Conductivity (mS/cm) 0.294

5 Porosity % 49.64

6 Soil Texture Sandy loam

7 Sand % 73.10

B Clay % 15.25

9 Silt % L 865

10 Sodium (mg/kg) 32.0

11 Potassium (mg/kg) 26.00

12 Calcium (mg/kg) 312.0

13 P20s (mg/kg) 3.8

14 Chloride as Cl (mg/kg) 34.0

15 CaCOs (mg/kg) 19.0

16 Magnesium as Mg (mg/kg) 360

17 Sulfate as S04 (mg/kg) 30.0
CONCLUSION:

1. Data submitted & the irrigation management plan proposed by M/s Balrampur Chini Mills Ltd.
Sugar Unit Mankapur is considered to be in order to use treated effluent for irrigation purpose for
the plant, ratoon sugarcane and wheat besides it is to be utilized for Factory farm lawn and green
belt area of the factory. The reported available land area shall be adequate to cope up with the

generated treated effluent even after considering operation of the sugar plant at average capacity
with cffluent generation @ 169.76 liters/ton of cane crushed.

2. Reports regarding compliance of effluent quality standards and status of soil and ground
water quality shall have to be submitted to CPCB/UPPCB twice in a year. in first week of January
and July as per CPCB guidelines dated 04. 10. 2021 for utilization of treated effluent in irngation
purpose.

3. The factory shall ensure to meet the norms prescribed for irrigation under Environment
(Protection) Rules, 1986/Consent. The effluent shall also conferm to Total Dissolved Solid (TDS)-

Page 8 of 10 Report on Utilization of Treated Effuent for Irrigation Purpose

N



32 6 National Sugar Institute, Kanpur 64

2100 mg/l and Sodium Adsorption Ratio (SAR)- preferably less than 18 but not more than 26,
depending on soil/crop type.

4. Meeting the prescribed norms shall not be the only criteria for use of treated waste water in
irrigation, the requirement of water for irrigation will also be a limiting condition and this depends

upon various factors like Climate, Irrigation type, Soil Condition and total salt concentration etc.

5 The physico-chemical characteristics of the soil under irrigation with treated effluent, should
be monitored twice in a year to assess conditions in summer and post monsoon seasons, in order to

determine the deterioration of soil quality.

6. The groundwater quality should also be monitored twice in a year. Samples should be
collected from the first water bearing strata from existing hand pumps or by installing the same for

sampling purpose only. The sampling points should be uniformly spread in the command area and
near effluent storage area.

7. The factory should carry out the analysis of various prescribed effluent/soil/ground water
quality parameters from the NABL/EPA/CPCB/UPPCB recognized/accredited laboratories.

8. The factory may strengthen the monitoring irrigation pipeline facility to control leakage or
mixing of undesirable materials (due to breakage of pipeline or other reasons) in treated effluent
which may lead to undesirable colour development in treated effluent at different discharge points

at farmers’ field. The factory may extend the irrigation facilities further by providing pipes/channels

for effective and extensive use of treated effluent.

9. Since the factory visit was undertaken during the period of non-operation when treated
effluent was not available, as such, the actual assessment shall be possible during crushing only

when the sugar plant is in operation.

10.  Factory has a lagoon capacity 18000 M” The capacity of lagoon is adequate at actual

average crush rate and effluent generation.

Page 9 of 10 Repart on Ulilization of Treated EfMuent for lrigation Purpose
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3 2 7 National Sugar Institute, Kanpur

(Dr. Ashok Kumar)
Assistant Professor (Agril. Chemistry)
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Government of India

Ministry of Consumer Affairs, Food & Public Distribution
Department of Food & Public Distribution
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ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE
m&uerLﬁwlﬂmmmﬁ Lucknow - 226 010 (UE)
Email : ETROTH@YAHOO.IN, Web, : www.etrdndiz.com

(IS0 9004: 2015, ISJMI-:RDIS{G-I&S] B0 HJﬂ.'::!B.lS}
An approved mmmnmumm Fnrmtwﬂmdlmsm.urhﬂa under EPA 1586-

ETRC/PMOS/TEST-REP/FT/45
TEST REPORT
TER & WASTE WATER IS

| Test Report Ref No. ETRC/1101/12830/2034 Date of Report: 11.01.2024 ’

( Name /Address/Type of Industry M/s Balrampur Chini Mills Limited

Unit: Mankapur Sugar
P.0O.: Dataull, Tehsil: Mankapur '

District: Gonda (U.P.) - 271308

s TAl
1 | Waler/ Waste Water Waste Waler 5 | Packing Condition Sealed
2 | Sample Description ETP Outlet 6 | Sample Collecied By Industry self
3 | Sample recelved date | 05.01.2024 7 | Analysis Start Dale 05.01.2024 ]
4 | Sample Quantity 2.0 liters B | Analysis End Date 10.01.2024 |
TEST RESULT
['sr. | ==k ' R o e Range of testing |
No., Test Parameter Unit ProtocoliTest Method ! Result flimit of datection
1 | pH - APHA 24™ Ed. 2023 - 4500H° 7.4 1-14
2 m}n““‘“" Solid ma IS: 3025 (Part-16); 2023 13200 10 - 40000
3 {T_rg!\SH-P-nd-d Solid ' men | APHA 24"Ed, 2023 - 2540 0 12.8 50-20000 |
- Bio-chemical Oxygen IS: 3025 (Part-44); 1993 .
* | Demand (20D ma Reaflirmed: 2019 | 140 10-150000 |
Chemical Oxygen IS: 3025 (Pari-58): 2006 = .
5 | Demand (coD) myl Reaflimed: 2022 e 20-600000 |
6 | Oil & Grease | mgh | APHA 24" Ed. 20235520 A+D |  BDL 5.0 200 |J
"BOL = Beiow Disction Limit
[eoTpreTs END OF REPORT.,......

. anmﬂh-tﬂmmmm&mmdwﬂnm hmwumﬂu&mwpmmmmmmmu
mhﬂthnmmgmmmmmﬁrhmﬁq mantionsad in the report sz sbave.

*  The recult relws enly fo tha itams tested,

. Em::mmmmwhhluhmy:hhuwdtugudﬂndbwmlmwwmwmr-m-mm-ammedh
equipmant constituting o the results,

* Ml dispules subject to Lucknow |urlsdiction.

. Tmmnlumuhmmmmrnrhmaruﬁmdhwu-mmhh eourt of [aw and should not be usad in any adverfsing meds
without our spechal permissian In I

s Complain regisier I&W In our leboratary.

284103
atory Authorized Sign
(Sandeep Kr Verma) (Ritw Garg)
Lab-incharge am

Mobile : +91 9897674227, 9936669576 | PAN No: AHWPGS397H | GSTIN No.: 09AHWPGB397HIZD
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& ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE e,

' el Offce & Labioratory : /261, Vishwias Knand, Gomd Nagay, Lucknow - 226 D10 (115) i {
Ematl ; ETRCLTH@YAHOO.IN, Web. ! www.etrdindia.com :

. (IS0 8001:2015, ISO 45001:2018 (OH&S) 150 14001:2015)

Mwmmmnmﬁm&mmmmummmdwmmmnm

ETRC/PMOS/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS
| Test Report Ref No. ETRC/WW/5235/2024 Date of Report: 11.03 2074

Name /Address/Type of industry M/a Balrampur Chinl Mills Limited

Unit: Mankapur Sugar
P.O.: Datauli, Tehsil: Mankapur
District: Gonda (U.P.) - 271306

PLE DETAILS
1 | Waler/ Weste Water | Waste Water 5 | Packing Condition | Saaled ]
2 | Sample Description ETP Final 8 | Sample Collected By | Industry seif
3 | Sample received date | 06.03.2024 7_| Analysis Start Date | 06.03.2024
4 | Semple Quanlity 20liters | 8 | Analysis End Date | 11.03.2024 Y
JEST RESULT
Sr. Range of testing
Mo, Test Parameter Uqlt | ProtocolTest Method Result Nimit of d o
i | pH |- APHA 24" Ed. 2023 - 4500H 7.7 -1
2 F;E‘:,"‘“""“ Soid 1 g IS: 3025 (Part-16): 2023 1478.0 10 - 40000
3 {,ﬁ“;;',s“'"’“'" Solid | mon | APHA 24" Ed. 2023 - 2540 D 0.7 5.0 - 20000
Bio~chemical Oxygen IS: 3025 (Part-44): 1883 S e
% | Demand (BOD) i Reaffimed: 2018 e il v
Chemical Oxygen 18: 3025 (Part-58): 2006 )
°> | Demand (COD) mg/ Reafiirmed: 2022 212 2.0 - 00000
6 | Oil & Grease mg/l | APHA 24" Ed. 2023-5520 A+D BDL 5.0 - 200 l
L
BOL = Ealow Dotsation Limit R
.......... END OF REPGRT........

. mmwu:ansmwﬂlmammmuyhmmmnupmmmmmmmlmhlmdmum
sur bast atlempt to generate acourate resulls or the sample, manioned In the rport &3 abovs,

*  The resull relste only to the Bams basked.

. mmmmwhmhawmurd-upummmmwwﬂwmamlmmmmmmmnmmmﬂh
equipmant congtituting 8o tha results,
Al dinpies subject fo Lucknow jurlsdicton.

- mumﬂhrﬂhhmmuwdnhdruhmlmmumumhn“dmwahmnqlumh-mymmma

withous our spacial in writing,
*  Complain reglsier s bie in our iabermiory,
o
g_;ﬁ,.i =
Au atory Authorized Signatory
(Sandeep Kr Verma) (Ritu Garg)
Lab-Incharge am

Mabile : +91 9897674227, 9936669576 | PAN No: AHWPGB397H | GSTIN No.: OSAHWPGS39THIZD
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ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE

Office & Laboratory ; 2261, Vishwes Khand, Gomii Nagar, Lucknow - 226 010 {LLP)

Email : ETRCLTH@YAHOO.IN, Wab. : www.etreindia.com

(IS0 9001:2015, 150 45001:2018 (OHAS) IS0 14001:2015)

An approved laboratory from Ministry of Environment, Forest and Climate change, Govt, of Indla under EPA 1086

ETRC/PMO/TEST-REP/FT/45
TEST REPORT
WATER & WASTE WATER ANALYSIS
Test Report Ref No. ETRC/0904/12844/2024 | Date of Report: 08.042024
Name /Address/Type of Industry M/s Balrampur Chini Mills Limited

Unit: Mankapur Sugar
P.0.: Datauli, Tehsil: Mankapur
District: Gonda (U.P.) - 271306

SAMPLE DETAILS
1| Waler/ Waste Water | Waste Water 5 | Packing Condition | Sealed
Z | Sample Description ETP Qutiet B | Sample Collecled By Industry self |
3 | Sample received date | 03.04.2024 7_| Analysis Start Date | 03.04.2024
4 | Sample Quantity 20liters | 8 |AnalysisEndDate | 08.04.2024
JEST RESULT
B e ! Range of festing
No.| Test Parameter Unkt i Pratocol/Test Method | Result Nlmit of detsction
1_|pH - APHA 24" Ed. 2023 - 4500H° | __ 7.3 1-14
2 ;’T"t;‘;ﬂ“"“"“" Solid mg/! I6: 3025 (Part-16): 2023 1428.0 10 - 40000
3 hE;‘sJ}S“‘p‘“““' Solld | ot | APHA 24" Ed. 2023 - 2540 D 13.8 50-20000 |
Blo-chamical Oxygen IS: 3025 (Part-44): 1093
4 | Demand (BOD) mA Reaffimed; 2019 180 E= 180000
Chemical Oxygen IS: 3025 (Part-58): 2006
5 |pemand{cop) g Reaffirmed: 2022 s S-00: |
6 | Ofl & Grease mg/l | APHA 24" Ed. 2023-6520 A+D BDL 5.0 - 200
BDL = Below Detection Limi
........ = END OF REPORT...onree

. mmmmummummmnmm-u-ppiuuumnuudhwmnuummummﬂmm
our best atiempt to generate accurste results for the sample, mentioned (n the report as above.

*  The result mlate cnly o the lems tmeled, C :

. m‘ncduumnmmyllmmwdﬂmmmnmmm»hﬂmﬁmmmmlnmmmmmmnn‘lm
equipment conglluling 1o the resuls,

= Al disputes nubject ko Losknow Jursdiction 4

= This repert is not to ba reproduced whlly o In part and cennot be Used as Bvdanca in the court of law end should not ba used i1 any adverdising media
withoud aur specisl permiscion in writing. i

. GmnmmquWﬂnnmhmmw_

Aum%h%m

natory o] gnatory

(Sandeep Kr Yerma) (Ritu Garg)
Lab-Incharge

T am

Mobile : +919897674227, 9936669576 | PAN No:AHWPGB397H | GSTIN No.: O9AHWPGE397HIZD
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M/s-MANKAPUR CHINI MILLS (Sugar Division)
A unit of BALRAMPUR CHINI MILLS LTD.

The effluent treatment plant dimensions and volume of equipment's: -

1) Bar screen, (4.0 Mtrs x 4.0 Mtrs. X 2.8 Mtr. ), Valume :44 M®

2) Oil and grease trap ( 3.30Mtrs x 4. 0Mtrs x 2.92Mtr) , Volume ; 38 M®

3) Equalization tank No.1 ( 12.50 x 8.00 x 3.00 Mtrs) , Volume : 300 M?

4) Equalization tank No.2 ( 13,70 x 7.90 x 3.00 Mirs) , Volume : 325 M?

5) Air blower, capacity = 350 M*hr, Pressure 0.50 Kg/cm? for equalization tank No-2
B) Primary clarifier ( Dia-12.00 Mtrs. Height 3.12 Mtrs ) , Volume : 350 M?

7) Aeration tank ( 28 Mtre x 18 Mtre x 4.12 Mtrs ) , Volume : 2076 M?

8) Air compressors -03 Nos , capacity -1500 M*/hr , pressure -0.50 kg/cm?

8) Secondary Clarifier ( dia 12 Mtrs, Height 3.12 Mtrg) , Volume : 350 M?®

10) Sludge Drying Bed 06 Nos ( 6.0 Mtrs x 4.0 Mtrs x 1.7 Mirs x 6 Nos ) , Volume: 245 M?
11) Filter press system for sludge removal , Dia: 3.0M , Height: 40 M

12) Multi grade sand filter and carbon filter., Dia: 3.0 M , Height: 40 M

Naveen Kumar Sharma K

Chief Manager (Q.C.)
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Balrampur Chini Mills Ltd, Unit- Mankapur
(Sugar Division)

LAGOON-ETP treated water

Size 7.7 mx576m=x4.02m
Effective Volume : 18000 m3

'l'.._ ‘. .' P N .-{ -
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Annexure-VIi

Name: Balrampur Chini Mills Ltd. Sugar Unit Mankapur.

Irrigation Plan and Schedule

S. No. Date of irrigation Crop
Plant Ratoon Wheat
Cane cane
1 15" November v - v
2 30" December v - -
3 15" December v - v
4 30% December e v
5 1*January v v "
6 30"January v v v
7 15%"February v v -
8 30"February v v v
9 15""March v v =
10 30""March v v .
11 15 April v v -
12 30 April v v -
13 15'"May v v -
14 30'"May v v -

Total

76
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ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE
Office & Laboratory © 2/261, Vishwas Kharid, Gomti Nagar, Lucknow - 226 010 (U.R)

Email - ETRCLTH@YAHOO.IN, Web.: www.etrdndia.com

(I50 9001.2015, 150 45001;2018 (OH&S) IS0 14001:2015)

An approved laboratory from Ministry of Environment, Forest and Climate chanoe, Govt. of India under EPA 1086

ETRC/PMOY/TEST-REP/FT/46
TEST REPORT

SOIL ANAL‘I’SIE
Test Report Ref No. _ETRCM 103/ 12_8'?11’2024 _ Date of Report: 11(03:’2624

' Name /Address/Type of Industry ‘Mis Balrampur Chini Mills Limited
Unit: Mankapur (Sugar Division)
P.0.: Datauli, Tehsil: Mankapur

[ Dustru:t. Gonda (UP) - 2713086

 SAMPLE IJETAILS
l_j[__'Er_s_nTthhg Description _ | Soil Sample 5 | Packing Condilion | Sealed - ;
' 2 | Sample Location | Plant Premises 6 | Sample Collected By I Industry seif
] Sample received date | 05.03.2024 7, Analysis StartDate | 05.03. 3.2024
"4 Sample Quantity | 500 g 18 TAnalysis End Date 1 11.03.2024 .
TEST RE_S_ULT
==L e = - I! == [ g
H o, ! Test Parameter | Unit Protocoli Test Method Result | testing Mlimit of
1 . T = | delection
1. Lpe —eee - IS: 2720 (Pari-26): 1967, RA- 2021 | 7.4 i v N |
_2 | Electrical Conductivity | msicm IS: 14767: 2000, RA 2021 . 0294 | 001-200
| 3 | Phosphorus (as P;0s) | mgkg | Method Manual of Soil Testing in vinda 58  50-100 L]
4 | Sodium =N mg,l’l-:g | Method Manual of Soil Testing _:n_!_ndla._ 420 |  05-500
______ 5 E,E'_t?iﬁ'_'if.'l | mg/kg  Method Manual of Soil Testing in India | 26.0 _01- 600 |
IS 2720 (Part-23): 1976

| 6 | Calcium ma/kg Reaff i 2090 312.0 5.0 - 2000

|7 | Magnesium mgrkg | Method Manual of Soil Testing in India |  36.0 5.0-200

| i USDA:1954, RA: 2010,

| &  Chioride mgikg | Method 13, Titration with Silver Nitrale 34.0 5.0 - 500

| - | (Page No.98): 2010 N i

I . IS 2720 (Parl-23): 1078

Bl s B oo | O 2 N Wl (B

' 1S 2720 (Part-27). 1977 . _

L e M| Resffimed: 2020 e, e
Bulk Density __gmice | USDA; 1854; Reaffimed; 2010 | 1.38 = 1.0-18
Particle Density gmicc USDA: 1954 Reaffirmed: 2010 | 2.74 1.0-60

} Porosity % | Method Manual of Soil Testing in India | 49.64 0.1-50

| Sail Texture e LB T T

_ Sand { | 76.10

. - : IS: 2720 (Part-04): 1085 A2
[ = e . 1 % E.EE_J 1.0- 100
5 l Clay Reaffirmed:2020 15.25 I
Method Manual of Soll Testing in India (Department of urm... and Corparation Ministry of Agricufture, Government of Indial, 4.8.3 [165); 2053 J

- END COF REPORT...

+  ETRC warrants (hat all analylical wodk |8 conduted mﬂmslnnuuy I sconi e it 48 uﬂ:ﬂ:lﬂn standard aborato
best attempl o generate accurate results for (v sample, mentioned in the report &2 above.

»  The resull relate onby to the Itams tested

. ETRC does nol assume any labity for any ceims o damages related lo the qually of paramelsr syl
equinment constiiuting 1o the reguits,

« Al disputes subjec! fo Lusknow jursdicton

- Thiz repor Is not fg be nproduced wholly or in part and cannot be usad as nce i the court of 1a
withoul our specid pemlsgion |n witing qechs

+  Complain repister & avadlable In our labioratory

Authdﬁrgn : gnatory - Authorized Signatory
(Sandeep Kr Verma) {Ritu Garg)
Lab-Incharge am

Mubﬁle +91 ’939}'6?4227 ??366655?6 [ PAN Nn ﬂHWPGEE!'JTH | GSTIN No D?AHWPGEE'J?HIZD
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ANNEXURE R/5
COLLY

DRAINPIPE LINE ROUTE CHANGED FROM INSIDE (PULLIA) HUME PIPE TO OVER THE PULLIA

PHOTO BEFORE VISIT
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PHOTOS AFTER VISIT




376 114




Ly
3
S |

;X-“'“




ENVIRONMEN TAL ANg ngHNICAL RESEARCH CENTRE 116

Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P.)
Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindia.com
(ISO 9001:2015, 1S0 45001:2018 (OH&S) 1SO 14001:2015)
Arr approved laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986~

ETRC/PMOS/TEST-REP/FT/45

TEST REPORT ANNEXURE R/6
WATER & WASTE WATER ANALYSIS (COLLY)
Test Report Ref No. ETRC/1101/12831/2024 | Date of Report: 11.01.2024 - |
Name /Address/Type of Industry ' M/s Balrampur Chini Mills Limited
| Unit: Mankapur Sugar
P.O.: Datauli, Tehsil: Mankapur
District: Gonda (U.P.) - 271306
M&lﬁ
1 | Water/ Waste Water | Waste Water 5 | Packing Condition Sealed _
2 | Sample Description _' SRS Inlet 6 | Sample Collected By Industry self
3 | Sample received date 05.01.2024 | 7 | Analysis Start Date 05.01.2024
| 4 [ Sample Quantity | 2.0 liters | 8 |AnalysisEnd Date | 10.01.2024 B
TEST RESULT
3‘: Test Parameter Unit Protocol/Test Method Result !ﬁ:,lr;tggf'::::;tti;gn
1  pH - APHA 24" Ed. 2023 - 4500H" 7.4 1-14
2 (1:'?5;')“'55"'““ Solid mg| IS: 3025 (Part-16): 2023 3426.0 10 - 40000
3 (T.r%g')s"s”e"ded Solid | gl | APHA24"Ed.2023-2540D | 148.6 5.0 - 20000
[ Bio-chemical Oxygen i IS: 3025 (Part-44): 1993
4 | Demand (BOD) mg/l Reaffirmed: 2019 2608.9 1:8--129000
Chemical Oxygen IS: 3025 (Part-58): 2006
° | Demand (COD) g Reaffirmed: 2022 ' i i 2.0 -800000
h
6 | Sulphate (SO) mgn | APHA24 8%1}_2223--4500 1028.0 1.0 - 1600
N i
| 7 | Oil & Grease mg/l APHA 24" Ed. 2023-5520 A+D BDL 5.0 - 200 |
BDL = Below Detectlon Limit
.......... END OF REPORT........

. ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and that this data reflects
our best attempt to generate accurate results for the sample. mentioned in the report as above.

. The result relate only to the items tested.

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results and/or the performance of the
equipment constituting to the results.

. All disputes subject to Lucknow jurisdiction.

. This report is not to be repmduced whally or in part and cannot be used as evidence in the court of law and should not be used in any advertising media
without our special permission in writing.

- Complain register is aiiable In our laboratory.

AW
(Sand KrV ) Authc(:aizedGSigr;atory
andeep Kr Verma o G
Lab-Incharge ok

Mobile : +91 9897674227, 9936669576 | PAN No.AHWPG8397H | GSTIN No.. 09AHWPG8397HI1ZD
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Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P)

Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindia.com
. (IS0 9001:2015, ISO 45001:2018 (OH&S) ISO 14001:2015)
TS S An approved laboratory from Ministry of Environment, Forest and Climate change, Govt: of India under EPA 1986

ETRC/PMO9/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS

Test Report Ref No. ETRC/1101/12832/2024 Date of Report: 11.01.2024

Name /Address/Type of Industry M/s Balrampur Chini Mills Limited
Unit: Mankapur Sugar

P.O.: Datauli, Tehsil: Mankapur
District: Gonda (U.P.) - 271306

SAMPLE DETAILS

1 | Water/ Waste Water | Waste Water 5 | Packing Condition Sealed
2 | Sample Description SRS Outlet 6 | Sample Collected By Industry self
3 | Sample received date 05.01.2024 7 | Analysis Start Date 05.01.2024
4 | Sample Quantity 2.0 liters 8 | Analysis End Date 10.01.2024
TEST RESULT
Sr. ; Range of testing
No. Test Parameter Unit Protocol/Test Method Result Nirnit of detection
1 | pH - APHA 24" Ed. 2023 - 4500H" 7.6 1-14
2 (T.F[‘g)m“""’ed Salk mgll IS: 3025 (Part-16): 2023 2780.0 10 - 40000
3 }r°5tg')s“sp°“"°“ Solid | man | APHA 24" Ed. 2023 - 2540 D 56.0 5.0 - 20000
Bio-chemical Oxygen IS: 3025 (Part-44): 1993
4 | Demand (BOD) mg/ Reaffirmed: 2019 168.0 1.0 - 150000
Chemical Oxygen 1S: 3025 (Part-58): 2006
5 | Demand (COD) mgl Reafirmed: 2022 h2na 2.0-1600000
6 | Sulphate (SO, mgl | APHA24 3%14'2?223 - -4500 868.0 1.0 - 1600
7 | Oil & Grease mg/ll | APHA 24" Ed. 2023-5520 A+D BDL 5.0 - 200
BDL = Below Detection Limit I
.......... END OF REPORT........

. ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and that this data reflects
our best attempt to generate accurate results for the sample, mentioned in the report as above.

. The resuit relate only to the items tested.

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results and/or the performance of the
equipment constituting to the results.

. All disputes subject to Lucknow jurisdiction.

. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media
without our special permission in writing.

. Complain register if"available in our laboratory.

o505 240>
Authorized Signatory
(Ritu Garg)

QM

(Sandeep Kr Verma)
Lab-Incharge

Mobile : +91 9897674227, 9936669576 | PAN No.: AHWPG8397H | GSTIN No.: 09AHWPG8397H1ZD



ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE
h Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P)
Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindia.com
(ISO 9001:2015, 1SO 45001:2018 (OH&S) ISO 14001:2015)
An approved laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

ETRC/PMOS/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS
Test Report Ref No. ETRC/WW/5237/2024 Date of Report: 11.03.2024
Name /Address/Type of Industry M/s Balrampur Chini Mills Limited
Unit: Mankapur Sugar
P.O.: Datauli, Tehsil: Mankapur
District: Gonda (U.P.) - 271306
SAMPLE DETAILS
1 | Water/ Waste Water Waste Water 5 | Packing Condition Sealed
2 | Sample Description SRS Inlet Injection 6 | Sample Collected By Industry self
3 | Sample received date 06.03.2024 7 | Analysis Start Date 06.03.2024
4 | Sample Quantity 2.0 liters 8 | Analysis End Date | 11.03.2024
TEST RESULT
Sr. X Range of testing
No. Test Parameter Unit Protocol/Test Method Result /limit of detection
1 | pH - APHA 24" Ed. 2023 - 4500H" 7.3 1-14
2 (TT‘E";‘;)D'”"""’" Solid mg| IS: 3025 (Part-16): 2023 5142.0 10 - 40000
3 (T.r"stg'ls“s"e“d"d Solid | o1 | APHA24"Ed.2023-2540D | 160.2 5.0 - 20000
Bio-chemical Oxygen IS: 3025 (Part-44): 1993
4 | Demand (BOD) mg/ Reaffirmed: 2019 27540 @150
Chemical Oxygen IS: 3025 (Part-58): 2006 1
5 | Demand (coD) g/ Reaffirmed: 2022 864.96 28~600000
jig)
6 | Sulphate (SO,) mol | APHAZE 5%142?223 ~ 4800 837.0 1.0 - 1600
7 | Oil & Grease mg/l APHA 24" Ed. 2023-5520 A+D BDL 5.0 -200

BDL = Below Detection Limit
.......... END OF REPORT........

. ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and that this data reflects
our best attempt to generate accurate results for the sample, mentioned in the report as above.

. The result relate only to the items tested.

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results and/or the performance of the
equipment constituting to the results.

. All disputes subject to Lucknow jurisdiction.

. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media
without our special permission in writing.

. Complain register id ayailable in our laboratory.

e I
AutHorized" ié'natory Adthorized Signatory
(Sandeep Kr Verma) (Ritu Garg)

Lab-Incharge QM

Mobile : +91 9897674227, 9936669576 | PAN No.. AHWPG8397H | GSTIN No.: 09AHWPG8397H1ZD



ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE

Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P)
Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindia.com
(ISO 9001:2015, 1SO 45001:2018 (OH&S) 1SO 14001:2015)
An approved laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986 - - . -

ETRC/PMO9S/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS

Test Report Ref No. ETRC/WW/5238/2024 Date of Report: 11.03.2024

Name /Address/Type of Industry M/s Balrampur Chini Mills Limited
Unit: Mankapur Sugar

P.O.: Datauli, Tehsil: Mankapur
District: Gonda (U.P.) - 271306

SAMPLE DETAILS

"1 | Water/ Waste Water Waste Water 5 | Packing Condition Sealed |
2 | Sample Description SRS Outlet Injection 6 | Sample Collected By industry self
3 | Sample received date | 06.03.2024 7 | Analysis Start Date 06.03.2024
4 | Sample Quantity 2.0 liters 8 | Analysis End Date 11.03.2024
TEST RESULT
Sr. Range of testing
No. Test Parameter Unit Protocol/Test Method Result Aimikt of detection
1 | pH - APHA 24" Ed. 2023 - 4500H" 8.3 1-14
2 (T.F’I;?S')D'S“"“’d Haid mg/l IS: 3025 (Part-16): 2023 4942.0 10 - 40000
3 IT();;') Suspended Solid |, | ApHA 24" Ed. 2023 - 2540 D 48.1 5.0 - 20000
Bio-chemical Oxygen I1S: 3025 (Part-44): 1993
' 4 | Demand (BOD) mg Reaffirmed: 2019 #3090 10150000
Chemical Oxygen IS: 3025 (Part-58): 2006
5 | Demand (COD) mg/ Reaffirmed: 2022 6098 | 205000000
i)
6 | Sulphate (SO,) mgn | HPRA2% 3%1;2'2223 --4500 578.0 1.0 - 1600
7 | Oil & Grease mg/l | APHA 24" Ed. 2023-5520 A+D BDL 5.0 - 200
BDL = Below Detection Limit .
.......... END OF REPORT........

. ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and that this data reflects
our best attempt to generate accurate results for the sample, mentioned in the report as above.

. The result relate only to the items tested.

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results and/or the performance of the
equipment constituting to the results.

. All disputes subject to Lucknow jurisdiction.

. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media
without our special permission in writing.

. Complain register i yailable in our laboratory.

Authonzétf |gnatory Authorized Signatory
(Sandeep Kr Verma) (Ritu Garg)
Lab-Incharge am

Mobile : +91 9897674227, 9936669576 | PAN No.: AHWPG8397H | GSTIN No.. 09AHWPG8397H1ZD



ENVIRONMENTAL AND TECHNICAL RESEARCH Cli',NTRE1 0

Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P.)

Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindia.com

(ISO 9001:2015, ISO 45001:2018-(0OH&S) I1SO 14001:2015)

An approved laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

ETRC/PMOS/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS

Test Report Ref No. ETRC/0904/12845/2024 Date of Report: 09.04.2024
Name /Address/Type of Industry M/s Balrampur Chini Mills Limited
Unit: Mankapur Sugar
P.0O.: Datauli, Tehsil: Mankapur
District: Gonda (U.P.) - 271306
SAMPLE DETAILS
' 1 | Water/ Waste Water Waste Water 5 | Packing Condition Sealed
2 | Sample Description SRS Inlet 6 | Sample Collected By Industry self
3 | Sample received date 03.04.2024 7 | Analysis Start Date 03.04.2024
4 | Sample Quantity | 2.0 liters 8 | Analysis End Date 08.04.2024
TEST RE T
Sr. Range of testing
Ne. Test Parameter Unit Protocol/Test Method Result Nlimit of detection
1 |pH - APHA 24" Ed. 2023 -4500H" | 7.3 1-14
2 ?}"I;as')n"s"'“d Selid mg/l IS: 3025 (Part-16): 2023 3284.0 10 - 40000
3 ?.'I?stg’)s“s"""“ed Solid | o1 | APHA24"Ed.2023-2540D | 152.0 5.0 - 20000
Bio-chemical Oxygen IS: 3025 (Part-44): 1993 i i
4 | Demand (BOD) mg/l Reaffirmed: 2019 0 10150000
Chemical Oxygen IS: 3025 (Part-58): 2006
5 | Demand (COD) gl Reaffirmed: 2022 19240 20800000
n
| 6 | Sulphate (SO,) T W 8%1'2?223 Zh»00 1328.0 1.0 - 1600
| } SR U4 E .
7 | Oil & Grease mg/l | APHA 24" Ed. 2023-5520 A+D 9.4 5.0 - 200
.......... END OF REPORT........

. ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and that this data reflects
our best attempt to generate accurate results for the sample, mentioned in the report as above.

. The result relate only to the items tested.

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results andfor the performance of the
equipment constituting to the results.

. All disputes subject to Lucknow jurisdiction.

. This report is not to be reproduced whoally or in part and cannot be used as evidence in the court of law and should not be used In any advertising media
without our special permission in writing.

. Complain register ig.available in our laboratory.

. 1—_3‘03“3

Authorized Signatory
(Ritu Garg)
Qam

Authorized Signatory
(Sandeep Kr Verma)
Lab-Incharge

Mobile : +91 9897674227, 9936669576 | PAN No.:AHWPG8397H | GSTIN No.: 09AHWPG8397H1ZD



ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE1 21
Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P)
Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindia.com
" (ISO 90801:2015, 1SO 45001:2018 (OH&S) ISO 14001:2015)
An approved laboratory from Ministry of Environment, Forest:and Climate change, Govt. of India under EPA 1986

ETRC/PMO9/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS

Test Report Ref No. ETRC/0904/12846/2024 Date of Report: 09.04.2024
Name /Address/Type of Industry M/s Balrampur Chini Mills Limited
Unit: Mankapur Sugar
P.O.: Datauli, Tehsil: Mankapur
District: Gonda (U.P.) - 271306
SAMPLE DETAILS
1 | Water/ Waste Water Waste Water 5 | Packing Condition | Sealed B
2 | Sample Description SRS Outlet 6 | Sample Collected By | Industry self )
3 | Sample received date 03.04.2024 7 | Analysis Start Date 03.04.2024 [
4 | Sample Quantity 2.0 liters 8 | Analysis End Date 08.04.2024 |
TEST RESULT
Sr. . Range of testing |
No. Test Parameter Unit Protocol/Test Method Result Jlimit of detection
1 | pH - APHA 24" Ed. 2023 - 4500H’ 7.5 1-14
2 g’;;')ms“'“d Solld mall IS: 3025 (Part-16): 2023 3112.0 10 - 40000
3 aE’s‘g')s“spe"de" Solid | o | APHA24"Ed. 2023-2540D |  64.0 5.0 - 20000
Bio-chemical Oxygen 1S: 3025 (Part-44): 1993 _ i
4 | Demand (BOD) mg/ Reaffirmed: 2019 26 10=150000
Chemical Oxygen IS: 3025 (Part-58): 2006 )
5 | Demand (COD) mg/| Reaffirmed: 2022 8200 | 20-600000
6 | Sulphate (SO,) mg) | APHAZE £6,2023-4900 | 7800 | 1.0-1600
7 | Oil & Grease mg/l | APHA 24" Ed. 2023-5520 A+D BDL | 5.0 - 200
BDL = Below Detection Limit '
.......... END OF REPORT........

. ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and that this data reflects
our best attempt to generate accurate results for the sample, mentioned in the report as above.

. The result relate only to the items tested.

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results and/or the performance of the
equipment constituting to the results.

. All disputes subject to Lucknow jurisdiction.

e This report is not 1o be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media
without our special permission in writing.

. Complain register /5 available in our laboratory.

,QAGT'J

a‘\uthd.':rlzet:ir |gnatory Authorized Signatory
(Sandeep Kr Verma) (thu Garg)
Lab-Incharge

Mobile : +91 9897674227, 9936669576 | PAN No.. AHWPG8397H | GSTIN No.. 09AHWPG8397H1ZD
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ANNEXURE R/7

BCML- MANKAPUR

FORTNIGHT SULPHATE ANALYSIS REPORT OF SRS UNIT SEASON-2023-2024

SRS-Inlet SRS- Outlet

DATE Sulphate (mg/Itr) | Sulphate (mg/Itr)

2™ Fortnight Nov-23 1681 1337
1% Fortnight Dec-23 1415 1097
2" Fortnight Dec-23 1449 1087
1% Fortnight Jan-24 1529 1162
2" Fortnight Jan-24 1492 1241
1% Fortnight Feb-24 1437 1143
2" Fortnight Feb-24 1444 1109
1% Fortnight Mar-24 1429 1093
2" Fortnight Mar-24 1393 1076
1% Fortnight Apr-24 1192 950
2" Fortnight Apr-24 766 610




BALRAMPUR CHIBHELS LTD, UNIT : MANkAPUR ANNEXURE R/8
Season 1. 3823 2R% . EFFLUENT TREATMENT PLANT|LOG BOOK COIEaIt-eYHIZQﬂ.‘LZﬁ_
Recordings for the day ' Crushing | MT [7000 T 975540 4@
Efflument Water Total Treated Treated Water Used Meter Reading
Meter Reading o i : "E':_'P}‘c’l:‘t'ﬂl':t‘ . Trz?lltzldu&:?er Particolre
umen njection
Water d\?:ter SIVERS 989 rec;-;i':giﬁlzr:gf;: cr In Process (m3) jgg'rzgallo Eﬁ,?}ﬁ? .W:?a:r::;:in s e
Previous Reading 4 | niti n |
FE00¢ | 89¢e15| 162402 18144 82527192311| 956% T \geora-d (466312
Closere Reading - . n n 1
29916 190289 | f€2£SR| 4B 63162 | 93300 9 T SO feewa
Water Qty. in M3 | s Kol L
: c10|  eyt| faze £9 635 agpt | - 424 s 772 |
Total Qty. in M3 14;94 $ : jéMJ p.,z;-;“m'ym 2056 2998
Effluent generation | Ltr/MT of cane «&2.4.2 |
Special | Analisis
Aeration Tank { Sulphate in Injection Water Trleated Effiuent
SHIFT e . : B .
mLss | mvss | DO Kjeidahl | Untreated | Treated | worsaht | Soieutrto
; (ppm) {ppm) Nitrogen ;ﬁc M!*L Nitll'ogen :
SHIFT- A .0 : i
: M40 | qpe
SHIFT-B (@SSR 1-0 '
SHIFT-C )
4 |
Remarks/instructions From ETP Operation Incharge i
I
W S SHIFTC t %
: i : : | Operator cum Chemis E.T.P.
 Signature of Operator cum Cherist Signature of Operator cum Chemist  Signature of Opera E




I

Signature of Operator cum Chemist

Signature of Operator cum Chemist Signature of Operator cum Chemist

E.T.P.

| i |
- BALRAMPUR CHSyEHILLS LTD, UNIT : MANKAPUR 194 |
Season ... 2083 2.4L.... EFFLUENT TREATMENT PLANT LOG BOOK Date : Q2I0HRL .
| Recordings for the day Crushing | MT G900 11982440 1 ‘il !‘
Efument Watsr Total Treated Treated Water Used Uasd | l b I
Meter Reading = % T ‘E;?;(;L:T:‘l I Tr::lt::d V‘\F:tef | Particulars PR
umen njection al an ew P|
Wator ‘ Water (OCEMS date) mcxiﬁglﬁ[zr:;:"r cr | In Process (m3) Fél;{lmauorn,?pn; i ! w‘;‘:;"::;i i l ang
Previous Reading : 3 : fnitial Reading ; {
I 7944 | GOIRG| 163858 L2/ cz1c2| 93200 1194 lF S il %wa
Closere Reading ’ E Final Reading |3 €6 o
| aoeze] ac 58| 764900 1924¢, cgpat|dagt, 2452 - o I erd
Water Qty. in M3 I . ; TotEnoray | 25 Fz0 \
90| €89 242 136 : €2 | 84| - 1464
Total Qty. in M3 I [ =T 40 b 208 & ?.836
K ,
Effluent generation|Ltr/MT of cane—¢92.42 J kg
fis - Special | Analisis
'l Aeration Tank Sulphate in Injection Water Tfeated Effiuent
SHIFT ! - : a
MLSS | MLVSS (p[:}%} K;?éi'm Untreated | Treated | KJ-I.;‘::,;M 'Er::"m:
(ppm) Nitrogen Nitrogen :
SHIFT- A Yoo o
l }4'% : / ’ i 1250 | p23
l SHIFT-B I I : J (1 '
SHIFT-C [ l I 1.0 |
Remarks/Instructions From ETP Operation Incharge |
001 ’ » .
: e 4 ! ".CD/ ,_&'J@ 3
i | S i
SHIFT-A




BALRAMPUR CHIRKRLS LTD, UNIT

EFFLUENT TREATMENT PLANT

: MANKAPUR

'LoG BOOK

125
Date : R2|04o4.

RS e

g v [ —)

Season ;. =R E 2L . | |
Recordings for the day Crushing | MT 5880 : Motes Hesding
Efflument Water Total Treated Treated Water Used d
Mister reading EPGuae: T'?:::dl’&:m G oid Plant m:
Efflument [ Injection | (OCEMS date)|  To RO plant fo | o Treated
Water Water recycling in Cr:)ger: cT In Process (m3) | F :ﬁl;l;i)gfalic nﬁgrjgm | w';mrugoon po e L |
revious Readin, B ‘ i I e 3%—?1 "2 %?’q {
: * lgeosre | Go 4SP | 144902 AR218 63924949424 | 4952 — e L |
osere Readin flizs || Final Reading 1350 : 4£8C‘i
et | gogtq| qrerz | 16129 48544 64508 92958 6666 e HE
Water Qty. in M3 | Total Energy '7'5' 2 ‘:{_98 I
gos|  £55| 1229 o g8l | 84 I -4518 e _
Total Qty. in M3 l 3260 1515 = PﬂW“m 20l6 ?\f%qé
Effluent generation| Ltr/MT of cane- {83-1%
Special | Analisis
Aeration Tank | Sulphate in Injection Water Tréatéd Effiuent
SHIFT = : LI, " Tote
MLSS | MLVSS | (D9 | wgoaani | Untreated | Treated | igeidan | Sosurtco
(ppm) Nitrogen Nitrogen :
SHIFT- A 14 P
1402 1oL
SHIFT-B | U665 10 '
SHIFT-C 1.0 I
Remarks/Instructions From ETP Operation Incharge | |
o s e : il
. Signature of Operator cum Chemist Signature of Operator cum Chemist  Signature of Operator cum Chemist
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Season 47.4"?.3‘“‘2‘?\ ...................

BALRAMPUR CHlli?lﬁl.%S LTD. UNIT‘

: MANKAPUR

EFFLUENT TREATMENT PLANT LOG BOOK

126

Date : ZHZ0E

Recordings for the day i Crushing | MT |8 ,940__! ﬁﬁ_&ig [ JM
{1 Meter Reading
Efflument Water Total Treated Treated Water Used Sy oA ARR |
Meter Reading ::":i;::l?: i) Troated Water | I Particulars
Efflument | Injection | (OCEMS date) To RO plant for | 7o Trealed M| Old Plant | New Plant||
Water Water recycling in Cogen CT In Process (m3) ?r Irrigatiop/ pray&’) | Water Lagoon J |
—
I M| |
Previous Reading | || Intiat Reading i i
80619| 412137 | 126129 48344 Ge505 | 94950 | c4s4 h 25049+ [94049¢ |
Closers Reading 046 g b Final Reading | 2 €AY .3 | 4
22209 | 52249 | 103329 49590 G | qEmditecl) 13 1464297
Wator Qty. in M3 ToslEnergy | 25-2 &
: 590| 424 A0 7 .| 588 |37 | 1385 9z
Total Qty. in M3 ."-226 " _135,; | 'ﬂﬁ&wm ,202-4" 7_}17'
i Eil
Effluent generation| Ltr/MT of cane -4 74- 2<% '
Special | Analisis
Aeration Tank !‘ Sulphate in Injection Water | Treated Effiuent
SHIFT : St | ; s
MLSS | MLVSS (p‘;?,,, Kj-lt;l:!a:hl [ Untreated | Treated mluéi'm yelaguibtotn
(ppm) Nitrogen Nitrogen )
SRS- pulpt [ORC- sulfal]
SHIFT-A [0 : ==
151 g
SHIFT-B | \ryyy | 9433 | 10 '
SHIFT-C 1
LT A !
Remarks/Instructions From ETP Operation Incharge
» i r_ 3
- ' .
o : WL K
W Wi SHIFT-C
Signamre of Upemlo[ cum Chemist Sigualure of Uperator cum Chemist Signﬂtum of Opirﬂiﬂl' cum Chemist

/i

L




BALRAMPUR CHINI M

T0. UNIT : MANKAPUR

Date : (EHZART i

Season ;. M- R4 EFFLUENT TREA :NT PLANT|LOG BOOK
. > R R ARG AARAM
- - — 1 [1 1003530 LAY
| Recordingsfortheday B | e i iy _Srusting | MT 16105 J_i—w Mater Reading
Efflument Water Yotal Treated Treated Water Used Total Used Portioulars L :
Meter Reading © —Em : : .i_t:_____ ‘E?‘;"‘}:’:‘:l‘ o e Treated Water y otd Prant | New piant|
| wmen njection EM o Treated
5 "l ,| Water Water o &j mc;;ﬁg? if‘lmcr:g:‘l: cT ola e E::‘r g;lgnllun %Br;gn WIW: L’:'W" — 3 SR,
| = i o | Initial Reading Y
Previous Ruading Ig,:;n‘, 32249 165‘83"] 42‘!;19- 6504 0 (}5;,29 | 6544 ] 250140 F USSQQL
oo reses Q1813 | 4286) |1enS19 | Ug6C2 65700 | 96608 £31) riostResdios 1351002 | ya 04} |
iy
: 2 |- |
Woinr Qip . M3 Loy 4 B 1198 140 5 20D 786 1-1390 TowtEnargy | 25+ 5 RSy |
Yol G @ M3 121¢ ! BRI 1290 | s fayy e e .‘;040 9631 |
Effluent generation | Ltr/MT of cane YPotoay et : ; e ;
Special | Analisis _
Aeration Tank | Sulphate in Injection Water Trle-ated Effiuent |
SHIFT : i : 3 ; 7
' DO Total )| = Total s :
MLSS ':;—::’5 (Ppm) m;;d;;‘rl. | Untreated | Treated - ':(i]te:l;i::rll ﬁ'.lnmf:
SHIFT-A ; o
o \154 | 415
SHIFT-B | ¢ 1o -0
SHIFT-C Lo
Remarks/Instructions From ETP Operation Incharge
e R : &‘?/. ‘
_ %Q SHIFT-A ‘EI:I‘IB'-B SHIFT-C
. Signature of Operator cum Chemist Signature of Operator cum Chemist ~ Signature of Operator cum Chemist
s A 3 , L R » ol B TR .’! R ! B =
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' BALRAMPUR CHINI MILESE46) UNIT/: MANKAPUR
el ' EFFLUENT TREATMENT PLANT LOG BOOK Date : CAlM®RY., '
SCASON | AIRAL A D e reseseseseserssssnns ,: ] : é s
Recordings for the day 1 | Crushing | MT 'g 58 '1—0__,[ 100 B2 50 3 4{ -
Meter Reading s
Efflument Water Total Treated Treated Water Usad 3 “3
Meter Reading :;{:af:‘?:: | Trlzttzlduw::er Particulars [ i ! “-:_-
Efflument | Injection | (ocEmS date) To RO plant for | To Treated i s |
Water Water recycling in Cogen CT In Process (m3) | For [I‘l’|ﬂﬂl|0nr’3':;fﬂ | Wator Logoon .:
Pravious Rending 81 913 026%1 1485 19 ) ¢5900 | 96500 £311 . initaiReading | D5 40,0 U'&MG’h
Clonare Roading A2283 | 034136 (13 ag a9 48 LY A 663 2 c'? 288; 2o %) " Final _R.ldlﬂll f_-?,S 'Q_S.l 30437 ?
Watsr Qty. In M3 5% 5‘.‘;5‘ 1120 O J _ '630 480 | - 10‘10 : Total Energy ,2.4—‘? 809
1145 ol o e | 2992 o000 ||
Effluent generation ' Ltr/MT of cane A4c-34 . ‘r - ies i | B | 3 !, i
Special | Analisis ' 4 Ak BERY .
Aeration Tank Sulphate in Injection Water Treated Effiuent .
SHIFT [ ¢ . i Wi e (
MLSS | MLVSS oo K;Lc‘;'m Untreated | Treated m:?:lalhl ﬁ‘:ﬁ“&:‘dﬁ’ .
(ppm) (Ppm) Nitrogen Nitrogen .
SRG-Thlf [QREsuledy
SHIFT-A |6 : ot
1192 ePg
SHIFT- B ! uses 1:6 :
SHIFT-C ‘ ( 1.2
Remarks/Instructions From ETP Operation Incharge

. %'b e
. Signature of Operator cum Chemist

¢ s
' SHET\B SHIFTC
Signature of Operator cum Chemist  Signature of Operator cum Chemist

i g
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BALRAMPUR CHINI MILLS LD, UNIT! : MANKAPUR

SRR EFFLUENT TREATMENT PLANT LOG BOOK Date :CHORIRN

129

L uaspD __-T
Recordings for the day [ Crushing | MIT | g(go___J | ipiu9 :
| | | Meter Reading
Efflument Water Total Treated Treated Water Used | Total Used | ”
Meter Reading ETPQutil | ey fillve TN Old Plant | New Plan;
Effl Injecti rea
wu.::::m n\;v atecrm {OCEMS date) rec;:! i:goiﬁl:;:g g - In Process (m3) | For !rdgall Sprayn :' w:f; ._,:::,,. ‘
| | Initial Reading 1954 ]
62362 | 95u3{ 1449429 | bBgk2 8430 |93286. 4031 | sl i |
: . Final Reading 252 50 o) J
T 10993 ) dvosy] 1uwan| uBgee o | 64P26|d79%| 5999 | : mﬂ}; ;
: G Energy #’,B |
meam 5%y Gle nee & s i o 185
S26| C6B |J.[ Prih
Sota oy 1209 IR0 % _ Py o [ B0BE = Sy
Effluent generation Ltr/MT of cane 180218 . i!
L ; i . ||
Special | Analisis " Qay, 8 =3 5
Aeration Tank Sulphate in Injection Water | Treated Effiuent | '
- - _"J
SHIFT Total ' igr Tatak loasy stariha | el o on . 5o &
MLSS n:;.::}s {:;?n) 5";:?;,;:; Untreated | Treated m%}:r: "T‘:Lc;‘:‘:t‘,;ﬁf ; S
SHIFT- A §.0 Faks
1245 A6T
SHIFT-B | 2 g 5
SHIFT-C 1.6 3
Remarks/instructions From ETP Operation Incharge
o
p®” J £
Fn'Iﬂd:ll-ﬂFl' A SF&E‘I! B ' SHIFT-C
- Signature of Operator cum Chemis Signature of Operator cum Chemist  Signature of Operator cum Chemist




| |

+ MANKAPUR

BALRAMPUR CHINS kKRS LTD. U S0,
Season ;. 02331 EFFLUENT TREATMENT PLANT LOG BOOK Dl Q;__
............................................ | : ol - {91430 '.
Recordings for the day ! " Crushing | MT_| 60/ . { 1021 Meter Reading ll
Efflument Water T:‘.: :r:.,“ed Treated Water Used TM".,U\:;N:’“ Parifcuties |
Meter Reading ! . == E'-;-,:Qu'::; ? Treated Wa Oid Plant New Plant |
men njection e o Treale |
w‘;ler S (OCEMS date) mc:;i:giﬁlg:gg et In Process (m3) Fmg‘g(atlcnﬁ?;;@—' w:u: Legoon L | ____l
Previous Reading 8'19_4-] QUOSI ]:lo%?[ IlnlﬂulRﬂlﬁlﬂﬂ 35!50'0 u-‘]]}“-\(?‘ l
40660 CeRE4 197956 6929 . Tt
Closses Restl 9L : B T ' odmue 75-2 [Mr26u, |
ng 89631 cu s 1732000 ueAeLe ¢ 1S2 0;57:],2_2[ L4y ! 251 ‘
Water Qty. in M3 1 L e 5 "?5 -2 8'6 1
wom | oy | w8 | gje8| g - 1. gbo| amt| _ye5 @ |
S 1917 1434 | soe | 906 |
Effluent generation Ltr/MT of cane- ¥ Tt | “ g2 ‘
Special | Analisis | 4
Aeration Tank Sulphate in Injection Water Treated Effiuent ol
SHIFT ' 4 Total * * e : Total | ;
MLSS n::;.::)s ('3,?“) !Jeldani | Untreated | Treated :f:}?}:-i '?r‘i',?t".ﬁ;'f;.'faf
SHIFT-A 2-0 -
1165 qog
SHIFT-B | {)28U 2925 . 3 i
SHIFT-C 1-5 :
T R |
Remarksfinstructions From ETP Operation Incharge
o -
_  SHFTA b SHIFT-B SHIFT-C |
. Signature of Operator cum Chemigt | Signature of Operator cum Chemist  Signature of Operator cum Chemist



BALRAMPUR cumﬁﬁ@ LTD. UNIT

: MANKAPUR

131

Date : .20/ 202y

R EFFLUENT TREATMENT PLANT |LOG BOOK o
e AR s ; : 95 4U0 '
Recordings for the day I Crushing M}i—— __JQ_-Q———-W |
Efflument Water Total Treated Treated Water Used '1 =ed |
Meter Reading ETPQutet mrested Water | | P14 Old Plant | New Plant i
ET;:;I‘;?H& In#;he?n A Tol‘RO.p%ns for oy | InProcess (m3) | Fo Irrigation/Spray w:f,:’f:;‘:,n s g s _I
il s £ JAaseon wiarreading | 351752 U326 ug |
revious Readin: cgi éu '2009 % e Initial n |
L gugug| REL: b, crs?;z:zg_" T 1
y inal Reading |
Closere Reading (EYR%)) 1:1 Q9SS ﬁ 129 B L\@ 8 9 g : 6&1‘;“,"? 44 St%i leq F 35?-53,11. (421 84 ‘
ater Qty. in M3 i é f 9 ‘ | ‘ Tutal Frm §9-3 ‘:
Total Qty. in M3 1292 44_% . E B i 012 ;-9-91‘?’ 'l
|
Effluent generation| Ltr/MT of cane - 1335~ ‘ |
K
Special | Analisis \ '
Aeration Tank Sulphate in Injectién Water Treated Effiuent
SHIFT : R 3 iy
MLSS r:n.vss (::31} K;:I’;a;hl Untreated | Treated | jordant | So9urt-Co |
- ppm) Nitrogen Nitrogen ;
SRS - Mlet [eRC-adlet]
SHIFT-A 3 ' T
1253 481
SHIFT-B | H14p T-0
SHIFT-C AN 7
Remarks/Instructions From ETP Operation Incharge
ot
" '.l--
.M.{ .J‘\,. w\‘m‘m 8
o QH?I-A : SHIFT- B SHIFT.C €5
. Signature of Operator cum Chemist Signature of Operator cum Chemist  Signature of Operator cum Chemist
R it ; ¥




BALRAMPUR CHl;fﬁlﬂS LTD. UNIT

: MANKAPUR

132

Season . 2023 24— EFFLUENT TREATMENT PLANT LOG BOOK Date :.laledlaez4,
Recordings for the day | = Crushing | MT |£250 10348 20 ____.]
Efflument Water Yotal Treated Trented Wator Used o Meter Reading '
Wstar Reading ::_t:af:o;. T:;:tt:d Water Particulars |
Efflument | Injection {OCEMsuda:.) To RO plant for Yo Tredted Old Plant | New Plant |
Water Water - recycling in Cogen CT In Process (m3) FE:; g&gallqﬁiz{r;% ; Water Logoon : i
Previous Resding 84 2 I'? 3525“; \:]320 L‘B ?‘ Inttial Reading 35 9.0"1 43386
826 25242 |99439 5529 |
Closere Readin Final Reading i |
"™ 1 84045| 45937 | 1943¢9] 45824 o840 500124 6339 ¥ 352364 |994je |
Walter Oty. in M3 Fite ' Total Energy
o lx 582 {140 o 263 69_.:7'_‘ 73S 3462 112
oty s HE 1350 e 20y | 239¢
Effluent generation | Ltr/MT of cane -484:44 |
Special | Analisis ‘
Aeration Tank Sulphate In Injection Water Treated Effiuent
SHIFT
DO Total Total dauept
R i o i i of I R
SHIFT- A \-0 ¥ T
1245 1041
SHIFT-B | 14200 1+0 ;
SHIFT-C 'O
Remarks/Instructions From ETP Operation Incharge
A
v . ; ':
ﬁw t A
Sy ShFr8 SHFTC -

" Signature of Operator cum Chemist

Signature of Operator cum Chemist  Signature of Operator cum Chemist

|
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| ANIDLLILTD. N : HANKAPUR |
- BALRAMPUR CHI ) i
| : . : ; 0
. | EFFLUENT TREATMENT PLANT LOG BOOK Date : 4d{0.dfpezct:
Season (2(" .................................. | g - 285 4o '
Recordings for the day i Crushing | MT igé; & O__ 163 9 i
Meter Reading
Efflument Water Total Treated Treated Water Used Total Used e
Meter Reading o Y, e E?:&L:T:: Je Old Plant | New Plant|
Wuartﬁn n\];:te(:n ik rec;{:}!iﬁg iﬁ'g:gf:; et In Process (m3) Faéllre‘rfigationl pr;;w) i w:fe?::;in
. & Initial Reading
Previous Reading ""4\ §
Closere Reading <192 qgiq_q_ (;,?% 19828 - quog 1_001%3 4q qq Final Reading 35‘,?51.,&
Water Qty. in M3 7R 210 L1 B i | 401 éoq i 1040 Total Energy 5.9 TFE |
T . i |10 | rmtmmen | 9of | 279y |
Effluent generation| Ltr/MT of cane - 152 .04 |
Special | Analisis :
Aeration Tank Sulphate in Injection Water Treated Effiuent
SHIFT To o Tesegs
MLSS h(l;.::? (pl::,?n) m‘;%:rl‘ Untreated T.reated. :?Eé:h: ‘.’r‘:‘;mfd"
SHIFT-A ] ! T
1140 (s
SHIFT-B | 424p 12 :
SHIFT-C i i
i |
|
Remarks/instructions From ETP Operation Incharge |

. = 8
: SHIFT-A - ; SHIFT-B SHIFT-C -
. Signature of Operator cum Chemist Signature of Operator cum Chemist  Signature of Operator cum Chemist

b *-s‘(z*ﬂ{ i

e
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BALRAMPUR CHIN&&S LTD. UNIT : MANKAPUR

134

- 412024
Season - 2323:.24 EFFLUENT TREATMENT PLANT 'il.oe BOOK Date : A2lo4l04-
reed A (s entaberbeaseninasurantnrnrisen ; | . : o) ;
Recordings for the day J Crushing ﬂj;@_u !__io_liz_ﬂ‘jr
= Ml | Meter Reading
Efflument Water Total Treated Treated Water Used ! Total Used |l l et
Meter Reading water from | Treated Water | articula —
e Efflument | Injection {of;?,fs“' the} To RO plant for 1 Yo Tranted | | Old Plant | New Plant |
Water Water ing in Cogen CT | '™ Process (m3) | Forlrrigation/Spray | water Logoon \ !
, ; T et . emmsaes | 35251°€ | 232934 |
revomnmstng (85193 | 3617 | g3 ug82¢ 69306 [100733 | 4999 b |
Ciosere Resding ASSY2 | aguwa| 1235 wé 26 £9714- | 10136 5| A5 6% l[“""""m"“ 26737 S |Uisiil
Water Qty. in M3 315 qv0 éof} O = | 409 £22- 5.] ~40UD ‘lTﬂ-le 25y 193
Total Qty. n M3 élg 10 40 \mwm 2,0'32,_ )-8 5
- I,
Effluent generation |1 Ltr/MT of cane J| i i
e 5 - I i |: i
. Special ‘ Analisis - |II
Aeration Tank |[ Sulphate in Injection Water Treated Effiuent |
SHIFT i Biatte] | qwesd
MLSS | MvsS | (B0 Kjordahi | Untreated | Treated Kjerdani | SeloutPt-co
{ppm) Nitrogen Nitrogen .
QRS- tnfet GRS -quildl|
SHIFT-A -0 _ T
g£4 T8
SHIFT-B | 43457 2962 | 12 ' \
SHIFT-C J*© l
| |
{1 l
Remarks/Instructions From ETP Operation Incharge
&
Y & |
\ ,.g\- \{&3 ia s e
7 SHIFT-A SHIFT-B SHIFT-C
- Signature of Operator cum Chemist Signature of Operator cum Chemist  Signature of Operator cum Chemist
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' BALRAMPUR CHADRTLLS LTD, UNIT ; MANKAPUR 135

Sty S EFFLUENT TREATMENT PLANT LOG BOOK Dty = detlanndy
Recordings for the day — Crushing | MT | 2223 {puL 183 20|
I Meter Reading
Efflument Water Total Treated Treated Water Used | Total Used Particuirs l
Meter Reading water from Treated Water e :
Efflument | Injection | (0GEWS fiate)|  ToRo plant for Yo Treatad : Otd Plant | New Plan
Water Water recycling in Cogen CT In Process (m3) ?Eor Irrigatiol:{i;;gyh | water Legoon | |
i din i Initial Reading + ; |
Previous Reading 85{;;2 Q6L}b['—?— !2 ;2.5 L/é;’cffg éq 314— 5-01365 4)"64" %7?5 Lf?s:i.?___w
: inal ding 1
Closere Reading 8%1’.82 96‘31“2 ‘1‘:}35 %BBQG ;0164 ioqu,l | 4_0 14___ Final Rea ‘35302‘%( L-’:\GSOQ | F
Water Qty. in M3 92.;\‘0 0?55 52 5 o ’ . 4‘90 6 % 1 ¥ 15:!’0 3 Total Energy -?S-j | BUI
: |
ot 535 AT | - e Sote | 2646 |
Effluent generation| Ltr/MT of cane ' |
Special | Analisis 5
Aeration Tank Sulphate in Injection Water Treated Effiuent : J
SHIFT DO Total ; , Lotal . [vaes mus : 7 : 1 :
MLSS ﬁ(ﬂ‘:-::;:" (ppm) l‘lfi':'?:;: Untreated | Treated :{5:’::; Taxt Methed
SHIFT- A .0 &= : g
: tord | 815
SHIFT-B | 4944 ’ ! 10 '
SHIFT-C ‘ ‘ i |
i i |'
Remarks/Instructions From ETP Operation Incharge |
: uﬂ. i : "
o B ' Jow i |
S R e W‘“ﬁwm
G e " ; {qnature of Operator cum Chemist
 Signature of Operator cum Chemist | Signature of Operator cum Chemist  Sig | p




: BALRAMPUR CHIN?ﬁﬁ.é LTD. UNIT : MANKAPUR | !136
| gy K Date : J:L.ou/owy
SeasgniTLamER e | EFFLUENT TREATMENT PLANT LOG BOO . il
Recordings for the day ' Crushing | MT | 2 = !
e ter Readin
Efflument Water Total Treated Treated Water Used o e Hrn e 9_—__-
et v;:t;(r):::: Sl ) Old Plant | New Plap |
Efflument | Injection | (OCEMS date)]  To RO plant for i ’ | 1o treated |
Water Water recycling in Cogen CT n Process (m3) [ For 1rrlgauon!E:Tgo , |weriegoon | | ‘
i ' itial Readi 5 :
Previous Reading 8 5‘1—8? aé? ‘;2 \Iq_g S’ L{ 8 9)2 . -‘w'é Lf ioj 941 40 14-_ Initial Reading 35303 '-( LﬂéSoC |I
- Final Reading 35313 2 4372 3g | {
Closere Reading Gglba qéqag Q__Bt-'q !.' GQM %Gg-j 10260j| 3468 —_.__l ;
R 37¢ 191 650 a : - . Ljab g@ I e Total Ensrgy ,15 '3 ?72 | :
Total Qty. in M3 56% - ' + | 4900 Pay Exergy con. 201?2 2KQ44 ||

Effluent generation | Ltr/MT of cane - ' |

Special ‘Analisis .

==
Aeration Tank Sulphate in Injection Water Treated Effiuent .
SHIFT Total ie i . Total st ol
MLSS | MLVSS D?n Kjeldahl Untreated | Treated | Kjeldahl ?r:ﬁmﬁf;
y (ppm) (ppm) Nitrogen | Nitrogen :
SR o |SREadlef]
SHIFT- A |-6 1R2 980
SHIFT-B | 15( it iy
SHIFT-C A0

Remarks/Instructions From ETP Operation Incharge

B o
~ Signature of Operator cum Chemist Signature of Operator cum Chemist  Signatue of Operator cum Chemist /
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BALRAMPUR CHINI MILLS LTD, UNIT MANKAPUR

137

o 9'{”1/“71

EFFLUENT TREATMENT PLANTJLOG BOOK

Revordings tor the day s MT ?f/? ‘Q_‘_‘ '1{’)'5?__ ?/) 111
—— " M W M K 24 Rt
Fiflument Water Toral Treated Tronted Waler Usad o e | g
Muter Reading ; A 4 W :""" TR W) 1y 5 Trul:d Water | | Particulars
Ffftument | Injection I(;C“::I)! ::‘“l To RO plant for | Oid Plant | New Plant
Water Water mycling in Cogon CT In Procans (ind) zrdlf_r{lunllo’ll Igarly' ] Wiler Lagoon ‘
Frovimm Hweading : N 1 : : YO e e = i | Inttisl Rending =
2328 170807 | 120402 L202 10595 41068 | 10015 | pas5 a2
Chasern Meadiing Bt | Finsl Resding 2y 281< 54
| BRERT| 78818 | 43474 12249 480 | 4604] MS14 | U399 |
Wakes QUy b M3 i ’ | Total Energy 2’43 ?‘?‘E
PESSSS KR \_.l?(‘.f 1287 373 = b (634" -,
M 248 | | 36 ez (9232 | z00
Efﬂuont gonorntlon'l.tr!MT of cane~174.2/ |
il et SO SR R -
Speclal Analisis =
Avration Tank Sulphate in Injection Water | Treated Effiuent
SHIFT
DO Total ‘ ' Total a Co
MLSS l\(l;.::,s (PPM) m:r::;:: Untreated | Treated mt.,r:i;:: ﬁ_‘;“;:‘,ﬁ
SHIFT- A L0
SHIFT-B (4 qe §-5
SHIFT-C [ )0 |
|

Remarks/instructions From ETP Operation Incharge

il
SHIFT-A
Signature of Operator cum Chemist

«“’M63 e
%}\ SHIFT-B SHIRTC
Signature of Operator cum Chemist  Signatura of Operator cum Chemist

E.TP. INCIQEE
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BALRAMPUR CHILI}I%H.S LTD. UNIT : MANKAPUR 138

.I | %
season ‘_gyﬂ_‘:&'l{; ................ EFFLUENT TREATMENT PLANT LOG BOO Dat& ' .g.é‘l‘?'gj.ﬂm
ecordin | 3 . rush T |10 [l 7C )
____Recordings for the day _Crushing | MT | 100 | H02370 ___%
Efflument Water Total Treated Treated Water Used Yo Dustd ' Meter Reading
Meter Reading 'E:_‘P'au":: Traated Water ! Particulars — |
: Effiument | Injection | (OCEMS date)] Yo RO plant for | To Troatad | Old Plant | Newpig,|
_- Water Water : In Process (m3) | Fer Irrigation/Spray | werer Legoon | nt||
AT recycling in Cogen CT Eaf{% £0980m i. e |
Frovious Heading i 2 Initial Reading
GRS TSP | 131712 12398 590! 91604 | 41514 ! 24281-0 |34£949
Closere Runding % 3 i ! Final Readi ..;'
G434 1J416R | 12294% 22814 19145 172Q27 1276 " 327 lategsp
Water Oty In M3 otal :?'
ool eso| fa3e arz| - | pey| 928] —pe SR St ] e
om0ty s T: g | : = 14?:{} o e Pey Energy con. algé ;\q ?@
_E_fﬂ‘uEt generation  Ltr/MT of cane- gz L I ; u :

Special : Analisis

Aeration Tank Sulphate in Injection Water | Treated Effiuent 4
SHIFT == '
DO Total ' 2 T _
: MLSS | MLVSS | otal = | . ;
(ppm) | (PPM) L‘f?rL“;l’,'. | Untreated | Treated ﬁﬁ':;:.! ctzmu raied
: SKS-Doled | cRe-outhpd
i SHIFT- A 1.0 el
: 14646 {19%
SHIFT-B | e 0p 2439 |- Ve .
i 1 T
SHIFT-C | J 1
L i
DR - L

Remarks/Instructions From ETP Operation Incharge |

8 3
o e i
‘sﬁm | S . Emc

Signature of Operator cum Chemist Signature of Operator cum Chemist  Slgnalure of Operalor cum Chemist

k bR A e e e
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BALRAMPUR CHINI MILLS LTD. UNIT : MANKAPUR

EFFLUENT TREATMENT PLANT LOG BOOK

139

Date :0F{23]2024.

N e | Gruwning [ W7 (9200 | [ 804570 4z
Efflument Wator Total Tronted Traated Water Used St thed | L i s
Moter Rending | water :l“""" horRe Treated :m, | Par s |
g e Weter ot o ToRo puantfor | in Process (ma) Fﬂw‘gau oy e | LI Oid Plant | New Plant|
L mcyc"ﬂg in Cogan CT 2, op ' Waler Legoon i -]
Frovious Rewiling 3 E Initial Reading z {%gi o I
£1189 134140 | 122998 42016 L4\ IRS3F 11274 i 3’?‘3“"? ,
Closem Huming Final Reading 3!-{33“ -
i f-‘{? 417 ?'3? 124166 42249 4904.€ 13340 41214 . ST I
Walsi Qiy. I M3 Total Ensrgy - ] |
220 €32| 12219 <403 LAY | 913 | —1282 2 .
Tujllﬂl}_i'ﬂl - 1&‘;; ) W_g ) Payl:“u'ruu:nm 21@ 3005«- |
|
Effluent generation| Ltr/MT of cane -~ 17325 - |
Special | Analisis |
Aeration Tank Sulphate in Injectlon Water Tn:eated Effiuent
SHIFT ' : : i3 .
DO Tatal Total g i
MLSS Ill;.'\’!:’s (PPM) m:r?;:r: Untreated | Treated mfg}:r: cra'::u:u::':;
SHIFT- A {0 g
WPLREY. 1510 4z
SHIFT- B | ygad 1.5
SHIFT-C 1 10
Remarks/Instructions From ETP Operation Incharge :
| |
‘\W‘d‘. N !‘\@’#‘ : |
WG W S8 < Chenist I%
s i ignature of Operator cum -.
Signature of Cperator cum Chemist S g m‘?r i S|gna. e 1
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BALRAMPUR CIﬂhPﬁLLS LTD. UNIT

: MANKAPUR

140

0OG BOOK .
Season . MDRB=AL. . | EFFLUENT TREATMENT PLANTIL Date : 28(03(2024.
Recordings for the day | Crushing | MT [ 11 30 g1e¥0o ﬁa|
Efflument Water Total Treated Treated Water Used Total Used Nisier B eudiug i
Meter Reading ::-t;a f,‘?:; Treated Water Particulars — i
Y reate OldPlant | N |
T | | e tmpencr | P ) | g | i oty
Previous Reading : ; 5 Jitias Resding : i
£1235¢ | 99799 | 129144 23249 49615 | #3240 11211 g H3EEEH97457 | |
Closere Reading Final Reading 3 93 6‘ .c |
(5388 | 36413 | 125291 42402 19964 | 34302 | 4412€ 449479 |
Water Qty. in M3 : I i 2 Totst Energy | Q£ 9 g2z [
234 £14 1225 383 e 29| 962 | —4311 T
Total Qty. in M3 1248 _ ‘ = . ; 3 43!1 P”'zwm 2¥52> 2‘}?—4
Effluent generation | Ltr/MT of cane — 750 : i |
Special Analisis , : Jy e I 4 =
Aeration Tank Sulphate in Injection Water Treated Effiuent - =
SHIFT : 5 e 2 T e .
DO Total b £ ~! Total CColoutPtiGo || - o )
MLSS n::’_:f‘)s () 5{;;2;;::‘ pntreated Treated m;?:g. | iSCH ;_mfd_
SHIFT- A 10 g
1467 1142
SHIFT-B | 4£ 94 122 '
SHIFT-C | i-0
5]
Remarks/instructions From ETP Operation Incharge 2
Msmn—a SHFI-C 2

SHIFT-A
Signature of Operator cum Chemist

Signature of Operator cum Chemist  Signature of Operator cum Chemist

a3
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| 141
- BALRAMPUR CHINI MILLS LTD, UNIT|: MANKAPUR
| . o
Season: A028 &4 . EFFLUENT TREATMENT PLANT LOG BOOK Date : 020215,
: | \ 1
: . 5
Recordings for the day Crushing | MT | 005) EMO
| ‘ Meter Reading
Efflument Water Total Treated Treated Water Used : { Used | '
g s "E-’:?ém rratea stor | [ Porteie Old Plant | New Plant
Effl t | Injecti rea '
“:Jar:n;n n‘];:tec:n (OCEMS date) nc:;i':gif\]g:gf:; cr In Process (m3) FE& IrrlgatioE!Zpray | w:f; ,_,;f:,',n
| initial Reading |
Previous Readin ; Pt
" | 65389 35413 | 135391 43402 49964 | 34302 41125 z4zel-6 (HI635T |
Closere Reading | Final Reading 3”389'” %qi“
0 Lbeto| 70361136608 A3 PLO So4.S4|1S0EE|  (106E |
Water Qty. in M3 ToatEneray | 274+ g . LE2 ||
£22 GLE| 4247 259 g 492\ 93l -22%8 ] r ‘
Tolal Qty. in M3 1;34} ! ; _ 5 = ot 4 Jzép - F P"!E"m’ﬂ"“"' 22'2-'1 2086 g
Effluent generation | Ltr/MT of cane - 4¥7:00 e
Special | Analisis. . SRy o e - i
1 Aeration Tank Sulphate in Injection Water | Treated Effiuent
SHIFT - o T
(n]e] Total Total - | ... 1
miss |Muvss | (B0, | ot | Untrested | Trested | jgelaan | RIS
SHIFT-A i.06 ey ;
1395 1045
SHIFT- B qen. s
SHIFT-C A4
Remarks/Instructions From ETP Operation Incharge |
. G
“‘5‘3\&/ M \L*‘d by | ‘#ﬁ#’ ! A
SHIFT-A SHIFT-B SHIFT-C
Signature of Operator cum Chemist Signature of Operator cum Chemist Slgnaturg of Operator cum Chemist
fin g i 4
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’ BALRAMPUR CHIN IS LTD. UNIT

: MANKAPUR

EFFLUENT TREATMENT PLANT LOG BOOK

Date iQ(o%é‘g 1
146

Recordings for the day Crushing | MT | 2000 L_Q 20300 |
' i
Efflument Water Total Treated Treated Water Used { Used ol ‘
Meter Reading ::":gur:::t‘ | T:”'.“.. Water | || Particulars ‘
Effl t | Injecti ' Old Plant | New Plant||
wt:;r;ern n‘];:‘;n (OCEMS date) rec:;u':g iﬁ‘%’::gf:rf. ¢t | In Process (m3) szatlorwdym :I S Ir::::i ?
Previous Reading ' I S i Initial Reading |
c6ed 0| 6030 | 128201 Aspco Sn4.5¢ | zeoen| 410 6% 322841 HM44 |
Closere Reading . Final Reading 34_416 7.3 |
EECRS | ILLh0 | 121820 44344 50929 | 76047 0424 449936 |
Water Qty. in M3 ; Total Energy " \;.5}' <
b5 £20 2219 484 7 392 | 949 - 1362 2 i
il 1245 ' v | 362 T 214a | 2999 |
Effluent generation | Ltr/MT of cane -/ 77-84 _ |
A ' | |
Special | Analisis § )
Aeration Tank lf Sulphate in Injection Water | Treated Effiuent | .
SHIFT o0 Tokal’ | sTatals i e
MLSS | MLVSS Kjeldah! | Untreated | Treated | Kjeldahi | SoloutPt=Co
(ppm) (Ppm) Nitrogen C&g W gt rS (_g E j| Nitrogen b !
SHIFT- A A-0 ] =
I 1524 1nEa
SHIFT-B | 4S¢7 | 9993 | 10
SHIFT-C J A0
Remarks/Instructions From ETP Operation Incharge
) :
: a fet—
SHIFT-A SHIFT-B SHIFT-C ] S
Signature of Operator cum Chemist  Signature of Operator cum Chemist E.T. AﬁGE

Signature of Operator cum Chemist

Ll




i

405 | 143
BALRAMPUR CHINI MILLS LTD. UNIT : MANKAPUR

«v"# NS % . ‘
- Qﬁx SHIFT-A SHIFT- B FC |
s ; : Signature of Operator cum Chemist Signature of Operator cum Chemist  Signature of Operator cum Chemist

4402 ey
Season: 28 -24 EFFLUENT TREATMENT PLANT ELOG BOOK Date : 44{o%/22t
Recondings for the day | Crushing L_‘}_{Q_O,_, : 82?8 Oﬂ ':
s } ; | Meter Reading
Effument Water Total Treated Treated Water Used i
Wheter Reaakng | S : | Tr:llﬂauv'\‘r:?er | Partioulers =
: i p&“mm\ To RO planttor | it [ Old Plant | New Plant
~ ' s I Process (md) | Epr Irtigati PN i £ |
e v | _| a ! R | ag g2 | $4493¢
LEEIE | TEE BT | radee H4e SOy | YoOXE. o 92¢ 1 G e
! Omsen Deading | ' | | Final Reading | 2A4473.4- 506
| es2as | yrean §2904C 24 ¢9¢ 61367 | 24800 | 10847 1505%
Wy O0v e WG % e i A { Total Energy .21'2.. ‘Sé\
: : £OC | (el 225 282 3 518 784 ~1232 :
; | i a1 _ . -_'
| meoxewm E i 1233 . | poer l}ﬂ,z’[ . m“xmmm 2146 25?32- i
Effluent generation Ltr/MT of cane <! ¥4 49 _
Special Analisis " i i
! ;
_ Aeration Tank Sulphate in Injection Water | Treated Effiuent | -j
i
SHET | |
i Do Total * ' Yotal - ) 1
lHLSS I:;_;S“]S (Ppm) mm 1 Untreated | Treated :ﬁ;:,;:; m&:ﬁm \ i
SHFT-A | 4.0 1 5 !
; ; o lipzes 162 |
w78 | 421y e g i
SHIFT-C I. ' Lo %
- -~ b - ¥ ;
Remarksfinstructions From ETP Operation Incharge [ — ‘1
|
i
|
|
|
|
|
|
|
|
|
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BALRAMPUR CHIFﬂH&S LTD. UNIT: MANKAPUR

EFFLUENT TREATMENT PLANT LOG BOOK

144

Date : £2123/A2¢

Recandings K the day ! | Crushing MQ,{’_——E 84 $£ o
— e ——— S — AT Il NP 4 Mr R.td‘ﬂg 43
EFhement Water Total Trosted Treated Water Used sed ? —
Mot Reacting e T~ oo SRS S S h Treated Water vy
ETPQutiet ! Oid Plant | New Plap
e[ een | @M G| TR0 gt W Process () | Fo Iriga B = Sl
il e e Wmtmmﬂm 4o .;-.m"' Water Legoon _jl .
g BIDSR | FRR00 | 2290458 L489¢ (SELy 20 A .1 : =
Cheweon Weawne | % ) ! [ Final Rosand 134-4-69:2{ 41 400
ik | 33002 | reoggn L5032 Bl887 [97402| 1089t = _ falice
e L _GER] TSR HRE 423 - |.s20| 999 —qs4r j-
i l i ] i - =
sasia WO PO 1394 | o | aoeq | o872
Effluent generation Ltr/MT of cane «186. §¢ ! ', "
Special' Analisis !
{ Aeration Tank Sulphate in Injection Water |  Treated Effiuent i
Do Totat* ; v - Total .
MLSS | mLVSS . U ted | Treated ; Colout Pt.Co
! | e (Ppm) | Heldahl 1 ntrea - :}ii;:*;;: Taxt Methed '
SHET.A | ! 1.m ‘H > |
_ _ {  pa99 (2 |
sserg V36 | ) q ]
SHIFT.C [ l ! =
RN R ot L B EE
Remanksdnstructions From ETP Operation incharge |
. Qﬂ A
e &" RS
w‘*\w“ | .B SHIFTC
! i
- Signature of Operatin .

W

cum Chemist

Signature of Qgerator cum Cheavist




407 145 2
BALRAMPUR CHINI MILLS LTD. UNIT : MANKAPUR

1R (0]
) BOOK Date : i,
Season :...203 2524 ll EFFLUENT TREATMENT PLANT LOG ——55 {ﬁl
Recordings for the day Crushing | MT ié’jﬁ_O___ § Meter Reading .i
Efflument Water Total Tr:ated Treated Water Used y ; Tomdu&a:ti Particulars : | ;
Meter Reading kil um'“ | TR ; Plant | New Plant|
Efflument | Injection | (ocews ::::e] To RO plant for 2 3 | Forimigation/Spray | 0. Treated i s % |
Water Water recycling in Cogen CT In Process (m3) gﬁ d‘&g , P' 5 | Water Legoon — |
Previous Readin: '_ i s % g#%'z ?5"{4‘0 U | :
" 1297953792 | 190150 25123 SIBI| 2902 10691 el |
Closere Reading ' I . » il L amg.:]' 4'522?—5
88284 | 15 5 14| 141298 4540 | 62%02|78419) 10413 —
Water Qty. in M3 : ,- | Total Energy _26 os ; ﬁ%”
SH|  ged 114w 29 : Q6| G190 | — 1224 . |
Total Qly. in M3 1198 . . bk % ; e 4‘2% s eyt : ] Mwm 02!.9\0 2':\45 !
Effluent generation | Ltr/MT of cane—{84-¢4 ; J g e :

Special | Analisis

Aeration Tank Sulphate in Injection Water Treated Effiuent

SHIFT LY . . e . . 1 2
MLSS | MLVSS ( D?,n) K,Te?éfm Untreated | Treated K;?:I:hl ﬁ:ﬁunft:t‘i-ﬁo '
(ppm) PP Nitrogen Nitrogen
QRS -tnlek |9Rs-autlet] ™
SHIFT- A 10 ' N
P8y G
SHIFT-8 | Y71 §-0
SHIFT-C | .6
Remarks/instructions From ETP Operation Incharge ' ?

SHFY-B ?ﬁ%}/' 0 ' ' | -

Signature of Operator cum Chemist Signature of Operator cum Chemist

- | ¥

2
| E. ARGE



Season 11!0?!202‘}1

' ;
- BALRAMPUR ¢HNBILLS LTD, umrf : MANKAPUR

BN o 1y e

146

Date : 1.H/%)2q

| EFFLUENT TREATMENT PLANT ‘1.06 BOOK

Recordings for the day | Crushing | MT | FO0O0 | | 457400 Memmﬁ% :

Meter Reading Emj::"“:"‘ :ﬂt: T‘E%EEE? i i s LI[ Trnied Waet T Oid Plant | New I;Iant l'
fument | Injection | (0CENS date my'rcoliggiﬁlgg;;: ot | InProcess (m3) F?wauo By il il — |

Wi lmz €9 | ypsitl | 141228 2509 _6::230.; Y12 0613 Tt ey !|
i ! €89C% |2G103 | 442550 45811 52508| 79184 to5ls e 22 |
Water Qty. in M3 } i | TotalEneray | €+ 0 74 '
oS08 LEY| pa3ze S09 = 205 | 292 - 97z _ |

Total Q. in M3 ’ : ‘ 12Es | ¢ L 977 i||- RO 2 Py oy o | SoFau 2846 |
_____ Effluent generation]LtrfMT of cane ~1¥9.29 |i - i |

Special | Analisis

Aeration Tank

r Sulphate in Injection Water

Treated Effiuent

SHIFT- B / ygus [-1

Total® T T ¥ PRI sRa e s
MLSS | MLVSS Do Kjeldahl Untreated | Treated 'K-e?daam Colout Pt.Co
(Ppm) (Ppm) Nitrogen Nijtr ogen Taxt Methed
SHIFT-Ai ’ 10 Fas,
L]
136% fo1f

kg
e 4

.

Remarks/instructions From ETP Operation Incharge |

Jes i

. M
o SHPTA
Signature of Operator cum Chemist

Signature of Operator cum Chemist

g

~3

X
SHIFT-C
Signature of Operator cum Chemist

[ Al
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- BALRAMPUR cgng\glus LTD. UNIT|: MANKAPUR 1478

Season .. 3PRZ R o | EFFLUENT TREATMENT PLANT LOG BOOK Date 1503202, {
R = ! I 1
ecordings for the day [ Crashing | M7 Ig?ﬂﬁ 864120 @}
Efflument Watem Treated Wate I I Meter Reading .
? eate e r Used | 3
Meter Reading = e g?a:l‘t?;‘l 'rr.:.:‘tzldu\l's\r::s : Parlcilas '
Water | "Water | (OCEMSdate)|  ToRO plantfor To Treated Old Plant | NewPlan| |
e - recycling in Cogen CT In Process (m3) | For Irrigatio fé&?ﬁ? Water Lagoon
£BIST| 78163 | 140558 95912 52508 | 59080 | goges T | ss 216 452499
Closere Reading 2 . C A 1 : . i z
¢ 9528\ %9840| 193779 189651 ' | 63090]39954] sovzs T PSR M,
Water Qty. in M3 o . o z - !
591 ¢S5 9324 154 e A P
o in | : |
i - 1248 - . s b [[045 13601y Jarn | S TR 2096 | o887 |
Effluent generation | Ltr/MT of cane —/5.¢ H i ', | , s l
i i [
Specia_l Analisis : |
Aeration Tank Sulphate in Injection Water Treat_e'd Effiuent |
SHIFT : s - : - -- :
MLSS | MLVSS ( D?n) KL?@'&.: Untreated Treated sz?‘tjaalm 9,:';";::@”
{ppm) PP Nitrogen Nitrogen
SHIFT- A 11 =
147y 1062 _ - |
SHIFT-B | U676 l 279¢ j 10 vtk 6| 4
SHIFT-C I ’ j 74 | ; : .
.. = [ 7 iy

Remarks/Instructions From ETP Operation Incharge

L T o g Tt & : i
e \\_?ﬁ‘ : shiFY. B SHIFT-C g
e e r cum Chemist  Signature of Operator cum Chemist ET. ARGE

. Signature of Operator cum Chemist Slgnature of OPerato

¥
&t
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Season . 202824,

410
BALRAWPUR CHINIILLS LTD, UNIT : MANKAPUR

Date 15103;2:;@;

EFFLUENT TREATMENT PLANT tLOG BOOK
----- | I SO 122_
Recordings for the day | Crushing | MT |§ 940 ! 87—0 ! =
| Meter Reading
Efffument Water Total Treated Treated Water Used I
Meter Reading ! | wawﬁu'me-? .: Tr:itlduv:r:?ar } Perticulers Plant | Newpia
Efflument | Injection (OCEMS date) To RO plant for InP \rrigati ] To Treated G e i
owy Water recycling in Cogen CT | ™ Process (m3) & & l—uﬁ'%n ; e f Reading
| initiai
T B | 5918|1537
89548 | 29540 | H43779 459¢.c 53090|29954  foy35T i =
Ciosere Reading . A [ i S A g
22162 | 9o¢2n| 145008 15965 5356090600l foa40 s eae et BEEH509 |
Veader Oy in M3 | Total Energy 281 80?_
€re] £33 1999 & i A%0| €64 4122 L
o Oty S 1359 | : 1124] G 20068 IS
Effluent generation; Ltr/MT of cane -183.85 ] ! :
2 _! ]
Special ' Analisis ’ '
Aeration Tank | Sulphate in Injection Water Treated Effiuent |
SHIFT I « :
o Total | ) Total - | 3
MLSS I:;.;HS)S (p[::m) :{q{:l:.::‘ i Untreated | Treated m;g:;: "Er_':‘“‘“:;fd
i i
SHIFT-A I-o i
| [ 1324 | o2
SHIFT- B bﬂg“d‘ } _t‘b
SHIFT-C ;r i' jo

Remarks/nstructions From ETP Operation Incharge

P

Signature of Operator cum Chemist  Signature of Operator cum Chemist

R |

SHIFTC |
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| 149
- BALRAMPUR CHIﬂl MII].S LTD. UNIT : MANKAPUR e
Season ;. Q0% 8% | EFFLUENT TREATMENT PLANT LOG BOOK Date AEI08M1.,
wae o L T T T T - . O q, ?2
Recordings for the day Crushing | MT | {420 | G1805 ) i
Efflument Water Total Treated Treated Water Usod al Used — |
Meter Reading ETPQutal : s Viser | [ Pautere Old Plant | New Plar
El‘l:ivurlr;ent an\{vectt;on (OCEMS date)|  To RO plant for In Process (m3) | Epr Irigation/Spray To Tranted ;
ater ater recycling in Cogen CT a M LoAoim J| Water Lagoon ——— ]
Provious Reading ) " I jaipuisionion 3' 9 4;4 S-
40162 30478 145008 457657 52580\ fobop.| _4o540 25757 4595 |
Ciosere Reading 1 it v ‘2- r
! Yorp| P14 pesnez 2éiot S4ry4| 61601 10638 1agphn 4521 |
wr Qty. in M3 | i et 2 ‘ 67 g
ik 598]  48%| 124 246 St 943 -fsv7 231 I
Total Qty. in M3 (parhy ﬂsa’} ”"m’ # 9 LBL' 1493
Effluent generation | Ltr/MT of cane ~119.0%
Special | Analisis
Aeration Tank Sulphate In Injection Water Treated Effluent
SHIFT ; ;
DO Total Total cloul o
MLSS h:l;.::? (ppm) :J(ij;:;:;:; Untreated | Treated m;?;:rl' ‘?m',u ulu:lil;fd
SHIFT-A i1 s
142 1056
| sHiFT-B ' Yglé ) -0 '
SHIFT-C J J ) FaC)
5 R WA | | i,
Remarks/instructions From ETP Operation Incharge

e
%‘M‘;mrr-n

Signature of Operator cum Chemist

7 i
}Wfa @@#:mm

Signature of Operator cum Chemist ~ Signature of Oparator cum Chemist

ETPR

(7
m
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| ; R
. BALRAMPUR CHIIﬂ- I\?I&S LTD. UNIT|: MANKAPU oate 1012202121

' oK
Season ... B3 0g - | EFFLUENT TREATMENT PLANT LOG BO — 516‘{%.
Recordings for the day ' | crushing | MT 40 P | Meter Reading !
] Efflument Water Total Treated Treated Water Used Total Used particulars :
Meter Reading ETPQutior G | T Old Plant | New Plan||
Injecti y o Treale
} Ef;lvtg?:nt n\{:atecrm (OCEMS date) rec:;iﬁgizlgr:gf:; o In Process (m3) | Fgr Irrigalio{dSpray : w:‘,I L,;u‘:,n —— !
Pa;evlnus Reading : " ‘ L e e/ ?‘f- 50 4"2 4‘IS‘FO§ I
FOISD | pI{ES| J4625% 46482 5407 | 91601 o — il ;
Closere Reading oo = - < Y A E % |i o : FinsliRescEny méza '.S‘ 454235_ I
21329| g1g50| 143449 46426] . |.caget|goprcl fpoge |0 _ . |
Water Qty. in M3 : 3 =B Total Energy '_ 233 823 |
5319 &35 123F 24.¢ " | 697 | Jof4| -~ {64 - :
Tolal Qty,in M3 2 1224 S48 1604 i P ém’m Qﬁﬁ‘;\ 204
Effluent generation | Ltr/MT of cane —|73. 03 ' :
Special | Analisis® ' * _ < 4
Aeration Tank Sulphate in Injection Water Tréated Effiuent I
SHIFT {ozesit Ll ! 5 e - T Tl B Bl
MLSS | MLVSS (;:31) K_,-Teré';'m Untreated | Treated | Kj‘:‘;;aa’ﬁ{ golost e Ll ol S M 43
; (ppm) Nitrogen Nitrogen
SKS- Inlet  |SRS-putlet| %
SHIFT-A {-0 ' b
1448 A0BE
SHIFT- B / 4708 o AES :
< R |
Remarks/Instructions From ETP Operation Incharge |
: &
‘T&R‘M{ il . h-f“ﬁﬂ’" 2 ‘ff
) shﬁA SHIFT- B SHIFT.C .
ik Signature of Operator cum Chemist Signature of Operator cum Chemist  Signature of Operator cum Chemist
s ? AT b : ik . e \ . f . o




| | 151
- BALRAMPUR CHIPﬂﬂIL%S LTD. UNIT : MANKAPUR

' ‘ Date :/9/2%]2 .
Season ! ,2,02?.-,1{ . EFFLUENT TREATMENT PLANT LOG BOOK / ?‘

. 832220 2 ]
Recordings for the day i Crushing | MT }:}()__2_0____6 1 Meter Readin?
Efflument Water Total Treated Treated Water Used Total Used I particulars —_—
Meter Reading :ﬂ%m Treated Water ! Oid Plant New Plap;
Efflument | Injection (OCEMS date) To RO plant for To Treated |
Water Water recycling in Cogen CT In Process (m3) ?;}T{la"? ‘53'?& n Water Lagoon t S
Proviows Resaing | e 134428-5 [45¢235 |
32329 | BI8K0 | 143440 €426 54664 | 82615 40214 i
! | | messS  |457044
Closere Resding i
31949 | 824374 | 144310 44684 65394(83943 | 9903 |
Water Qty. in M3 | '}"""'E“"“ . 2N 211
£20 8261 1295 258 : 95| 048 - 1533 —
Total Oty in M3 1924£ | : ﬂfj;2| |Mwm 2192 3003
i |
Effiuent generation  Ltr/MT of cane- 1'9.24 | ‘
Special Analisis .
|
Aeration Tank :| Sulphate in Injection Water Treated Effiuent =
SHIFT .
DO Total | L Total ., olout Pt.-Ca A
T | oy | e | Jgmiseln | Untrasted ' Treated |t | Sanirie
SHIFT-A |-0 | -
f 1426 1098
SHIFT-B | 4410 $:0
SHIFT.C 3° '
5 S ]
Remarks/Instructions From ETP Operation Incharge |

P G s - : -
SM ‘ SHIT B W};m ' :

. Signature of Operator cum Chemist Signature of Operator cum Chemist  Signature of Operator cum Chemist |

! " . |




|

- aLkaneuR kit o, uniT ; waNKAPUR

B P S e

| te : 20[03%pg
: nog._ 2 - EFFLUENT TREATMENT PLANT LOG BOOK g { ! “ -
Season ... 2023~ R4 ... _ _; TS5 ——
Recordings for the day i . Crushing | MT |3000 | & Meter Reading -’
Efflument Water Total Treated Treated Water Used Total Used l, la
Meter Roading 1 ETPQutier | sty i e Old Plant | New Pjay
Efflument | Injection (OCEMS To RO pl | 7o Traats
Weter Water g ) recyt?ling iﬁ E’:;:; cr | In Process (m3) Fé:{;;galquﬂf‘r';;h w:w: L!;uc:m l: e e
revious Reading | s : 2%65‘4 4\!‘-—% t6
- ! 31949] Q2472 | Ry 2E624 56244 | 83463 903 ; ' |
Closere Reading X ’ 1 TN I _ -F_m'I R'.d“' 34—£%3 ; l 46'18 5[l
32564 Q2174 | 14994 43083 B6128 | 9406y | 9464 |
Water Qty, in M3 | Tonrtae 2% 3 83.’)
(<SS £38 1259 299 P ' 82| g94 - 144 : :
w s | 1382 1y e | 2184 | 9qq7
| | "
Effluent generation | Ltr/MT of cane-—1319.00 ‘
Special | Analisis . . Naw o aw
L Aeration Tank 1 Sulphate in Injection Water Treated Effiuent
SHIFT Total ; . ' Total A o, | o
MLSS | MLVSS | (opm) | fsiaan | e e
SHIFT-A fe 3
1924 1124
SHIFT-B | 4233 | 3082 2 i
SHIFT-C ; '
s [ *e i | _ i
Remarks/instructions From ETP Operation Incharge ‘
| < i S R \ ' '
SAIFT-B SHIFT-C '
Signature of Operator cum Chemist  Signature of Operator cum Chemist
; Ly R y T




| BALRAMPUR CHIrMELLS LTD. UNIT : MANKAPUR 4
Season LRI ' EFFLUENT TREATMENT PLANT |LOG BOOK Deto  2A0AAY,,,
. Resuiings tor the day ﬁ'k ! Grushing | M1 200_| [11€ €120 m
MR, Vintet Total Troated Irented Water |.|!i!il| il I ! Usad S iy
Meter Reading = . ‘;;:‘_’"h':""“" E [T ,"::;“:'  \Water Partieulars _
Frthument Injection [("-I'TFMR “:t'l To RO plant t : R b akail "_ r-n “-.I Oid Plant New Piay,
; Lo 13 sl 7 - i 5 i
e vARLe Readng e o : Ivitial Aemding b N F | 8
T [ wenet | St 49042 9ve3a3 sepn | sy | q66c] i
Chawsin Heastig ; Sl ) vE) | Finel Rewding | 5 4 =340, 4 i 4
e b2 124 | 83740 | A520%1 ¥8 648 BeRoe | 04010 a441 | 3 Sp6 | i
Watei Gy i M ” ” Tatal Ensrgy 244 e |.
DR LR 8 IR R L ) sl 28 F : 32| N - 1405 . — |
o DR DRI BUADANS, o il IR € pind o [ L _44as| __ e 2012 92 )
_ __I_E_f:ﬂuent generation | Ltr/MT of cane » 1%4.9 2. - : _ |
Special | Analisis
e P ——————— = = /
Aeration Tank . [ Sulphate In Injection Water Treated Effiuent
SHIFT !
DO Tutal Tbtul alau =0
MLSS T,fm? (PPM) m;:g:;gr: Untreated | Treated mﬁ?;.i}'. L s
SHIFT- A {10 ,
1363 ES
SHIFT- B ’4@1@ , $:2
SHIFT-C 1.6
3 J ) 0 e A R S R
Remarks/Instructions From ETP Operation Incharge
AR~ NP ?rlrc
L SHIFTA | SHIFT: 8 : »
Signature of Operator cum Chenst Signature of Operator cum Chemist  Signature of °P°'3t°'_'f£c"°ms E.TP RGE




| 416 | 154
- BALRAMPUR CHINI MILLS LTD, UNIT : MANKAPUR

1 2219329
Seasen L 20- 2d - EFFLUENT TREATMENT PLANT LOG BOOK a8 i 1;‘:__-;__ 1
. w5100 4135 J2p |
Recordings for the day Crushing 14 | Reading |
Efflument Water Total Treated Treated Water Used Used | |
wates o Tosted oy S 0Oid Plant Ne:;;:
Water ; Water {OORE du) To RO plant for In Process (m3) | For Il atign/Spray o |
recycling in Cogen CT EWK“ 0o n ‘W“W" =
. Initial Reading &
S — i ‘ +6 |4582¢5
Narsa savgn] gapw 368 56800| 94910 | 461 —— e ARt
B | e 1349332 |4 (a5
L IS900 | BAY a1 43494 59202 | Qe8| as49 | ‘
TSRy g AN } |ToaiEnergy | 77.4 Pis
B 828 &3 1239 Y i 45| 358 gt ; E
atetn 165 | MDA | ' = |2208 | 302
Effluent generation Ltr/MT of cane -138-17 i_ ]
1 - | i
- Special Analisis |
{ Aeration Tank JI Sulphate in Injection Water Treated Effiuent
SHFT | T
| HLSS1 MLVSS (::;?n) K;:;:'m , Untreated | Treated K_j-l:l'ct:aalhl ?r:'“mm
| [ (Ppm) Nitrogen | Nitrogen
1 ; SRs- Inlet |SKe-euillot
SHET-A | 1o . -
| 1427 109
SHET-8 | ALq0 | ' 12 5
! i
SHIFT-C _ { 4 |
Remarksinstructions From ETP Operation Incharge

L : 2 Nl |
Eém SHIFT-B SHIFTC !
Signature of Oparator cum Chemist - Signature of Operator cum Chemist  Signature of Operator cum Cheist ;

| ETHRINC GE



417 i 19>
BALRAMPUR CHINI MILLS LTD. UNIT : MANKA oate : Bl

EFFLUENT TREATMENT PLANT LOG BOOK

Season . AT
(7 129
Recordings for the day Crushing [MT_| 7200 92012 Meter Reading
Effltument Water Total Treated Treated Water Used . Total Used Il pyrticutars —
Meter Reading ) e s 'E%?&I.‘.‘.’:T Treso v % Old Plant [ New Plant
umen njection o Trea
w"t"o : Jv:m (OCEMS date) m;‘;ggiﬁlg:gm cr | !n Process (m3) F:'grdlz;lzgnllo ﬁ%lgn wLJL..',:‘in
s ‘ st e | 34929 2. 1459454
1 93R00 | 84401 | 152410 43494 57225 | 85460 | 9519 B o
Final Reading -
sere Res 4@ {46094
T 1944481 9608| 153643 1373, 59843 R4402] 4394 %
tor Qty. In W i lionEori ] 8o
b S, ¢a|  ¢Ro| 1322 240 "~ | &99 | 4] _4358 _ 2l (0
Total Qty. in M3 1240 12 BJ P 2260 2019
Effluent generation Ltr/MT of cane 134 . 1 ¢ |

Special | Analisis

Aeration Tank Sulphate in Injection Water Treated Effiuent

SHIFT
Total Total
MLSS | MLVSS (DCn)‘I) Kje?dahl Untreated | Treated Kje?d:hl il

(ppm) PP Nitrogen Nitrogen ]

SHIFT- A o ' Jrio |
1619 1202 :
SHIFT-B u6oe | 29 q 9, 40
SHIFT.C | j J V-2
l SRSIE 0 S SN R

Remarksl/Instructions From ETP Operation Incharge |
|

A

3 &
s’ : o
EWH-A M SHIFT. B %ﬁgsmﬂ-c

Signature of Operator cum Chemist ' Signature of Operator cum Chemist Signature of Operator cum Chemist ETR| /
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BALRAMPUR CHINHMIERS LTD. UNIT : MANKAPUR 156
: 2403
e S DOEE B et EFFLUENT TREATMENT PLANT LOG BOOK Date :&HREIL,
Recordings for the day "~ | Crushing | MT | 3100 4279890 20
Meter Reading
Efflument Water Total Treated Treated Water Used o tie)
Meter Reading ?ﬁdmﬂ e ubsd Wit Particulars e
Efflument | Injection | (ocEmMs date)|  To RO plant for To Treated Oid Plant | New Plant
Water Water recycling in Cogen CT In Process (m3) g&rﬂ?" n‘Sp:ay Water Legoon
Previous Reading 7 g . €09
4418 | 850842 | 165443 431248 5194 | §e402| qza4 3¥1464-8
Closere Reading : e '?J L{ ‘:‘Lﬂ ,!l 7>_
IS05F| 85649 | 154470 4332) S843) [A3184] Q214 A
Water Qty. in M3 - Total Energy 24 2 4— 93(?
£39 Cio| 1223 85 ; Gas| TRz, - Mo :
Total Qty. in M3 125} 140 Py ooy co: 2"2 2950
Effluent generation | Ltr/MT of cane {3704
Special | Analisis ’
Aeration Tank Sulphate in Injection Water Treated Effiuent
SHIFT Total Totals . T e
MLSS | ey | ey | oty | Unereated | Trostee'| el | it
SHIFT- A JR o
<428 {054
SHIFT-B | 4708 12 '
SHIFT-C Yo : EI
| (AR | _
Remarks/Instructions From ETP Operation Incharge |
v j‘&l \h)g"n).fw{'
SHIFT-A SHIFT-B SHIFT-C . 5
Signature of Operator cum Chemist Signature of Operator cum Chemist  Signature of Operator cum Chemist ETP GE




|

419
BALRAMPUR CHINI MILLS LTD. UNIT : MANKAPUR

EFFLUENT TREATMENT PLAN‘I"]iLOG BOOK

Season ._aiins 724450 122
: ) NI -/
Recordings for the day Crushing | MT M’—— Reading
Efffument Water Yotal Treated Treated Water Used r Total Used : e
Meter Reading oo Jlr Treated Water ; e Old Plant | New P,
Effiurment | Injection o0
Tument | Injection | (OCEWS date mg::m r |1 Process (m3) | Fyp migatiquspray | s sl e e —
Qa’d_.ﬁ_ﬂgd@ | ! | wutict Rencting 0.2 fdr e
' 250857 4 — S T
oS1] RSeEq] 15451 43821 Se4{8Ndd  9or i 3u89-0 |a,
Closere Resding | s 1904
ISLSY | s34 | 154188 4189 59034] g3t68 9514 — i g |
Water Oty o M3 | Total Energy 2F- I:;;,
£o9 €42 1244 €9 3 sez| 284! -9 — | : |
. 1235 | 946 | =T 22y |2
Effluent generation' Ltr/MT of cane- |39. <3 f |
Special Analisis ’
i Aeration Tank } Sulphate in Injec:tic;n Water Treated Effiuent =
SHIFT : > e
MLSS | MLVSS (p[;?n} Iﬂggm i Untreated | Treated :;l;a;hl ot Wetied
= B itrogen
SHIFT-A 1 {.© ‘j ;
] | | {4¢4¢ 1280
SHIFT-B | Y42¢ ’ 2 ! i
SHIFT-C | f— 1'0 ‘ .
1 | /
Remarks/Instructions From ETP Operation Incharge I
|
| |
| |
.r"‘ JI "'f ',.0’; \ b
@{‘:" SHIFT-A i q“ng‘}SF'IIFT- B %{ ' :
i Aot o Chiiat ' Signature of Operator cum Chemist  Signature of Operator cum Chemist ET ‘ GE

|




Season ;. 2082 2

~ BALRAMPUR CHINfM( LTD. UNIT ; MANKAPUR

EFFLUENT TREATMENT PLANT LOG BOOK

i

Recordings for the day Crushing M |MQ; 0 Readi
1 Meter Reading
Efflument Water Total Treated Treated Water Used rticulars
Meter Reading [ sy rrestd aer | |® Oid Plant
ETJ;':;’M Injection | (OCEMS date)|  To RO plant for | To Treated !
r Water recycling in Cogen CT In Process (m3) Fﬁ Irﬂuatl ISpray lw-ur Legaon L
Previos oy ! - ~ I: i "%“Lm 9'0
ISL6Q] RE34D | 166118 43790, 59034 |93%8 | A4 ‘ :
Fcoed | §4949] 166918 43890 79654183258] Qo4 ; .
Waler Qty. in M3 < X ] l L 235
4e5] 4ex | gep o : 520| ¢Jo0! 1240 i
| ¥ 5 con.
Total Oty in M3 J 83:. . 1M0|i l“’a:m‘, ‘2-2@
Effluent generation  Ltr/MT of cane ~198-0 | ?
Special Analisis [
I: Aeration Tank !f Sulphate in Injection Water Treated Effiuent |
SHIFT ' o
| MLss | mvss | (PO | Goiaan | Untreated | Treated | igeidani | Suourtes
’ (ppm) Nitrogen Nitrogen
I T J z
SHIFT- A ' f } 44 | :
| 1359 105&
ey :
SHIFT- B .'I usi 95¢9 ' e ,
SHIFT-C ]: ( ! [-0
[ ! = —4
Remarks/instructions From ETP Operation Incharge
|
._h“s” V;‘gi ¢ Wﬂ*
q“\" \dy Ca e
. IF1C
Q\«*& SHIFT-A > suFrB $

Signature of Operator cum Chemist

Signature of Operator cum Chemist ~ Signature of Operator cum Chemist |




Season :404% - 2%

BALRAMPUR CHIAI&%IL.S LTD. UNIT

: MANKAPUR

EFFLUENT TREATMENT PLANT LOG BOOK

159
Date : %H02]202¢

Recordings for the day

Crushing

[Mr 5040

Q34080 1)

Meter Reading

Efflument Water Total Treated Treated Water Used
Particulars
Meter Reading ?r':a:-m | Treated Water Old Plant New Plang
Ef\l;lvumenl Injection | (ocEms date) To RO plant for . To Treated
it Water recycling in Cogen CT | ' Process (m3) B"&L’;{g""’ “’!sg"a'?m \ Watey Lagey RS
Previous Reading ' | s 24 M43 :%)Sli
064 REIYG | A& 9L 43990 53654 | 88268 Q404
Closere Reading . 5 I | e 3“8'?2'3 %5110
£S48 | 87241 153870, 1908 6999¢ | g4045| 8844
Water Qty. in M3 | Jottosens 25—4 ; S?é‘
q8e] [ 48¢ 1€ - A4o| Qo - 1249 |
Total Qty n M3 9% .’_12\4‘?“? ‘ Fﬂwm 2032—— 24 iig
Effluent generation | Ltr/MT of cane 19365
Special | Analisis
Aeration Tank Sulphate in Injection Water Treated Effiuent i
SHIFT N . .
MLSS | MLVSS (pD?n) Ki.{a?c‘falhl Untreated | Treated Kj:?:.:ih 1 _‘;:':"“:‘f‘t‘r:lfd"
(ppm) B Nitrogen Nitrogen
SR3-Tndet |CRS-qubldt]
SHIFT- A b ' e
1399 1036
SHIFT-B | U533 Yo
SHIFT-C I 0
o J
Remarks/Instructions From ETP Operation Incharge
"‘1 e
o e *“"
q&@‘}‘;HIFT-A . SHIFT-B SHIFT-C

Signature of Operator cum Chemist

Signature of Operator cum Chemist

Signature of Operator cum Chemist




BALRAMPUR cmﬁ'iﬁlﬁs LTD. UNIT!l : MANKAPUR

160

Season . 2028 -4 EFFLUENT TREATMENT PI..ANTJ,LOG BOOK Date 28L0°al&92+
Pt huhe dep ] Grusning [ W7 (5060 ] (44110 3
| Meter Reading
T Effiument Water Total Treated Treated Water Used Total Used i
M Readi water from Troated Water ‘ Particulars
Efflument | Injection | (OCEMS date)|  To RO plant for W Bl | Oid Plant | New Plant
Water Water recycling in Cogen CT In Process (m3) Férﬂl;?(g:ﬁqnjs;my | Water Legoon .I__
Prpances Reanting bl o M i | mitial Reading j:;- Q‘u(\
SEEA5 | FI_4) | iSEyo 490 € £999€18904S! 881l | Reading - Z E
FiRE _ . .5 Fieal ysa+ 387
[ 33044 | 83341 ] 158047 43 90¢ o8121q003d] B34 S 4 ; »=ad
Wotee Oy e M3 | R . (TowtEnergy | Y J44
B Y o : 51¢| €6 - saep |
Effluent generation Ltr/MT of cane -1G3.23 : "
L | .
Special Analisis |
Aeration Tank ‘ Sulphate in Injection Water Treated Effiuent |
SHEFT | | =
| MLSS | MLvSS (;,?n) m::::':m ! Untreated | Treated m?:ilm oksodh oy
! (ppm) Nitrogen : Nitrogen
SHET-A | f R L <
= ‘ ! .i 141 1665
SHIFT-B 42,7 | i 10
SHIFT-C S
Lol p I NI | 2 |
Remarksinstructions From ETP Operation Incharge
| \‘-J& *m(“ﬁ“ :
e . 1
A~ |t ‘ |
SHIFT-A ¥ g SHIFT-C o
Signature of Operator cum Chemist , Signature of Operator cum Chemist  Signature of Operator cum Chemist ET &e



=5

4 | |
| " BALRAMPUR CHIN L3170, UNIT : MANKAPUR e B

EFFLUENT TREATMENT pmurjma BOOK

at. =4
Season : ;&'n‘* Pl | . - g 5 ! ﬂz Q 135
Recordings for the day S TP i _Chaniy .w Meter Reading
Emument Water Tola! Trosted Troated Water Used Total Usad ‘ , particuiars |—— -
Moter Reading m T AT | T ik Oid Plant | New Plan
Effiument | | on | To fraawd |
| o | o oopn ct | P tal| (b | e e a
PR R 4 e y Rendued 771525 3 G VAEL
yunq4 834l (185847 4304 ¢o6i21q002) | 830
o 4 f | o reeare 1349229 La74;
Nie2c | 882041159923 4190¢] ¢op3 90819 2925 e
R j lmm 25—“‘ 3:[
A s De¢| Scol 100D o : ¢4| %88 - 1419 — —
Z g 1 | ‘ 4% mimmem | 2032 | 2853
% Effluent generation Ltr/MT of cane~ 194-04-
Special Analisis
] 4 i Aeration Tank [ Sulphate In Injoction Water Treatu'ad Effiuent
SHIFT | i 18 L 1
| MLSS ll MLVSS e .J.u;.tm | uUntreated | Treated m-:?:ti;hl bty
| | {ppm) (ppm) Nitrogen | Nitrogen
SHIFT-A | ! ie ‘| .
| 1221 998
SHIFT-B 540 | ol
' SHIFTC 1 [ 1o
| PO PO S |
5 Remarks/instructions From ETP Operation Incharge &
1 i !
|
e o —
- S A
- | ¥ o
Ry ; P 5
| SHIFT-A Y s P10 1
| Signature of Operator cum Chemist

Signature of Operator cum Chemist  Signature of Operalorcum Chemist | ET. GE
| |




BALRAMPUR CHIPﬂﬁﬁS LTD, UNIT

: MANKAPUR

162

Date :3844)1029.

%

" o o e

Season .. E00% - 29 EFFLUENT TREATMENT PLANT LOG BOOK i
Recordings for the day Crashing | MT 14820 A414640 1% |
Meter Reading
Efflument Water Total Treated Tronted Water Usod el
Meter Reading b i 0 i 28 | Particulars —
Effiument | Injection | (ocEMS date)) Yo RO plant for i bl Old Plant | New Plan;
Water Water recycling In Cogan CT In Process (m3) | Farirrl otlon/Spray Watar Logoon R
Pravious Readin ; X Initial Reading .G )
"_| 99590 88201 | 159957 41906 61203 | 40819 39085 34922 11961615
Ciosere Readi i Final Reading g ij“?ﬁ
" | 9820]| 8894%|. 4611 0¥ 45104 61923 | 91943| 7720 A65516)
Water Qty, in M3 | Total Energy 25‘ o ﬁzi |
é11 é16 1231 198 20| ¢94| —g414 o2
Total Qty, in M3 v A2 j{ H . !",;mm “n | 900 2824
Effluent generation | Ltr/MT of cane <{&¢- 0 & - |
Special | Analisis
Aeration Tank Sulphate in Injection Water | Treated Effiuent
SHIFT o U
MLSsS I\(ﬂ;.:g)s (p[:,c,:.,) m;::;:rll Untreated | Treated maész r: bl
SHIFT- A Lo .
1201 921
SHIFT-B | 4636 | 305F | 1 i
SHIFT-C L {-0
Remarks/instructions From ETP Operation Incharge
=
¥ o
Lo
éﬁ; & s SHIFTC | 9
Signature of Operator cum Chemist Signature of Operator cum Chemist ~ Signature of Operator um Chemist | ETP.I GE




i s e e

|

425
BALRAMPUR CHINI MILLS LTD, UNIT : MANKAPUR

163

ETR

Date : L2334
2,09 - 24 EFFLUENT TREATMENT PLANT LOG BOOK '{ ey
Season :...A : ~570 | [26851° 43z
Recordings tor the day | Crushing | MT |68 F ;__ Meter Reading
Efflument Water Totsl Treated Treated Water Used : particulars —
Meter Reading :".:'q::: J M Old Plant | New Pilap
Efflument | Injection (OCEMS date) To RO plant for ; To Treated i
Water | "Wator e Rl I 7 e =
p i -9146557¢
SE20) | PG4 1641 CW 40104 61923 1 41543 ! 1122
Closers Reading e 34‘q:§13 %6_?32
804 BAL15] 26240 40144 C252H Q3L | ‘ISEt i
Wator Qty, in M) . : 2 Total Energy .2_4.6[ s
' 05| 28] p242 37 ) cod| 99! - 102
- 1273 . R Y e | 199 | 3
Effluent generation | Ltr/MT of cane - 8520
Special i Analisis
g Aeration Tank |1 Sulphate in Injection Water Treated Effiuent
SHIFT = '- = Total
MLSS | MLVSS | (opm) | pgeidam | Vreestect | Tresed| i | Seheier
SHIFT-A | 1o -
_| 1342 125
SHIFT-B ‘ 4é6S e
SHIFT-C 19
Remarks/instructions From ETP Operation Incharge _
|
N Ko
SHIFT-A SHIFT-B SHIFT-C
Signature of Operator cum Chemist Signature of Operator cum Chemist ~ Signature of Operator cum Chemist i E
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ANNEXURE R/9
COLLY
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ANNEXURE R/10

MONITORING OF WATER SPRAY TO AVOID BAGASSE
DISPERSION
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Balrampur Chini Mills Ltd., Unit-Mankapur
Daily ETP Sludge Disposal Logbook

169
ANNEXURE R/11

Date Troly Gg,:; R0 Trolly Tag;:t. n Neé:?; " Signature/Remarks
v4103] 2024 ¥3.{o 44.1p 2900 %ﬁ,
ote2jopotl| . Do <400 3080 w
02103120204 KA0 420 8020
82)0gpze2 4350 {20 2920
b2)83)202Y 5300 42 2090
p2)e3) 200 ¥%-4o L-30 X962
odasf202d Ti-20 44,40 RF 16
04]e 3/202 2 3e W .zo W- 40 |yl
o4]o22eH 3340 420 29.20 ﬁ@f
ectoz|224] 94960 450 20-10 -
acro3{22Y 490 20 20 Y0 ﬁ
o5j02{ 22y §20 < -to 2000 |
0 6183/ 202) %2R0 4430 2450 ldp<t
péfe3)202  FRG0 9440 &Y -Bp
optez)io ]  Y¥iéo <4430 2120 |dw

[0F 2] 202y J4- 9o <4 .40 30-60

0Bl03[202Y pA]S 42-20 31 w :

003 2}y 1120 ~1-SD A

bP)83 202 7390 <430 f? éz)

0flo31 2024 VRSO 420 X030 |

15 )68122y 6230 420 240 |
JJe3/ 202% 240 4440 Z0-00 |00l
(8212024 7570 4430 2940

1157’03{;&24\ 20 2480 2490

prfo2/20 34 H-po 40 3040 _

1£)62)2 24 £930 H-20 R0 |t

10212524 H50 2-20 2030 |ty

[2o3) 22y 4o 4230 2o 0o |

Total Quantity Q22D

ETP
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Balrampur Chini Mills Ltd., Unit-Mankapur
Daily ETP Sludge Disposal Logbook

Date Tl Gg{?; W Trolly Ta(;i:t' n Neé;z:.. n Signature/Remarks
Tar02/2Y 7L 00 .20 30-80 |
12/13/2) 7460 ¥4 20 20-Go
N2/)02/2:2% 7490 <420 042 |4
N4(3/20%. 7C20 442 éfoo 7
403 [ 2434 7370 4.0 752
15(02/ 202y Y100 .00 27-Po |
]2/ 2024 H- 60 - 22 2040
16 (032029 370 - SD —F0-70
16/03/203Y 74-&0 20 3030
139/02/202Y CATE 44t 32 o
[370%/202Y Te-é0 -4 205D
15/03] 2027 2550 4440 2140 |Dnsd
Y] 02/ =20=Y 7370 4+ .20 X7 Y0 b
19 o2/ 244 788 4420 305> |
191027 24 >¥-30 LD 1200 |t
20| 03RS 460 44 -0 3o0-Io road
20) 03120 1 4 do 4 %0 23050
21 2| 2024 I3 Fe ECHEYY 29-2p n
2] | 03420 29 9o <10 2080 |dersl
22]05[2029 35-%0 30 31o0r |G
29102)-2024 00 42 X150 /s
2/0% 203 13D <4 22 3030 o
2005 2e34 4-J0 4 20 2040 4
4031 202 530 10 30490  |dng
R{03120 2% 34-€0 45D 3010 ﬁ
2510342924 73-40 A4 4o 20.sD
/027024 7520 4 Po Z1. 60 df«%
261022024 H-00 K40 2060 |ofwe
Total Quantity D3

WA

170
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ANNEXURE R/12

®0
REDMI NOTE 11T 5G 29/06/2024 11:03




434 172
BALRAMPUR CHINI MILLS LTD., UNIT : MANKAPUR
Hazardous waste disposal record register
Season - 2093 -24
Gross Weight | Tare Weight Net Welght s
Date (in kg) (in ke) (in ke) Signature Remark_ﬁ
03122028 | 24 .¢oo 2: oo 2300 | Aob .
100092022 | 22 .4pe 2.90D 19200 | Hoess
1H122022] 19-€00 | 8.op 16:600 | foid
0292003 | 24-800 | 2900 oo | fds
201200022l R0-00 | B-3pp | 16900 | s
93-500
ﬁd\“‘*d
ETP CHEMIST ET RGE




BALRAMPUR CHINI MILLS LTD., UNIT : MANKAPUR

435

Hazardous waste disposal record register

173

Season -2022 - 24-
Gross Weight Tare Weight Net Weight
Date ~ (inkg) (inkg) (in kg) Signature Remark
oloaad | 2ABov | 3300 21600 | et
yofzead| 207900 | 3co | fy-jeo | e
sjetpe4]| 2400 | 3400 | Ntb00 ot
05|01 12029 11-8e0 3-700 Q100 f{{’,&]&%
3110f w24 €300 3:800 12-900 M
200
ohE E@é E

ETP eHEMIST
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ANNEXURE R/13

Since 1978

Bharat 0il & Waste Management Ltd.

Petroleum Refining, Hazardous Waste Management & Incineration
Refiners & Manufacturers of Industrial Lubricating Oils

150 $001-2000

]
i

fiyet

ity Curtied ey

| NERESO.. ey

MEMBERSHIP CERTIFICATE

ﬁ«)
('\,

Unit-Manakpur)
nkapur Gonda-271306, UP

M/s. Balram
Division-Sugar, Post-Datauli, Tehsil-
is a registered m@er of our facility

for safe, legal & sc\li ific Disposal of Hazardous Waste

MQ&%;J;' #: BOWML/K/5065/23
S

iry Date : February 26, 2025

Onez'uay verify 'active' membership by calling
Bharat Oil & Waste Management Ltd. at
011-4100 0710, 2981 6466 or Email: sales@bharatoil.com

For Bharat Oil & Waste Management
Ltd.

Digitally Signed By-Sunder K Kukreja
under K Kukrela o 2004.03-07 14:08:04
M (Admin & Fin.)  1©:49.268.178230
les@bharatoil.com - IMIUGAFCWIaOMIBT/Y6w =
Click here to E-vesify

Authorized Signatory

For Bharat Oil & Waste Management Ltd.

> - Digitaly Signed By:Pragati Rohtag
ragati Rohtagi Dave: 2004-03-07 13:3851
ales Cordinator 1P: 49.36.176 230
; 1D: Ez2¥48051ZYLAerS75HSOmn
Click here to E-verify

Authorized Signatory




e Epm03, )

ofa-25

[See rules 4(4), 5(4), 6(5), B{?] 9!2], 10{7], 11(8), 13 (1) (xi), 13(2)(v), 13(3)(vii) and 13 {4)(v)]

ts ,consumables,parts and spares covered under the rules.

Ol

Categories of electrical and electronic equif luding their p
Sl.  [Categories of electrical and electronic equipment Electrical and e:v'asl; | =
NO. electronic QtyinKg | Method of Storage et foa
quipment code
1 Information technology and telec ication equipment
Centralized data processing: Mainframes, Minicomputers ITEW1
Personal Computing: Personal Computers (Central Processing unit with input and output devices ITEW2
Personal Computing: Laptop Computers (Central Processing unit with input and output devices ITEW3
Personal Computing: Notebook Computers ITEW4
Personal Computing: Notepad Computers ITEWS
Printers Including cartridges ITEW6E 30|E-waste storage room |IT Deptt.
Copying Equipment ITEW7
Electrical and Electronic Typewriter ITEWS
User terminal and system ITEW9
Facsimile ITEW10
Telex ITEW11
Telephones ITEW12
Pay Telephones ITEW13
Cordless Telephones ITEW14
Cellular Telephones ITEW15
Answering System ITEW16
Product or equipment of transmitting sound, images or other Information by
telecommunication ITEW17
BTS (all components excluding struture of tower) ITEW18
Tablets, I-PAD ITEW19
Phablets ITEW20
Sc ITEW21
ITEW22
v = 24
= == —e— —




6

|Washing machine — PaYal cgsw_e

Air-Conditioners excluding centralised air conditioting plants A aYe CEEW4

Flurescent and other Mercury containing lamps . CEEWS _l_
Screen , Electronic photo frames, Electronic Display Panel, Monitors CEEW6

Radio sets CEEW7

Set top boxes CEEWS

Video Cameras CEEW9

Video Recorders CEEW10

Hi-Fi Recorders CEEW11

Audio Amplifiers CEEW12

Other product or equipment for the purpose of recording or reproducing sound or images

including signals and other technologies for the distribution of sound and images by

telecommunications CEEW13

Solar panels/cells, solar Photovoltaic panels/cells/modules. CEEW14

Luminaires for fluorescentlamps with the exception of luminaires in household CEEW15

High intensity discharge lamps, including pressure sodium lamps and metal helide lamps CEEW16

Low pressure sodium lamps CEEW17

Other lighting or equipment for the purpose of spreading or controlling light excluding

filament bulbs CEEW18 30|E-waste storage Room|Elect. Deptt.
Digital camera CEEW19 :
Large and Small Electrical and Electronic Equipment

Large cooling appliances LSEEW1

Freezers LSEEW2

Other large appliances used for refrigeration, conservation and ge of food LSEEW3

Clothes dryers LSEEW4

Dish washing machine LSEEWS

Electric cookers LSEEWE

[Electriv stoves |LsEEWT
[Electric hot plates |SEEWS
[Microwaves, Microwaves oven LSEEW9 30|E-waste storage room |Guest House
[Other large appliances used for cooking and other processing of food LSEEW10_
|Electric heating appliances ] 1

|Electric radiators

Other large appliances for heating seat -
Electric fans. . =




|Smoke detector o LSEEM\?
|Heating regulators 7~ LSEEW
Thermostats AL'S 1 LSEEW24 1
Automatic dispensers for hot drinks O LSEEW25 !
Automatic dispensers for hot or cold bottles or cans LSEEW26
Automatic dispensers for solid product LSEEW27
Automatic dispensers for money LSEEW28
All appliances which deliver automatically all kind of product LSEEW29
Indoor air purifier LSEEW30
Hair dryer LSEEW31
Electric shaver LSEEW32
Electric kettle LSEEW33
Electronic display panels/board/visual display unit LSEEW34
|
4 Electrical and Electronic Tools (With the ption of large-scale Stati Yy Industrial Tools
Drills EETW1
Saws EETW2
Sewing machine EETW3
Equipment for turning, milling, sanding, sawing, cutting, shearing, drilling, making holes,
punching, folding, bending or similar processing of wood, metal and other materials [EETW4
Tools for riveting, nailing or screwing or removing rivets, nails, screws or similar uses EETWS
Tools for welding, soldering, or similar uses EETW6E
Equipment for spraying, spreading, dispersing or other treatment of liquid or gaseous
substance for mowing or other gardening activities EETW7
Tools for mowing or other gardening activities EETWS
5 Toys, Leisure and Sports Equipment
Electrical train or car racing sets TLSEW1
Hand-held video games ¢ J TLSEWZ2
Video games [TLSEW3
Computer for biking, diving, running, rowing etc. |TLSEW4
Sports equipment with electric or electronic components. TLSEWS
Coin slot machine |TLSE
6 |Madralnwles(wm:ﬂuaupuanofﬂlhm¢dmdmfuhd?md i i i 7

|Radiott ,,equmanda:mssoﬂes o -




Magnetic Resonance Imaging (MRI), Positron Emls’on TomcgraphM@er, Computed

(CT) Scanner, & Ultrasonic Equipment along with accessories MDW8
Fertilization tests equipment and accessories MDW9
Other electric appliances/equipment/kits used for preventing, detecting, monitoring,

evaluating, reviewing, examining, investigating, probing, treating iliness sickness, disease

disorder, affliction, infection, injury, trauma, abuse or disability including the mobiles,

Tablets or any other devices with the features having the potential of sex and thelr

accessories MDWI10
Laboratory Instruments

Gas analyser LIw1
Equipment having electrical and electronic components Lwz2

/190

Sig

W)

&

of Generator



I From-02

For the ygar 2023-24
[See rules 4(4), 5(4), 6(5), 8(7),9(2), 1

)83 (1) 1xi), 13(2){v), 13(3){vii) and 13 (4)(v)]

Categories of electrical and electronic equipment including their components ,consumables,parts and spares covered under the rules.

—179]

SI. Categories of electrical and electronic equipment Electrical and e-Waste
NO. electronic QtyinKg Method of Storage received from
= ) eqyipmem code B
1 Information technology and telecommunication equipment a —
Centralized data processing: Mainframes, Minicomputers o ITEW1 _ =
Personal Computing: Personal Computers (Central Processing unit with input and output devices ITEW2 41|E-waste storage room |IT Deptt.
Personal Computing: Laptop Computers (Central Processing unit with input and output devices ITEW3
Personal Computing: Notebook Computers ITEW4
Personal Computing: Notepad Computers ITEWS
Printers including cartridges ITEWE 175 |E-waste storage room |IT Deptt.
Copying Equipment ITEW7
Electrical and Electronic Typewriter ITEW8
User terminal and system ITEW9
Facsimile ITEW10
Telex ITEW11
Telephones ITEW12
Pay Telephones ITEW13
Cordless Telephones ITEW14
Cellular Telephones ITEW15
Answering System ITEW16
Product or equipment of transmitting sound, images or other information by
telecommunication ITEW17
BTS (all components excluding struture of tower) ITEW18
Tablets, I-PAD ITEW19
Phablets ITEW20
Scanners ITEW21 4 |E-waste storage room |IT Deptt.
Routers ITEW22
GPS ITEW23
UPs ITEW24 1160|E-waste storage room |IT Deptt.
Inverter ITEW25
Modems ITEW26
Electronic data storage devices ITEW27
2 Consumer Electrical and Electronics and Photovoltaic Panels:
Television sets (including sets based on Liquid Crystal Display and light Emitting Diode
Technology) CEEW1
Refrigerator CEEW2




N

CEFW"

Washing machine A |
Air-Conditioners excluding centralised air conditioning plants [ L 7 A CEEW4
Flurescent and other Mercury containing lamps CEEWS
Screen , Electronic photo frames, Electronic Display Panel, Monitors CEEW6
Radio sets CEEW?7
Set top boxes CEEWS
Video Cameras CEEWS
Viden Recorders CEEW10
Hi-Fi Recarders CEEW11 |
Audio Amplifiers B CEEW12
Other product or equipment for the purpase of recording or reproducing sound or images

including signals and other technologies for the distribution of sound and images by

telecommunications CEEW13
Solar panels/cells, solar Photovoltaic panels/cells/modules. CEEW14
Luminaires for fluorescentlamps with the exception of luminaires in household CEEW15
High intensity discharge lamps, including pressure sodiumn lamps and metal helide lamps CEEW16
Low pressure sodium lamps CEEW17
Other lighting or equipment for the purpose of spreading or controlling light excluding

filament bulbs CEEW18
Digital camera CEEW19
Large and Small Electrical and Electronic Equipment

Large cooling appliances LSEEW1
Freezers LSEEW?2
Other large appliances used for refrigeration, conservation and storage of food LSEEW3
Clothes dryers LSEEW4
Dish washing machine LSEEWS
Electric cookers LSEEW6G
Electriv stoves LSEEW7
Electric hot plates LSEEWE
Microwaves, Microwaves oven LSEEWS
Other large appliances used for cooking and other processing of food LSEEW10
Electric heating appliances LSEEW11
Electric radiators LSEEW12
Other large appliances for heating rooms, beds, seating furniture LSEEW13
Electric fans LSEEW14
Other fanning, exhaust ventilation and conditioning equipment LSEEW15
Vacuume cleaners LSEEW16
Carpet sweepers LSEEW17 — 1
Other appliances for cleaning LSEEW18
Appliances used for sewing , knitting, weaving and other processing for textiles LSEEW19
Iron and other appliances for ironing, mangling and care of clothing LSEEW?20
Grinders, coffee machine and equipment for opening or sealing containers or packages LSEEW21




Smoke detector

Viadical Devices (With the Exception of All Im

P LSEEW™ ) 1Q
Thermostats J LSEEW23 O
Automati
mﬁmmmtumﬂs LSEEW26
solid praduct
[Automatic dispensers for mongy - ———— S
mwwlf kind of product LSEEW29
Indoor air purifier
Electric kettle LSEEW33
Electronic display panels/board/visual display unit LSEEW34
4 Electrical and Electronic Tools (With the exception of large-scale Stati y Industrial Tools
Drills EETWA
Saws EETW2
S g machine EETW3
Equipment for turning, milling, sanding, sawing, cutting, shearing, drilling, making holes,
punching, folding, bending or similar processing of wood, metal and other materials EETW4
Tools for riveting, nailing or screwing or removing rivets, nails, screws or similar uses |eETws
Tools for welding, soldering, or similar uses EETW6G
Equipment for spraying, spreading, dispersing or other treatment of liquid or gaseous
substance for mowing or other gardening activities EETW7
Tools for mowing or other gardening activities EETWE
5 [Toys, Leisure and Sports Equipment
Electrical train or car racing sets TLSEW1
Hand-held video games consoles TLSEW2
Video games TLSEW3
Computer for biking, diving, running, rowing etc. ) TLSEW4
Sports equipment with electric or electronic comy TLSEWS
Coin slot machine TLSEWG -
5 ==
1
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Magnetic Resonance Imaging (MRI), Positron Emi n Tomography (PET) Scanner, Computed
{CT) Scanner, & Ultrasonic Equipment along with accessories MDOWS
Fertilization tests equipment ang accessaries MDW9 J
Other electric appliances/equipment/kits used for preventing, detecting, monitoring,
evaluating, reviewing, examining, investigating, probing, treating illness sickness, disease
disorder, affliction, infection, injury, trauma, abuse or disability including the mobiles,
Tablets or any other devices with the features having the potential of sex and their
accessories MDW10
7 Laboratory Instruments
Gas analyser Liwi
Equipment having electrical and electronic components LIwz2 10|E-waste storage room |Laboratory
1390

Signature & Generator
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Endorsement by the ~uctioneer/Seller (except column No. 6 & 7)

Registration No Cate
‘Waste(s) Type E "'I'\TGM < Parmitted Quantity 780 H ?"
T aeeeear Signature&  Dateof  Balance
5 Al qalEe s o Seslofthe arivaiinthe Quantity
No| OMe muctoneer/ o Asctonemt Recycs” (gisres
| e
| Betler Anomee T ie _ Challan No. till date)
o] @ ) @ o’ @ 7
| £ =
Bl | - :
o[RBT DAL Q5o n
0025 Nebarprt !
2 bk el Authonzzy
{3 e :
PR gt b
| @ '
L] ' powa- | ;.
- T
' |

-‘znpjaa

@A‘R

For algampur Chini Mills ctd
kapur

Bignatory)

“To be fillad by the Recycler

Authorise n?md'”
* e
i vironme
a Chle't.E:? nattatinn Control Board,
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Original I Duplicats [ Triplicato

@B : Tax Invoice .'

Under Rule 46 of CGST Rulos, 2017 and Soction 31 of G[GST Act, 2017) |
BALRA INI MILLS LTD. Involce No. : F20000015367 -
MPUR CH 'Dato of Involce : 24.05.2023 J

UI'“! Mankapur,
{ | Mank apur Chine Mills Vil & Dost Datauli Tehsil Mankapuor Distl-Gondn Ultar Pradash PIN No

|:‘|’1.W} |

Tiena e Parnecal

[GSTIN : OSAA:A_CBSJTJNZW PAN : AMCBB.‘!‘HQ T;_ﬂll_:_l._KNB_q:’fHD |
2 POS Stats Detail

|Rega Office FMC FORTUNA, 2nd Floor, 234/3A, A J C Bagn Road, Kolkata 700 020
09 - Uttar Pradesh

|Phones (03322874749, 22409338 Fax 033.22873083
|Lmail bemi@bemiin Website  www chini com
| CIN-L15421WB1975PLC030118

‘ i e ——

| Buyer (Bill To) anligngg Ii..E to)

1112970 Mis ISHAN INDUSTRIES 1112670 M/s. ISHAN INDUSTRIES

KHASRA NO 494/1. VILLAGE PHAFUNDA, HAPUR | KHASRA NO 484/1, VILLAGE PHAFUNDA, HAPUR |

ROAD ROAD i

ME ERUT-250004 MEERUT-250004 "
| DQ UHar Pradesh India (State Code- 09) 09 Uttar Pradesh, India (Slate Code:09) GFC

'GSTIN 09GEVPS9557F1ZA GSTIN 09GEVPSS557F1ZA ¥
|PAN GEVPS557F PAN GEVPSSSS7F :'"g
| e

‘ :

|: IRN d6daB8181d5a1f015(15b054 3855064 3218188679 2c2b76215172916ca6082

|Descnpﬁan of Goods/Services Season HSNCede/ UOM Qty Rau; Amount

No SAC i ]

1 E-WASTE SCRAP _ 85481020  KG 1390.000 3020|.. -4197300

. IN: Central GST-OP @ 9.00% 3778 02

j IN: State GST - OP @ 9.00% 3778 02

[

E

IN: 206C Otbers @ 1.00% 496.00
‘Total Quantity and Invoice Value 1390.000 | s0030.04

Total Invoice Value (In Words) Rs. Fifty Thousand Thirly And Paise Four Only

—

Transport Details : e-Waybill Detalls StLoc MOO1-Mai Store |
Ve of Trans.. Truck / Veh No HR55AJ2959 e-Waybill Ho_: 421330800573 Scrap Sales 431748 Daled 24 05 2023 |
Traraporier DUMMY Valid 10 Dale *2023-05-28 23:50.00 | 2610083777 / 80748753

PO MAIL

LELLABETHON CERTIFIED THAT THE PARTICULARS mnwovs ARE THUE AND CORRECT AND THE AMOUNT INDICATED REPRESENTS THE PRICE
HTUALL { CHARGED AHG THAT THERE 18 NO FLOV OF ADDITIONAL CONSIDERATION DIRECTLY OR INDIRECTLY FROM THE BUYER

WE HEREBY CERTIFY THAT GOODS MENTIONED IN THIS INVOICE I8 WARRAHTED TO BE OF THE NATURE AND QUALiTY
. WHICHITPURPORTSTOBE. -
Fol’ BALRAMPUR CHINI MILLS LTD.
Plant : Mankapur Sugar

Nes -
T Interest @ % shall be charged f paymenl » not made within Days

'Z R deputes Subject 1o Gonda Jurisdiction
% Piease reply 1o BALRAMPUR CHINI MILLS LTD Unit - Mankapur /4’
! signature of e Supplier or hes Authonised Agent
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If::tg!?l’:?aﬁﬂ] Occupier's Copy
-
E- WASTE MANIFEST s.No.d 0450

Occupier's Name & M

alling Address

(including Phone No. and email)

Vil Pombalpory ( 3p)

3 Sender’s Authorization No. If applicable
3 Manifest Document No
loYd0
4 Transporter's Name & Address
(including Phone No. and email) poWNM ) -
5 - —
Type of Vehicle (Truck / Container / Special Vehicle)
6 Transporter's Registration
Pasll Vehic‘le Registration No. (,) }7 :? :F/W' a-lo 69
¢ 8 Receiver's Name & Mailing Address () BHARAT OIL COMPANY (i) REC
(including Phone No. and email) E-18, Site-1V, Sahibabad Induslrial Area, Ghaz.
Tel.: 01204167924, E-mail:sales@bharatod.com
(i) BHARAT OIL & WASTE MANAGEMENT LTD.  _|() BHARAT OIL & WASTE MANAGEMENT LI1D.
Mauza Mukimpur, Roorkee-Lakshar Road, Roorkee - 247664 UK Plot #672, 706 Cha, Sikandra Road, NH-2, Kumbhi Village, Tehsil Akbarpur,
Tel. :08874207664, E-maitsales@bharatoil.com Kanpur Dehat, UP. Tel : 0512-2285296, E-mail sales@bharatod com
19 Receiver's Authorization No. if applicable () 71167123EW20687126
(i) UKPCB/HO/Con-B-84(Vol-111)/2023/233 (iii)) 186072/UPPCB/Kanpur Dehat{UPPCBRO)CTOMothKanpur Denat/2023
e Code Desc. Qty. Code Desc. Qty. Code Desc. Qty.
scription .
cpTV
of E-Waste ! A qmj-l{ \oo hﬁ
N oy
i
EV._D; ° g R&0 3 S
1, Cleer e 5&
11 Name 2 der* (Manufacture or Producer or Bulk Consumer or Collection Centre or Refurbisher or Dismantier) :
* ' Month Day Year
” ol6 [ofS]2]e]2]G
12 Transporter Acknawiedgement of ipEs le
Name & Stamp : ature : o 2 Month Day Year
0/ Gata No-TOEY Yy L To ol
5 bhi 7 o, ©1G(2 Yy
13 Receiver” (Collection Cenlre of Re ' p‘m tﬁ( ler) Certificate for Receipt of E-Waste (* As Appiicabie)
CLV I
Name & Stamp ; Y }". i S Month Day Year
g .0\*
CODE| __EWASTE TYPE [cope| & wasTE TYPE CODE|  EWASTETYPE
""'{',T'_ Information Technology and Telacommunication Equipmant;
TTEWT | Server COU: Mo, Minkcomputars TTEW10 | Facelaike TTEW1Y | Tobiata, HPAD
[TEWZ | PC: Dashicp (CPU lnpud & Ouiput Device) MEW! | Tolas ITEW20 | Phabiets
rew3 | PC: Lapiop (Laplop - kuput b Outpur Devics) TEW12 | Telephones MEWR1 | Scamen
[TEW4 | PC: Notobook Computars MEW13 | Pay Tnlophones MTEWZ2 | Rowlers
[EWS | PC: Notepad Computs MEWH | Cordiess Trlaphones NEw1 | oP§
TEWS m::dmgw g::u cmrm ewad | wPe
Copying Equipmant 16 | Anpwaring i # ; fovens
g% Edectrical and Electronic Typawrllers ITEWIT | Products or Equipmers of Telscommunications 2::2 Modama .
(TEWS | User Terminals and Systpens TEWS | 818 W e TEWIT | Blestronks dale storage devices

e compoiy € ot TR T 5 UM Ttk ey

e . -
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v’) L

FORM 10 Copy |

(See rule 19 (1)) % Eu?gi !

1 A “MANIFEST FOR HAZARDOYS AND OTHER WASTE, v ,%N ,, Lo o, |

Occupier's Name & Mailing Address g BT 22 8 A i gGlaa 7

(including Phone No. and email) Ves il Nin rka N (T }’J“ ( r’/ﬁ)

2 Sender's Authorization No. \

; Fa ey =] ;

Manifest Document No, ((5 7‘ b -
Transporter's Name & Address ' B o \///V [ ]_

{including Phone No. and email)
i :\
5 Type of Vehicle P8 : (Truck / Tanker / Special Vehicle) % =

6 Tr A i i
ansporter's Registration Ee a2 a9 b/L,r
7 Vehicle Registration No. AP T e e e 7

8 Receiver's Name & Mailing Address () BHARAT OIL COMPANY (i) REGD. -

including P NGt i E-18, Site-1V, Sahibabad Industrial Area,
(including h0ne o. and email) Ghaziabad, UP-201010 Tel. : 0899692859

© o e-mail: sales@bharatcil com ;
{ll) BHARAT OIL & WASTE MANAGEMENT LTD. | () BHARAT OIL & WASTE MANAGEMENT LTD.

=

’. Mauza Mukimpur, Roorkee-Lakshar Road, Roorkee, | . Gata# 672 & 706 Cha, Sikandra Road, NH-2, Kumbhi Vill. |
“aridwar - 247664 Uttarakhand, Tel. : 8874087866 Tehsil Akbarpur, Kanpur Dehat, UP, Tel. : 8874207652,
e-mail:sales@bharatoil.com e-mail:sales@bharatoil.com

¢ Receivers Authorization No. M 1?443?!UPPCBJGhaz:abad[UPF'CBRQHCTO!BoWGHAZIABAD!ZOZS Valid Upto: 31122027

(i) UKPCB/HO/Con-B-84(Vol-1l1)/2023/233 Valid Upto: 31/03/2028
(i) 177172/UPPC B/KanpurDehat(UPPCBRO)/ICTO/Bath/KANPURDEHAT/2023, Valid Upto: 31/12/2027
(iv) 186072/UPPCB/KanpurDehat(U PPCBRO):'CTOJboWKANPUR DEHATJ'2023 Valid upto: 311272027

10 Waste Description e . L) SI—"Q 0\)— -

11 Total Quantity : QO?Z ?2? AR £

No. of Containers

o . Nos.
12 Physical Form e (sor.deemq-so|udfs1udgefouyrrarrwsmuyruqum)
13 Special Handling Instructions & Additional - | - Donotthrow Drums from truck. In case of leakage/
| seapage, use Washing soap at point of leak to stop its
Information A _leakage,

'S E i hereby declare that the contents of the msgnmm! are fully and accurately

14 GENDER S SERTIF AT s described above by proper shipping name ang are categorised packed, marked,
Signature : and labeled, and are in all respects in proper condition for transport by road
f TP J; I mdmg to! appltcabienahonaigovemmenlrogum
B oo

15 Transporter AcR'rTo'/edgemy(;t:‘ ste

Typed Name & Stamp : Gatgllgga*t{ﬁ {0k )
Villdag- G-t ua,vpbl &

S R
T2 e KRR
S A Ay | 5T

Typed Name & Stamp : \ Q,’fhfh,x -;1,3
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T &

Period 2024-25

Balrampur Chini Mills Limited

(Sugar Division), Unit: Mankapur

Hazardous Waste and other waste Form-3

SN |Date Date Type of waste with category as per Schedules |, |Total quantity |Method of Destined to or received
Il and 1ll of these rules (Metric Storage from
Tonnes)
1 Category -33.1 (Empty barrel 60 Itr)
2 Category -33.1 (filters) ‘ HSW Storage
3 I Category -33.1 (Empty paint cans 35 Itr) Yard
Category -33.1 (Liners/plastic bags contaminated with 0.25 Agro Plant
4 [14.04.2024 |hazardous chemicals) )
" HSW Storage
5 110.05.2024 Category -5.1 (Used/Spent/Waste Oil) 11 Yard Elect. Deptt.
. HSW Storage
[0 -5. . ;
6 |01.06.2024 |C3t€901Y-5.1 (Used/SpentWaste Oil) 2.4 e Mechanical depart

88

Details of Hazardous Waste Authorization - 19850/UPPCB/Faizabad(UPPCB ROJ/HWM/Gonda/2023

Details of Environmental Monitoring -

Signature with date & name of Generator
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ANNEXURE R/15
COLLY

SPIRAL LADDER ON CHIMNEY
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F40§1§[ 1 ANNEXURE R/16 191

CON
Application for consen?g{_‘:l]i::?hzlg) C(.)NS.ENT & AUTHORIZATION
(P‘revention and Control of Pollution)ﬁf:t ‘;;;Z‘“u:t‘on Of' dfschargc.undt‘:r Sectlor} 2'5f26 o1 W
of the Air (Prevention and Contro] of P 48 for emissions/continuation of emission under section 21
generation or collection or stora oITHSY St 1981 end £ aiiteml oF mnturineiian for
processing or co-processi g.e. o 'tra“SPOFt or reception or recycling or reuse or T€COVery or pre-
Sing or utilisation or treatment or disposal of hazardous and other waste under

Hazardous and other waste
: (Management y :
—— (Prmcction) rix 1982 nt and Transboundary Movement) Rules 2016 read with

From,
Dated

BALRAMPUR CHINI MILLS LIMITED UN
MANKAPUR AGRO DIVISION, vill - Datau{;r s
T;hsﬂ - Mankapur, Distt - Gonda, GONDA ,
City:Datauli | ’
Block:ColoneGanj
ﬁ‘)istrict:GONDA

To
The Member Secretary,

U. P. Pollution Control Board,
Lucknow.

2

Sir,

I/We apply for Consolidated Consent to Operate and Authorization under section 25/26 of the Water
(Prevention and Control of Pollution) Act, 1974, under Section 21 of the Air (Prevention and Control of
Pollution) Act, 1981 and Hazardous and other Waste (Management and Transboundary Movement) Rules
2016 noted under Environment (Protection) Act 1986 to make discharge/emission/disposal of hazardous and

other waste from
@ Neeraj Bansal for a period upto 5 years
2. The annexure, appendices other particulars and plans in triplicate are attached herewith.
3 [/We further declare that the information furnished in the Annexure, appendices and plans is correct
to the best of my/our knowledge.

I/We hereby submit that in case of change either of the point or the quantity of discharge or its
* quaﬁty, a ﬁ?{ash application for CONSENT shall be made and until such CONSENT is granted no

change shall be made

5. I /We hereby agree to submit to the B
advance of the date of expiry of the consent per1o

6 I/We undertake to furnish other information within one month of its being called by the Board.

oard and application for renewal of consent one month in



Accompaniments:-
paniment 454 199

I. CTO Water  (Attached)
2. CTO Air  (Attached)
3. CTE (Attached)
Yours faithfully,
Signature
Name of the applicant: Neeraj Bansal

Address of the Applicant: Balrampur Chini Mills
Ltd, Unit - Agro division village Post Datauli



NOTE- Any applicant knowingly giving incorrect information or suppressing any

ANN%%% TO FORM

Existing  Outlet

thereto shall be liable to be punished under the Act.

While filling this Annexure the applicant not concerned with any of the item shall state "No concerned'

against the relevant one:

7. Is the industry/factory for which application is made No
closed on Sunday/Holiday
8.  State working days per year and working season for the Jan to Jan
industry/factory
Lo a) Number of workers attending the factory shift wise &/ 24
or per day : -
G, b) Number of workers residing in the premises : 24
10.  For local bodies only:-
a) Present population : NA
b) Population covered under regular sewer facilities : NA
¢) population having septic tank/Soak pit facilities : NA
d) Population covered by conservancy latrines : NA
11.  For Industries Only:-
A. Give the list of raw materials
Raw Material Material Trade Qty Principle Use
Name Name
Fly Ash - 94 T/Day Fly Ash Manufacturing of
Granules.
Sludge - 1 T/Day Sludge Manufacturing of
Granules.
e, Micro nutrient like | Micro nutrients Manufacturing of
; Zinc, Iron, Granules.
Manganese,
copper, Boron etc
Press Mud - 9677 Press Mud Used as Organic
TPA Manure.
Yeast Sludge - Yeast Sludge Manufacturing of
322 TPA Granules.
Phosphate - 770 Phosphate Manufacturing of
TPA Granules.
Water - 10 KLD
Fuel Details:-
Fuel Consumption
B. Give the list Products and By Product Details
Product Name Quantity

information pertaining




Granulated Potash Derived fro
Molasses-100 MT/Da

7

3

6

3100

RN
=y Organic manure-10000 MT/Annum
Phosphate Rich Organic Manure-
10000 MT/Annum o
Micro Nutrient Mixture-100000
Kg/Annum
8334
ByProduct Name Licence Qty Installed Qty
C. Give the list of possible Inter-mediate Products:
Name of Product Quantity per month
[,
Section A
12.  State daily quantity of water utilized :
Source Consumption Quantity
Domestic 0.0
Industrial 10.0

13.  A) State the hourly maximum and dail

the application is made:

Generation Waste Water Generation Quantir_v—‘ |
Domestic 0.0
Industrial 0.0

out:

14.  State whether storm water drains are kept separate from

Industrial / Domestic Effluents?

15. (a)ls domestic effluent allowed to get mixed in industrial

effluents?

(B) State how measurement of rate and quantity are carried

Yes

No

16. (a)Describe if any treatment industrial or domestic effluent Yes

or one for combined effluent is made.

If yes, state the process of treatment in brief

(b)Is the quantity of effluent emanating either without or
after treatment approved by the authority?

194

y quantity of effluents arising from land/premises for which

No waste water is being generated from

the process.
No

(c)If approved, furnish the authority (Two certified copies

to be sent)

(d)If any effluent from any shop/ shops toxic? If so

volume of this effluent

17. Is there any provision for disposal ?

No



r Name

457

195

Status (Already made) ] Status (proposed to):l

(8. State the area of land used for
(a)Above in Hectares

Within Existing premises of distillery

19. Give the quantitative disposal of effluent in liters provided for the places mentioned below

Name Mode Mixed
20.  Is there any provision for equalizing or made holding lagoons of tanks
Name Mode
Domestic 0.0
Industrial 0.0

21. Is sufﬁcien_t land available / can be made available? In
case pumping effluent: on lands have to considered.

22, (a)Give details of composition of Domestic / Industrial / Combined effluent in respect of the

Following

No

‘ Name of Effluent

Effluent before treatment | Effluent after treatment

ote:-
gl) Furnish a copy of the analysis report of representative samples carried out by a competent laboratory
2) Methods of determination as approved by the Board will be followed for determination of above

mentioned parameters.

(b)Is the effluent toxic

(c)State if the Industrial effluent is having
(d)Is there any hidden change of temperature exceeding

10¥*c at any time

No
Unpleasant Smell
No

23. (a)Are facilities available with the applicant for carrying out the following test of the waste waters

Name Existing Proposed
24, Has the land/premises, etc., for which
the application is made open?
No Highly polluting material :
(.N 0 Toxic Organic Inorganic Microbilogical
Coo 25. State details for solid waste
ling
Tan
k
Type of Solid | Composition Quantity Method of Method of
Waste Collection Disposal
Section A
Existing

12. Fuel Consumption in Tonnes/day



13

14.
15.

16.

17.

18.

r 458

’ : 90 1
Eolitmse .oy Unit Calorific | Ash Sulphur | Others
iuﬂ?‘%}é‘:}l{’; value contents contents
Biogas 85 Cubic
Meters/Ho
ur
Atmospheric Emission from each stack
Total no. of stacks: 1
Material for construction of MS
Stack: ’
Stack Attached to: Hot Air Generator ,
Height above ground level(in 30,
metres):
Height above roof(in metres): 0,
Stack Top: Round, ==
Inner dimensions (in meters): 0.0,
Gas quantity-m”3/hr: 0.0,
Flue gas temperature 'C: 0.0,
Exit velocity of gas/sec: 0.0,
(a) Flue gas emission
Stack Type of | Quantit | Type of | So2 Nox CO/HC | Particul | Others
No. fuel y of firing ates
fuel/hr
1 Biogas |85 Within
CPCB
norms
(b) Process Emission
Quantity of | So2 Co2 Analysis of | Particulates | Other
gas (in vent in mg/Nm3 | Specify
Nm*3/hr) hydrocarbon
s
(c) Particulate analysis
(d) Chemical Composition(if available) :
Give details of flue gas sampling arrangements : NA
Give details of laboratory facilities available for :NA
analysis of emission
Is there sufficient space available for installing air @ Yes
pollution control equipment
Details of Air Pollution :-
Stack Name Equipment Name State
Hot Air Generator Gravity Dust Settling Existing
Chamber

State the total quan

tity of air handled by ventilation equipments,specify size and no.of

equipments, installed or to be installed

196
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19.

459 97

Equipment Name Equipment Size No. of equipments ] Status
Install

Gravity Dust
Settling Chamber

Give the following details

(a) Total investment in the factory and the year of
investment.

(b) The estimated expenditure for implementation of :
the scheme to control air pollution

- Investment:-4.1360 Crores
Year of Investment is :-2020

(c) Expenditure incurred to update progress
achieved(physical) for air pollution control, if any,
and the year/years of investment along with physical
progress achieved. The firm should give details of
action taken to date and the expenditure incurred and
the time required for the scheme.

(d) Annual operation and maintenance-cost of Air
Pollution Control Plant, if any

(e) Further action that is being taken up by the firm
to control air pollution.

Other relevent information, if any : NA

Signature

Name and Address of the applicant on
behalf of : Neeraj Bansal,Balrampur Chini
Mills Ltd, Unit - Agro division village Post
Datauli

Name and Address of the Firm on behalf
of which application is made : Neeraj
Bansal,Balrampur Chini Mills Ltd, Unit -
Agro division village Post Datauli
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Explanatory Notes for filing in form and the Annexure .

The notes are given only for those items for which explanations is considered desirable .

Form-

1. Here mention the name of the owner of the land/premises, if other than the applicant industry or factory in
continuation of legal business as per Air (Prevention and Control of Pollution) Act,1981. If the
land/premises belongs to the factory/ industry, say self
2. Here mention the date up to which the consent is sought for.

Annexure to form-

'Existing 'means that which is operation at the time of applying for consent .

‘New' that which has been modified due to change in quantity and/or quality of emission.

Altered' means that which has been modified due to change in quantity and/or quality of discharge

arrangement and/or point of discharge etc.
Item 1 : Here mention name of the owner of the land/premises if other than the applicant industry or factory

in continuation of of legal busines as per Air (Prevention and Control of Polution ) Act ,1981 if

land/premises belong to the factory/industry say self .
Item 1(a) : The industrtes are categorised based on the investment as follows : Major industry- having

investment of more than 2 crores. Medium industry- having investment of 10 lakhs to 2 crores.Small scale

industry having investment of less than 10 lakhs rupees

In place of above criteria kindly give category as per latest notification
Item 2 : Here give the registered name of the industry/institution factory/local bodies etc under which the

business is carried out.
Item 6 : Applicable to only those are as which are prohibited areas such astheOrdinance Factories, Mint, etc.

Item 10(c) : Here State the temperature in C in summer winter monsoon and post monsoon seas on.
Item 10(d) : Here state the seasonal average wind direction and speed in and around the site of the plant. The

~ above information can be had from representative Meterological centre .
Item 13 : Analysis of the flue gas emission, process emission and particulars analysis should be done for

each stack, emissions. Where ever stacks are not provided the shop floor specific concentration should be
reported . Chemical Analysis of particulars matter in the emission should be furnished giving details such as

organic matter ;metals .non-metals , redioactive, substances, asbastos, silicates etc.

Item 17 : Here mention the detailed specifications of control system used or proposed to be used with
efflciency . Also furnish ihe layout of the control system with dimensions.
Ttem 18 : Here state the total quantity of ventilation air handled by equipments' such as roof extractors,

Evaporative coolers etc

Additional Documents suggested for submission:

Water & Air .

1 : Separate Demand Draft towards consent fee
d Accountants in support of fixed assets,current assets and

2 - Annual Report or certificate frorn Chartere

current liabilities . . |
3 : Layout plan showing the location of stacks (chimneys), effluent treatment plant, effluent disposal areas,
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/air pollution control devices, hazardous waste treatment and disposal areast .
4 : Manufacturing process flow sheet, with description note on the manufacturing process for each product .
5: Copies of latest consenVauthorisation/Environmental Impact Assessment Clearance .
6 : Copies of SSI registration Letter of IntenV industrial licenses, clearances from the Department or any
other relevant document (ifapplicable) .
7 : Copies of planning permission certificate issued by the local bodies/District Town & Country
Planning/Metropolitan Development Authorities .
8 : Compliance report on the latest CTE /CTO conditions stipulated under Water & Air Acts issued to the

Unit .



Common General Informat; i
: tion required fi
(Prevention & Control) Act, 1974‘}md Ai

1981.

1.

(a) Full name of the applicant with address

(b) Is the firm registered?

(o) If yes, givc the number & date of registration and
authority with whom registered.

(d) Full Address of the registered office

(¢) Names, designation and full address of persons like :

Partners, Managing Director/Manager etc.

(f) Under which category does the industry fall.
Large/Medium/Small Scale.

Full name of the
Land/Premises/Institute/Factory/Industry/Local body
with address

Give revenue /City Survey No. of the land/premises :

for which the application is made:

State month and year in which the plant was actually :

put into commissions or is proposed to be put into
commission:
State the Civil/Military /Defence/industrial Estate etc.

under whose administrative jurisdiction the
occupiers/industrial plant is situated:

(a) State whether plant site has been declared as :

prohibited area:

(b) If yes, state the name of the Authority and furnish a :

certified copy of the order under which the area has
been declared as prohibited area

04 Q%ent to operate under Water Pollution 200
r Water Pollution (Prevention & Control)Act,

Neeraj Bansal,Balrampur Chini Mills
Ltd, Unit - Agro division village Post
Datauli

(Tel. No.) -

YES

3

Neeraj Bansal '
Mankapur, Tehsil - Mankapur, Distt -
Gonda GONDA

9198349830

small

BALRAMPUR CHINI MILLS
LIMITED UNIT MANKAPUR AGRO

DIVISION

Address:vill - Datauli, Tehsil -
Mankapur, Distt - Gonda, GONDA,
Tel. No.:-

E-mail :

District: GONDA
Town/Village:Datauli

City Survey no./Revenue Survey no.:
Khata No.:

Area in Hectares: Within Existing
premises of distillery

April,2020

Civil

District: GONDA
Corporation:
Village Panchayat
Contonment:
Defence Deptt:
State Govt:
Prohibited areas:
Others:

NO
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— ANNEXURE R/17
W N Uttar Pradesh Pol!ution Contrc_)l Board
”Q}!ﬁ Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010
Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.in, Website: www.uppch.com

179839/UPPCB/Faizabad(UPPCBRO)/CTO/both/GONDA/2023 Date: 13/04/2023

To,

M/s

BALRAMPUR CHINI MILLS LIMITED UNIT MANKAPUR AGRO DIVISION

vill - Datauli, Tehsil - Mankapur, Distt - Gonda, GONDA, Application Id-

20217776

Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA is hereby granted to BALRAMPUR CHINI MILLS LIMITED UNIT MANKAPUR AGRO
DIVISION located at vill - Datauli, Tehsil - Mankapur, Distt - Gonda,GONDA,. subject to the
provisions of the Water Act, Air Act and the orders that may be made further and subject to following
terms and conditions :-

1. This CCA BALRAMPUR CHINI MILLS LIMITED UNIT MANKAPUR AGRO DIVISION
granted for the period from 13/04/2023 to 31/07/2027 and valid for manufacturing of following products.

a Product Quantity  |Unit

0

1 Potash Rich Ash Granules — 100 T/Per {100 Metric Tonnes/Day
Day

2 Organic Manure — 10000 MT/Annum {10000 MT/Annum

3 Phosphate Rich Organic Manure — 10000 MT/Annum
10000 MT/Annum

4 Micro Nutrient Mixture — 100000 100000 Kg/Annum
Kg/Annum

2. Conditions under Water(Prevention and Control of Pollution) Act -1974 as amended :-
()  The daily quantity of effluent discharge (KLD) :-

Kind of Effluent Quantity(KLD) | Treatment facility | Discharge point

(i) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with a report in this regard to be dispatched immediately.
(iii)  The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

Industrial Effluent Quality Standard

S.No. Parameter Standard

(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is required with
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.


mailto:info@uppcb.in
http://www.uppcb.com/
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(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated sewage to the following standards.

S No. Parameters Standards

3. Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended :-

i) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards.

Air Pollution Source Details

S No. Air Type of fuel| Stack no Control Height of
Pollution Device Stack
Source

Emmission Quality Standards

S No. Stack no Parameters Standards

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately

(i) The unit will not use any type of restricted fuel.

iii)  Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure as is
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Day time : from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

Standards for Industrial | Commercial| Residential Silence
Noise level in Area Area Area Zone
db(A) Leq

Day | Night| Day | Night| Day | Night| Day | Night
Time | Time | Time | Time | Time | Time | Time | Time

75 70 65 55 55 45 50 40

4. Essential documents to be submitted by the Industry/Unit as Applicable :-

() Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(i) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

5. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

6. Unit has to comply with the following specific & general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will results in legal action under the aforesaid Acts and Rules.

7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. You are directed to develop Miyawaki Forest as
per the SOP available at URL:-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board.
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8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

General Conditions:-

1. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in a three
month from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not
complying with stipulated conditions or any further direction/instruction issued by the Board, legal action
shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.

7. The industry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all
other concerned offices. In case of failure of pollution control equipment, the production process connected
to it shall be stopped with immediate effect.

9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by
the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge
point or emission point

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.

Specific Conditions:-

1- Industry has to install all the machinery, green belt, effluent treatment plant and air pollution control
system as per proposal submitted.

2- Domestic waste water generated has to disposed through STP (Co-Unit). This Consent is valid only for
no industrial effluent is discharged through industry premises.

3- This consent is valid for present product and production capacity (DayPotash Rich Ash Granules — 100
T/PerDay, Organic Manure — 10000 MT/Annum, Phosphate Rich Organic Manure — 10000 MT/Annum,
Micro Nutrient Mixture — 100000 Kg/Annum).

4- Industry has to operate such that no pollution problem arises to common people & environment. If such
complaint is verified and found true, any proceeding then is the sole responsibility of the industry.

5- Industry has to operate such that no ambient air quality and ambient noise standard is affected.

6- Emission of industrial flue gases has to be passed through appropriate air pollution control system.

7- Fugitive emission has to be controlled such that ambient air quality is not disturb.
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8- All the production activities shall be done under covered shed.
9- Industry has not to install any type of boiler prior consent to the board.
10- If any D.G. set has to install acoustic enclosure and exhaust as per board norms.
11- Boilers has to utilize biomass based fuels in place of coal based fuels as per government encouragement
policies.
12- Industry should maintain green belt as per board norms.
13- The Board have right to modify any conditions as & when require in compliance of any change in
environmental guidelines and Hon’ble courts orders passed time to time.
14- Industry has to install rain water harvesting system.
15- Industry has to comply provisions of Environment (Protection) Act 1986.
16- Industry has to operate such that no pollution problem arises to common people & environment.If such
complaint is verified and found true, any proceeding then is the sole responsibility of the
industry.
Please note that Consent to Operate will be revoked, in case of, non compliance to any of the above
mentioned conditions. Board reserves its right for amendment or cancellation of any of the conditions
specified above. Industry is directed to submit its first compliance report regarding above mentioned specific
and general conditions till 12/05/2023 in this office. Ensure to submit the regular compliance report
otherwise this Consent to Operate will be revoked.
CHANDRE %8st
SH KUMAR 3535 0530
Regional Officer
Copy to:

C.E.O. (C-6) U.P. Pollution Control Board, TC-12V, Vibhuti Khand, Gomti Nagar, Lucknow.
CHANDRE ¢iioress uman

REIUMAR Otficer
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To,

UNIT - MANKAPUR

ANNEXURE R/18
BALRAMPUR CHINI MILLS LIMITED
RHE____

Factory -
c U;.rh- z.c?._ —BDaiaun. Tehsil - Mankapur, Distt. - Gonda (U.P.) Pin - 271 306
CIN - 1 1eus22:22071, 9936997302 E-Mail - beml.mem@beml.in
+H15421WB1975pLC030118, GSTIN : 09AAACBI373Q1ZW

I'he Regional Officer

LLP. Po

Hution Control Bog rd

/17/104, Ram Nagar Colony. Parik
Nagar C Y. Parikrama Marg
Avodhya-224001 e

s 5074
Date: 22.07.202

Subject : Application for Amendment in Consolidated Consent to operate and

authorization of Argo Division

Dear Sir,

With due tespect we want to submit that we
Authorization (CCA) Vide refence no. 1 79839/1/PPCR/E
Gonda/2023 dated 13/04/2023 against Application 1d-20217776 for
Argo Division, At the time of

application, we have me

in Granulation Plant as under :-

Fly Ash (94 TPD)

Sludge (1 TPD).

Micronutrients like Zinc, Iron. Manganese,
Press Mud (9677 TPA)

Sludge (Yeast) - 322 TPA

Phosphate — 770 TPA

Water — 10 KLPD

Iconsent mentioned only products.

have Consolidated Consent to Operate and

aizabad (UPPCBRO) / CTO / both /

Copper & Boron Ete. (Minor Qty).

You are requested to please mention the raw material also in consent.

Kindly

acknowledge the same.

Thanking You,
Yours’s faithfully

For & Behalf of
M/s Balrampur Chini Mills Limited U

Village Datauli, Tehsil Mankapur, Distt Gonda (UP).

(Authoris signatory)
£

nit Mankapur Division Sugar

our Granulation plant under
ntioned details of raw materials to be used

REGD. OFF. ; "FMC FORTUNA" 2ND FLOOR, 234/3A, AL.C. BOSE ROAD, KOLKATA - 700

E-mail : bemi@bemlin ® Internet Website

020 PHONE : 033-2287-4749 FAX -
http://www.chini.com

(033) 2287-3083
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ANNEXURE R/21




471 209




472 210
MANKAPUR DISTILLERY ,DISTT-GONDA ANNEXURE R/22

ALCOHOL PRODUCTION MANKAPUR DISTILLERY ,GONDA

— Year 2021 to 2022
SN0 Month Alcohol Production
KL
4 21-Apr 3182.760
2 21-May 360.471
3 21-Jun 2921.046
4 21-Jul 3204.498
5 21-Aug 583,074
6 21-Sep 2492.242
7 21-Oct 2968.030
8 21-Nov 991.570
9 21-Dec 3472.065
10 22-Jan 3498.094
11 22-Feb 2917.474
12 22-Mar 3316.375
Total 29907.701
Year 2022 to 2023
1 22-Apr 3055.9018
2 22-May 2401.999
3 22-Jun 2080.5667
4 22-Jul 2816.8589
5 22-Aug 2932.7289
6 22-Sep 237.2318
7 22-Oct 2877.7529
8 22-Nov 299,1521
9 22-Dec 3128.0679
10 23-Jan 3337.1714
11 23-Feb 2716.4245
12 23-Mar 3368.8457
Total 29252.702
Year 2023 to 2024
1 23-Apr 2918.1732
2 23-May 3338.3533
3 23-Jun 2892.087
4 23-Jul 3197.7184
5 23-Aug 2403.9358
6 23-Sep 1098.9924
7 23-Oct 0
8 23-Nov 0
9 23-Dec 3597.684
10 24-Jan 2910.317
11 24-Feb 3245.5782
12 24-Mar 2897.2622
Total 28500.102 N

Ralrampur Chini Mills Lia
(Unit - Mayfiapur Chini Mills)

Distillen
.

jvision

Authonsd

-IdSin Sialal
%) |QY .U,
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m_ MvET |

(¥ Scanned with OKEN Scanner



Balrampur Chini Millﬂ:ry,glit- Mankapur (Distillery Division)

Spent wash generation year 2021-22 21 1
Month Spent wash generation (KL) REMARKS
Apr-21 21834
May-21 3462
Jun-21 20440
Jul-21 22680
Aug-21 3442
Sep-21 18842
Oct-21 22875
Nov-21 7519
Dec-21 23550
lan-22 24278
Feh-22 19255
Mar-22 23637
Total 211814
Spent wash generation year 2022-23
Apr-22 19923
May-22 16438
Jun-22 15270
Jul-22 21085
Aug-22 20606
Sep-22 1900
Oct-22 21186
Nov-22 1465
Dec-22 22688
Jan-23 23413
Feb-23 19324
Mar-23 24445
Total h 207743
Spent wash generation year 2023-24
Apr-23 21438
May-23 24280
Jun-23 20604
Jul-23 22752
Aug-23 18922
Sep-23 6803
Oct-23 0
Nov-23 1814
Dec-23 23464
Jan-24 20298
Feb-24 22706
Mar-24 20515
Total 203596 R,
WLs

Dy Mgr-Envixgfiment cM-£ngg 7



ENVIRONMENTAL ANDY CHNICAT RESEARCH CENTRES 12
Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P)
Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindia.com
(IS0 9001:2015, 1SO 45001:2018 (OH&S) IS0 14001:2015)
An approved laboratory from Ministry of Environmient, Forest and Climate change, Govt. of India under EPA 1986

ETRC/PMO9/TEST-REP/FT/45

TEST REPORT ANNEXURE R/23
WATER & WASTE WATER ANALYSIS COLLY
Test Report Ref No. ETRC/1101/12825/2024 Date of Report: 11.01.2024
Name /Address/Type of Industry M/s Balrampur Chini Mills Limited
Unit: Mankapur (Chemical Division)
P.O.: Datauli, Tehsil: Mankapur
District: Gonda (UP) - 271306
SAMPLE DETAILS
' 1 | Water/ Waste Water Waste Water 5 | Packing Condition Sealed
2 | Sample Description CPU Inlet 6 | Sample Collected By | Industry self
3 | Sample received date 05.01.2024 | 7 | Analysis Start Date | 05.01.2024
4 | Sample Quantity | 2.0 liters [ 8 | Analysis End Date 10.01.2024
TEST RESULT
"sr. A Range of testing
No. Test Parameter Unit Protocol/Test Method Result | Nimit of detection
1 | pH - APHA 24" Ed. 2023 - 4500H’ 41 | 1-14
2 {T";“;,D'ss"""’d Sl mgll IS: 3025 (Part-16): 2023 10250 | 10-40000
3 (7195‘;')3”3""“""’ Solid | g1 | APHA 24" Ed. 2023 - 2540 D 56.0 5.0 - 20000
Bio-chemical Oxygen IS: 3025 (Part-44): 1993
4 | Demand (BOD) gl Reaffirmed: 2019 2480 161900
Chemical Oxygen IS: 3025 (Part-58): 2006
° | Demand (COD) g Reaffirmed: 2022 VENED 2.0-600000
.......... END OF REPORT........

. ETRC warrants that all analytical work is conducled professionally in accordance with all applicable standard laboratory practices and that this data reflects
our best attempt to generate accurate results for the sample, mentioned in the report as above.

. The result relate only to the items tested.

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results and/or the performance of the
equipment constituting to the results.

. All disputes subject to Lucknow jurisdiction.

. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media
without our special permission in writing.

. Complain register is aﬁaflﬂbie in our laboratory.

I

4 - _BCU“EI
i
Authorizéd Signatory Authorized Signatory
(Sandeep Kr Verma) (Ritu Garg)
Lab-Iincharge am

Mobile : +91 9897674227, 9936669576 | PAN No. AHWPG8397H | GSTIN No.: 09AHWPG8397H1ZD



ENVIRONMENTAL AND T%CHN ICAL RESEARCH CEN TRE21 3
Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P.)
Email : ETRCLTH@YAHOQ.IN, Web.: www.etrcindia.com
(ISO 9001:2015, ISO 45001:2018 (OH&S) ISO 14001:2015)
An approved laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

ETRC/PMO09/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS

‘Test Report Ref No. ETRC/1101/12826/2024 Date of Report: 11.01.2024

Name /Address/Type of Industry M/s Balrampur Chini Mills Limited
Unit: Mankapur (Chemical Division)
P.O.: Datauli, Tehsil: Mankapur
District: Gonda (UP) - 271306

SAMPLE DETAILS

1 | Water/ Waste Water Waste Water 5 | Packing Condition Sealed
2 | Sample Description CPU Outlet 6 | Sample Collected By | Industry self
3 | Sample received date 05.01.2024 | 7 | Analysis Start Date 05.01.2024
4 | Sample Quantity 2.0 liters [ 8 | Analysis End Date 10.01.2024
TEST RESULT
Sr. . ' b Range of testing
No. Test Parameter Unit Protocol/Test Method ‘ Result Nirit of detecilon
1 | pH - | - APHA 24" Ed. 2023 - 4500H" 7.4 1-14
2 (TT"éag)D'ss“'“d Solld mgll IS: 3025 (Part-16): 2023 305.0 10 - 40000
3 ;"T"s“s")s“s"e“ded Solid | \an | APHA 24" Ed. 2023 - 2540 D 18.2 5.0 - 20000
Bio-chemical Oxygen IS: 3025 (Part-44): 1993
4 | Demand (BOD) mgh Reaffirmed: 2019 1 0= 10000
Chemical Oxygen I1S: 3025 (Part-58): 2006
5 | pemand (COD) mg/! Reaffirmed: 2022 " 2.0 - 600000 |
svesssser: END OF REPORT.........

. ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and that this data reflects
our best attempt to generate accurate resulls for the sample, mentioned in the report as above.

. The result relate only to the items tested.

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results andfor the performance of the
equipment constituting to the resuits.

. All disputes subject to Lucknow jurisdiction.

. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media
without our special permission in writing.

. Complain register irailabte in our laboratory.

QD

Authérized Signatory Authorized Signatory
(Sandeep Kr Verma) (Ritu Garg)
Lab-Incharge QM

Mobile : +919897674227, 9936669576 | PAN No. AHWPG8397H | GSTIN No.: O9AHWPG8397H1ZD



ENVIRONMENTAL AN4D7T§CHNICAL RESEARCH CENTRE2 14

Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P.)

Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindia.com

(1SO 9001:2015, 15O 45001:2018 (OH&S) ISO 14001:2015)

An approved laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

ETRC/PM09/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS

Test Report Ref No. ETRC/1101/12827/2024 Date of Report: 11.01.2024

Name /Address/Type of Industry M/s Balrampur Chini Mills Limited
Unit: Mankapur (Chemical Division)
P.O.: Datauli, Tehsil: Mankapur
District: Gonda (UP) - 271306

SAMPLE DETAILS

| 1 | Water/ Waste Water | Waste Water 5 | Packing Condition I Sealed
| 2 | Sample Description | RO Permeate 6 | Sample Collected By | Industry self
3 | Sample received date 05.01.2024 7 | Analysis Start Date 05.01.2024
4 | Sample Quantity 2.0 liters 8 | Analysis End Date 10.01.2024
TEST RESULT
Sr. | | Range of testing
No. Test Parameter Unit Protocol/Test Method | Result Nlimit of detection
1 [pH - APHA 24" Ed. 2023 - 4500H" 7.4 1-14
2 {T.'r"l;'s'}n'“"""’d Siolkd mg/l IS: 3025 (Part-16): 2023 368.0 10 - 40000
3 :;?stg;s"s pended Solid | o1 | APHA 24" Ed.2023-2540D | 24.0 5.0 - 20000
Bio-chemical Oxygen IS: 3025 (Part-44): 1993
4 | Demand (BOD) mgl Reaffirmed: 2019 9.0 1.0 - 150000
Chemical Oxygen IS: 3025 (Part-58): 2006
5 | Demand (COD) mg/ Reaffirmed: 2022 72.0 20-800000' |
.......... END OF REPORT........

. ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and that this data reflects
our best attempl to generate accurate results for the sample, mentioned in the report as above.

. The result relate only to the items tested.

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results and/for the performance of the
equipment constituting to the results.

. All disputes subject to Lucknow jurisdiction.

. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media
without our special permission in writing.

. Complain register ils\availabh in our laboratory.

0- “Bw*fﬁ
Authorized Signatory
(Sandeep Kr Verma) (Ritu Garg)
Lab-Incharge Qam

Mobile : +919897674227, 9936669576 | PAN No.. AHWPG8397H | GSTIN No.: 09AHWPG8397H1ZD



ENVIRONMENTAL AND TECHNICAL RESEARCH CENTRE2 15
Office & Laboratory 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P)
~ Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindia.com
e (ISO 9001:2015, 1SO 45001:2018 (OH&S) 1SO 14001:2015)

An approved laboratory from Mlmsuy of Environmient, Forest and Climate change, Govt. of India under EPA 1986

ETRC/PMO0S/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS

Test Report Ref No. ETRC/1101/12828/2024 Date of Report: 11.01.2024 1
Name /Address/Type of Industry M/s Balrampur Chini Mills Limited

Unit: Mankapur (Chemical Division)

P.O.: Datauli, Tehsil: Mankapur

District: Gonda (UP) - 271306

SAMPLE DETAILS

1 | Water/ Waste Water Waste Water | 5 | Packing Condition | Sealed
2 | Sample Description RO Reject 6 | Sample Collected By | Industry self
3 | Sample received date 05.01.2024 7 | Analysis Start Date 05.01.2024
4 | Sample Quantity 2.0 liters 8 | Analysis End Date 10.01.2024
TEST RESULT
| Sr. Range of testing
| No. Test Parameter Unit Protocol/Test Method Result | Mimit of detection
| 1 |pH - APHA 24" Ed. 2023 - 4500H’ 75 | 1-14
2 {T"I;Eg}n'ss"""d Solld mg/l IS: 3025 (Part-16): 2023 1352.0 10 - 40000
3 (T.;’stg')s“s'”“d"d Solid | g1 | APHA24"Ed.2023-2540D | 1824 | 5.0-20000
Bio-chemical Oxygen IS: 3025 (Part-44): 1993 |
4 | Demand (BOD) | mgf Reaffirmed: 2019 18 | 48-130000
Chemical Oxygen | IS: 3025 (Part-58). 2006
5 | pemand (COD) Mgl Reaffirmed: 2022 w2s £0-500000
... END OF REPORT.......

. ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and that this data reflects
our best attempt to generate accurate results for the sample, mentioned in the report as above.

. The result relate only to the items tested,

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results andfor the performance of the
equipment constituting to the results.

«  Alldisputes subject to Lucknow jurisdiction,

. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media
without our special permission in writing.

. Complain register is gvailable in our laboratory.

\

2. s o O 3
Authofizéd Signatory Authorized Signatory
(Sandeep Kr Verma) (Ritu Garg)
QM

Lab-Incharge

Mobile : +91 9897674227, 9936669576 | PAN No.. AHWPG8397H | GSTIN No.: 09AHWPG8397H1ZD



ENVIRONMENTAL AN% Z]@CHNICAL RESEARCH CENTREZ 16

Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.F)
Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindia.com
(ISO 9001:2015, 1SO 45001:2018 (OH&S) ISO 14001:2015)
An approved laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986 - -~

ETRC/PMOS/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS
Test Report Ref No. ETRC/1103/12881/2024 Date of Report: 11.03.2024
Name /Address/Type of Industry M/s Balrampur Chini Mills Limited
Unit: Mankapur (Chemical Division)
P.O.: Datauli, Tehsil: Mankapur
District: Gonda (UP) - 271306
SAMPLE DETAILS
1 | Water/ Waste Water Waste Water 5 | Packing Condition Sealed
2 | Sample Description CPU Inlet 6 | Sample Collected By | Industry self
3 | Sample received date 06.03.2024 7 | Analysis Start Date 06.03.2024
4 | Sample Quantity 2.0 liters 8 | Analysis End Date 11.03.2024
TEST RESULT
Sr. y Range of testing
Ko _Te_st Parameter o Unit Protocol/Test Method Result Niiilt of detection
1 | pH - APHA 24" Ed. 2023 - 4500H" 37 1-14
2 (TT‘.’[t,;')D'ss""’“d Rolkd mgll IS: 3025 (Part-16): 2023 224.0 10 - 40000
Bio-chemical Oxygen IS: 3025 (Part-44): 1993 )
3 | bemand (BOD) mg/ Reaffirmed: 2019 ABRa0 il
Chemical Oxygen IS: 3025 (Part-58): 2006
4 | Demand (COD) mgl Reaffirmed: 2022 MO | 20-600000
.......... END OF REPORT........

. ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and that this data reflects
our best attempt to generate accurate results for the sample, mentioned In the report as above.

. The result relate only to the items tested.

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results and/or the performance of the
equipment constituting to the results.

. All disputes subject to Lucknow jurisdiction,

. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media

without our special pgrmission in writing.
A%;?I:;d Signatory

. Complain register is available in our laboratory,
(Ritu Garg)

Authorized Signatory
(Sandeep Kr Verma)
Lab-Incharge

Mobile : +919897674227, 9936669576 | PAN No.. AHWPG8397H | GSTIN No.: 09AHWPG8397H1ZD
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ENVIRONMENTAL AND T%CHNICAL RESEARCH CENTREZ 1/

Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P)

Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindia.com

(ISO 9001:2015, 1SO 45001:2018 (OH&S) 1SO 14001:2015)

An approved laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

ETRC/PMO9/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS

Test Report Ref No. ETRC/1103/12882/2024 ' Date of Report: 11.03.2024
Name /Address/Type of Industry M/s Balrampur Chini Mills Limited
Unit: Mankapur (Chemical Division)
P.O.: Datauli, Tehsil: Mankapur
District: Gonda (UP) - 271306
SAMPLE DETAILS
1 | Water/ Waste Water | Waste Water 5 | Packing Condition Sealed ]
2 | Sample Description CPU Outlet 6 | Sample Collected By | Industry self
3 | Sample received date 06.03.2024 7 | Analysis Start Date 06.03.2024
4 | Sample Quantity 2.0 liters 8 | Analysis End Date 11.03.2024
TEST RESULT
Sr. ; Range of testing
No. Test Parameter Unit Protocol/Test Method Result Tt of tbtection
1 | pH - APHA 24" Ed. 2023 - 4500H" 7.8 1-14
2 (T.;’éas')n‘ss""’e" Solid mg/l IS: 3025 (Part-16): 2023 528.0 10 - 40000
Bio-chemical Oxygen IS: 3025 (Part-44): 1893
3 | pemand (BOD) mg/l Reaffirmed: 2019 wa il 50000
Chemical Oxygen IS: 3025 (Part-58): 2006
4 | pemand (COD) g Reaffirmed: 2022 5.0 2.0 -690000
.... END OF REPORT...

. ETRC warrants that all analytical work is conducted pmfessmnally in accordance with aII appilcabla standard laboratory practices and that this data reflects
our best attempt to generate accurate results for the sample, mentioned in the report as above.

. The result relate only to the items tested.

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results andior the performance of the
equipment constituting to the results.

. All disputes subject to Lucknow jurisdiction.

. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media
without our special permission in writing.

. Complain register is apailable in our laboratory.

Au%% ed Signatory

(Sandeep Kr Verma) = (Ritu Garg)
Lab-Incharge

Mobile : +91 9897674227, 9936669576 | PAN No.. AHWPG8397H | GSTIN No.: 09AHWPG8397H1ZD



ENVIRONMENTAL AN% §9CHNICAL RESEARCH CENTREZ18
Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P.)
Email :-HR@T&@YAHUU.IN, Web.: www.etrcindia.com
(ISO 9001:20-1-5; ISO 45001:2018 (OHR&S) 1SO 14001:2015)
An approved laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

ETRC/PM09/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS

| Test Report Ref No. ETRC/1103/12883/2024 Date of Report: 11.03.2024

Name /Address/Type of Industry M/s Balrampur Chini Mills Limited
Unit: Mankapur (Chemical Division)
P.O.: Datauli, Tehsil: Mankapur
District: Gonda (UP) - 271306

SAMPLE DETAILS
[ 1 | Water/ Waste Water Waste Water 5 | Packing Condition | Sealed
| 2 | Sample Description RO Outlet 6 | Sample Collected By Industry self
3 | Sample received date 06.03.2024 7 | Analysis Start Date | 06.03.2024
4 | Sample Quantity 2.0 liters 8 | Analysis End Date | 11.03.2024
TEST RESULT
Sr. . | . Range of testing
No. Test Parameter Unit Protocol/Test Method Result Nlimit of detection
1 | pH - APHA 24" Ed. 2023 - 4500H" 7.2 1-14
2 IT"E‘,“S')D‘“""’“" Salid mgll IS: 3025 (Part-16): 2023 344.0 10-40000 |
Bio-chemical Oxygen 1S: 3025 (Part-44): 1993 ‘
3 | Demand (BOD) mgd Reaffirmed: 2019 40 | 18=150000
Chemical Oxygen 1S: 3025 (Part-58). 2006
4 | Demand (COD) Mgl Reaffirmed: 2022 8.0 4.0--600000
... END OF REPORT........

. ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and that this data reflects
our best attempt to generate accurate results for the sample, mentioned in the report as above.

. The result relate only to the items tested.

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results and/or the performance of the
equipment constituting to the results.

. All disputes subject to Lucknow jurisdiction.

. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media

without our special permission in writing.
Authorized Signatory

. Complain register is available in our laboratory.
(thu Garg)

Authofized Signatory
(Sandeep Kr Verma)
Lab-Incharge

Mobile : +91 9897674227, 9936669576 | PAN No.: AHWPG8397H | GSTIN No.: 09AHWPG8397H1ZD



ENVIRONMENTAL AN%%‘ECHNICAL RESEARCH CENTREZ19

Office & [aboratory 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P.)

Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindia.com

'(ISO 9001:2015, 1SO 45001:2018 (OH&S) ISO 14001:2015)

An approved laboratory from Ministry ofEfwirbnment, Forest and Climate change, Govt. of India under EPA 1986

ETRC/PMOS/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS

' Test Report Ref No. ETRC/1103/12884/2024 Date of Report: 11.03.2024
' Name /Address/Type of Industry M/s Balrampur Chini Mills Limited
Unit: Mankapur (Chemical Division)

' P.O.: Datauli, Tehsil: Mankapur
. District: Gonda (UP) - 271306
SAMPLE DETAILS
1 | Water/ Waste Water Waste Water | 5 | Packing Condition Sealed
2 Sample Description RO Reject 6 | Sample Collected By | Industry self
3 | Sample received date 06.03.2024 7 | Analysis Start Date 06.03.2024
4 | Sample Quantity 2.0 liters 8 | Analysis End Date | 11.03.2024
TEST RESULT
[sr. i . Range of testing
No. Test Parameter Unit Protocol/Test Method Resulit flimit of detection
1 | pH - APHA 24" Ed. 2023 - 4500H" 8.1 1-14
2 (TT"I;;')D'”"""’" Balld mg/| IS: 3025 (Part-16): 2023 890.0 10 - 40000
Bio-chemical Oxygen IS: 3025 (Part-44): 1993 )
3 | Demand (BOD) mgl Reaffirmed: 2019 4.0 101150000
| Chemical Oxygen IS: 3025 (Part-58). 2006 )
4 | Demand (COD) | mel Reaffirmed: 2022 1860 40~ 00000

.......... END OF REPORT........

. ETRC warrants that all analytical work is conducted professionally in accordance with-all applicable standard laboratory practices and that this data reflects
our best attempt to generate accurate results for the sample, mentioned in the report as above.

. The result relate only to the items tested.

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results and/or the performance of the
equipment constituting to the results.

. All disputes subject to Lucknow jurisdiction.

. This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media

without our special permission in writing.
Au%-r?;:d Signatory

{thu Garg)

(Sandeep Kr Verma)
Lab-Incharge

Mobile : +91 9897674227, 9936669576 | PAN No. AHWPG8397H | GSTIN No.: 09AHWPG8397H1ZD



ENVIRONMENTAL AND %ECHNICAL RESEARCH CENTRE 220

Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P)

Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindia.com

(ISO 9001:2015, 1SO 45001:2018 (OH&S) ISO 14001:2015)

An approved laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

ETRC/PMOS/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS

Test Report Ref No. ETRC/1103/12885/2024

Date of Report: 11.03.2024

Name /Address/Type of Industry

M/s Balrampur Chini Mills Limited
Unit: Mankapur (Chemical Division)
P.O.: Datauli, Tehsil: Mankapur
District: Gonda (UP) - 271306

SAMPLE DETAILS

1 | Water/ Waste Water Waste Water 5 | Packing Condition Sealed
2 | Sample Description CPU Aeration Tank 6 | Sample Collected By | Industry self
3 | Sample received date | 06.03.2024 7 | Analysis Start Date 06.03.2024
4 | Sample Quantity | 2.0 liters 8 | Analysis End Date 11.03.2024
TEST RESULT
3;' ! Test Parameter Unit Protocol/Test Method Result
1 |mMLSs mg/l | APHA 24" Ed. 2023 - 2540 4314.0
T
2 | MLVSS mg/l APHA 24" Ed. 2023 - 2540 3106.0

.......... END OF REPORT........
ETRC warrants that all analytical work is conducted professionally in accordance with all applicable standard laboratory practices and that this data reflects
our best attempt to generate accurate results for the sample, mentioned in the report as above.
The result refate only to the items tested.
ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results and/or the performance of the
equipment constituting to the results.
Al disputes subject to Lucknow jurisdiction.
This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media
without our special permission in writing.
Complain register is-avallable In our laboratory.

,,Q;;‘.o?"j

Autibrize ignatory Adthorized Signatory
(Sandeep Kr Verma) (Ritu Garg)
Lab-Incharge QM

Mobile : +91 9897674227, 9936669576 | PAN No.. AHWPG8397H | GSTIN No.: 09AHWPG8397H1ZD
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ENVIRONMENTAL AND TECHNICAL RESEARCH CENTHE

Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P)

Email : ETRCLTH@YAHOO.IN, Web.: www.etrdindia.com

: (ISO 9001:2015, 150 45001:2018 (OH&S} 15O 14001:2015)

An approved: laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

ETRC/PMOS/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS
Test Report Ref No. ETRC/0904/12839/2024 | Date of Report: 09.04.2024
Name /Address/Type of Industry M/s Bairampur Chini Mills Limited
Unit: Mankapur (Chemical Division)
P.O.: Datauli, Tehsil: Mankapur
District: Gonda (UP) - 271306
SAMPLE DETAILS
1 | Water/ Waste Water Waste Water 5 | Packing Condition Sealed
2 | Sample Description CPU Inlet 6 | Sample Collscted By | Industry self
3 | Sample received date 03.04.2024 7 | Analysis Start Date 03.04.2024 ,'
4 | Sample Quantity 2.0 liters 8 | Analysis End Date 08.04.2024 \
TEST RESULT
Sr. Range of testing
No. Test Parameter Unit ProtocoliTest Method Result Nlimit of detection
1 | pH - APHA 24" Ed. 2023 - 4500H" 4.0 1-14
2 {:I;';)D'“""“’d Solid mgl IS: 3025 (Part-16); 2023 1124 10 - 40000
3 Fstg')s”s"""d"d Solid | a1 | APHA 24™ Ed. 2023 - 2540 D 62.0 5.0 - 20000
Blo-chemical Oxygen IS: 3025 (Part-44): 1993
4 | Demand (BOD) mg/l Reaffirmed: 2019 2200 1.0 - 150000
Chemical Oxygen IS: 3025 {Part-58): 2006
5 | Demand (COD) mg/l Reaffirmed: 2022 1096 2.0 - 600000
wnernnnnss END OF REPOQRT......0.

» ETRC warrants that all analytical work is conducied professionally in accordance with al applicable standard laboratory practices and that this data reflects
our best attempt to generate accurate results for the sample, mentioned in the repatt as above.

- The result relate only to the items lesled,

. ETRC does not assuma any liability for any claims or damages related to the quality of parameter analyzed in the results andfor the performance of the
equipment constituting to the results,

. Al disputes subject to Lucknow jurisdiction,

e  This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used in any advertising media
without our special permission in writing.

. Complain register is available in our laboratory.

A NS
Autforized'Signatory Authorized Signatory
(Sandeep Kr Verma) (Ritu Garg)
Lab-Incharge QM

Mobile : +91 9897674227, 9936669576 | PAN No:AHWPGS8397H | GSTIN No.. 09AHWPG8397H1ZD



ENVIRONMENTAL AND TECHNICAL RESEARCH CEN‘I%&:.2
Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P.)

Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindia.com

(IS0 9001:2015, ISO 45001:2018 (OH&S) ISO 14001:2015)

An approved laboratory from Ministry of Environment, Forest and Cimate change, Govt. of India urrler EPA. 1986

ETRC/PMO09/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS

| Test Report Ref No. ETRC/0904/12840/2024 Date of Report: 09.04.2024

Name /Address/Type of Industry M/s Balrampur Chini Mills Limited
Unit: Mankapur (Chemical Division)
P.O.: Datauli, Tehsil: Mankapur

| District: Gonda (UP) - 271306

SAMPLE DETAILS

1 | Water/ Waste Water Waste Water 5 | Packing Condition Sealed
2 | Sampie Description CPU QOutlet 6 | Sample Collected By | Industry self
3 | Sample received date 03.04.2024 7 | Analysis StartDate | 03.04.2024
4 | Sample Quantity [ 2.0 liters 8 | Analysis End Date 08.04.2024
TEST RESULT
Sr. . | Range of testing
No. Test Parameter Unit Protocol/Test Method Result Nimit of detection
1 | pH - APHA 24" Ed. 2023 - 4500H" 7.3 1-14
[ -
2 {fg‘;ﬁ'“""’eﬂ Solid mgll IS: 3025 (Part-16): 2023 364 10 - 40000
3 '("1?92')3“3""“"“ Solid | 10 | APHA24"Ed.2023-2540D |  16.8 5.0 - 20000
Bio-chemical Oxygen IS: 3025 (Part-44): 1993
4 | Demand (BOD) mg/ Reaffirmed: 2019 160 | 1.0-150000
Chemical Oxygen IS: 3025 (Part-58): 2006
5 | Demand (COD) mgf Reaffirmed: 2022 56.0 2.0 - 600000

.......... END OF REPORT........

’ ETRC warrants that ail analytical work is conducted professionally in accordance with alt applicable standard laboratory practices and that this data reflects
our best attempt 1o generate accurate results for the sample, mentioned In the report as above, -

. The result relate only 1o the items tested.

» ETRC does not assume any liability for any clalms or damages related to the quality of parameter analyzed in the results andfor the performance of the
equipment constituting to the results.

» AN disputes subject to Lucknow jutisdiction.

«  This report is not 16 be raproduced wholly or in part and cannot be used as evidence in the court-of law and should not be used in any advertising media
without our special permission in writing.

. Complain register is :Hvailable in our laboratory.

. 19 43
Authorized Signatory Authorized Signatory
{Sandeep Kr Verma) (Ritu Garg)
Lab-Incharge QM

Mobile : +919897674227, 9936669576 | PANNo. AHWPGS397H | GSTIN No.: O9AHWPG8397H1ZD



ENVIRONMENTAL AND TECHNICAL RESEARCH CENT@
Office & Laboratory : 2/261, Vishwas Khand, Gomti Nagar, Lucknow - 226 010 (U.P)
Emall : ETRCLTH@YAHOQ.IN, Web.: www.etrdndia.com
-(ISO 9001:2015, 150 45001:2018 (OH&S) 150 14001:2015)
An approved-laboratory from Ministry of’ Envlronment, Forest and Climate change, Govt. of India under EPA 1986

ETRC/PMO9/TEST-REP/FT/45

TEST REPORT
WATER & WASTE WATER ANALYSIS

Test Report Ref No. ETRC/0904/12841/2024 Date of Report: 09.04.2024
Name /Address/Type of Industry M/s Balrampur Chini Mills Limited
Unit: Mankapur (Chemical Division)
P.O.: Datauli, Tehsil: Mankapur
District: Gonda (UP) - 271306

SAMPLE DETAILS
1 | Water/ Waste Water Waste Water § | Packing Condition Sealed
2 | Sample Description RO Permeate 6 | Sample Collected By | Industry self
3 | Sample received date 03.04.2024 7 | Analysis Start Date 03.04.2024
4 | Sample Quantity 2.0 liters 8 | Analysis End Date | 08.04.2024
TEST RESULT
Sr. . Range of testing
No. Test Parameter Unit ProtocoliTest Method Refi“ Nimit of detection
1 | pH - APHA 24" Ed. 2023 - 4500H" 7.2 1-14
2 (TT";Z')D'”""'“' Solid mg/ IS: 3025 (Part-16): 2023 350.0 10 - 40000
3 '(r.;’st‘;)sus"e"d“' Sofid | mgn | APHA 24" Ed. 2023- 2540 D 22.0 5.0 - 20000
Bio-chemical Oxygen | IS: 3025 (Part-44): 1993 -
4 | Demand (BOD) mg/ Reaffirmed: 2019 18.0 1.0 - 150000
Chemical Oxygen IS: 3025 (Part-58): 2006 :
5 | Demand (COD) mg/ Reaffirmed: 2022 68.0 2.0 - 600000

.......... END OF REPORT........

. ETRC warrants that all analytical work is conducted professionafly in accordanca with all applicable standard laboratery practices and that this data reflects
our best attempt Lo generale accurate results for the sample, mentloned in the report as above.

. The result relate onky to the items tested.

. ETRC does not assume any liability for any claims or damages related to the quality of parameter analyzed in the results andfor the performance of the
equipment constituting to the results,

» All disputes subject to Lucknow jurisdiction,

. This report is not to be reproduced whelly of in part and cannot be used as evidence in the court of law and should not be used in any advertising madia
without cur special permission in writing.

. Complain register is @yailable in our laboratory.

P {?. rﬁl’f Y- _)AM
Authorized Signatory Authorized Signatory
{Sandeep Kr Voerma) (Ritu Garg}

Lab-Incharge QM

Mobile : +91 9897674227, 9936669576 | PAN No. AHWPG8397H | GSTIN No.. 09AHWPG8397H1ZD
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ENVIRONMENTAL AND TECHNICAL RESEARCH CENTHY

Office & Laboratery : 2/261, Vishwas Khand, Gomtl Nagér, Lucknow - 226 010 (U.P)
Email : ETRCLTH@YAHOO.IN, Web.: www.etrcindla.com

(IS0 9001:2015, 1SO 45001:2018 (OH&S) 1SO 14001:2015)

An approved laboratory from Ministry of Environment, Forest and Climate change, Govt. of India under EPA 1986

TEST REPORT

ETRC/PMOS/TEST-REP/FT/45

WATER & WASTE WATER ANALYSIS

Test Report Ref No. ETRC/0904/12842/2024

Date of Report: 09.04.2024

M/s Balrampur Chini Mills Limited
Unit: Mankapur {Chemical Division})
P.O.: Datauli, Tehsil: Mankapur
District: Gonda (UP) - 271306

SAMPLE DETAILS

Name /Address/Type of Industry

1 | Water/ Waste Water | Waste Water 5 | Packing Condition | Sealed i
2 | Sample Description RO Reject 6 | Sample Collected By | Industry self
3 | Sample received date 03.04.2024 7 | Analysis Start Date 03.04.2024
4 | Sample Quantity 2.0 liters 8 | Analysis End Date 08.04.2024 |
TEST RESULT
Sr. Test Parameter Unit 1 Protocol/Test Method Result_ Range of testing |
No. . Nlimit of detection
1 | pH - APHA 24" Ed. 2023 - 4500H" 7.4 1-14
2 {fg’;ﬁ“”"“’d Solid mg! IS: 3025 (Part-16): 2023 1294.0 10 - 40000
3 {199:;]) Suspended Solid | 1 | ApHA 24" Ed. 2023 - 2540 D 68.0 5.0 - 20000
Bio-chemical Oxygen I1S: 3025 {(Part-44): 1993
4 | Demand (BOD) mg/! Reaffirmed: 2019 184.0 1.0-150000
Chemical Oxygen IS: 3025 (Part-58): 2006 _
5 | Demand (COD) mgh Reaffirmed: 2022 520.0 2.0 - 600000

......... ENG OF REPORT........

. ETRC warrants that ail analytical work is conducted professionally In accordance with all applicable standard laboratory praclices and that this data reflects
our best attempt to generate accurate results for the sample, mentioned in the report as above,

. The result relste only to the items tested.

. ETRC does not assume any liabillly for any claims or damages related to the quality of parameter analyzed in the results andior the performance of the

equipment constituting to the resulis.
. All disputes subject to Lucknow jurisdiction.

This report is not to be reproduced wholly or in part and cannot be used as evidence in the court of law and should not be used i any advestising media

without our special permission in writing.
. Complain register is aﬁilable in our laboratory.
[ A

]

=
Authorized Signatory
(Sandeep Kr Verma)
Lab-Incharge

030803

Authorized Signatory

(Ritu Garg)
QM

Mobile : +91 9897674227, 9936669576 | PAN No:AHWPGS8397H | GSTIN No.: 09AHWPGS397H1ZD
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ANNEXURE R/24 225
COLLY
Balrampur Chini Mills Ltd. Unit- Mankapur (Chemical Division)
Weekly CPU Analysis Report
Time Period CPU Inlet Aeration Tank CPU Outlet RO Outlet RO Reject

PH | COD | BOD | TDS | MLSS | MLVSS | PH | COD | BOD | TDS | PH | COD | BOD | TDS | PH | COD | BOD | TDS
1% Week Dec 2023 3.89 | 6205 | 2700 | 220 | 5300 3816 | 8.12 | 45 6 562 | 7.8 27 2 477 | 8.27 | 132 16 | 845
2" Week Dec 2023 3.96 | 5004 | 2400 | 164 | 5314 3826 | 8.14 | 47 6 422 | 7.8 22 2 395 | 8.31 | 142 18 836
3! Week Dec 2023 3.9 | 4100 | 2250 | 187 | 5286 3806 | 8.02 | 50 8 489 | 7.79 | 27 4 476 | 8.34 | 152 16 | 921
4t Week Dec 2023 410 | 3702 | 1900 | 167 | 5329 3837 8.10 | 45 7 531 | 7.79 | 28 2 599 | 8.41 | 156 14 824
1%t Week Jan 2024 3.92 | 4591 | 2350 | 160 | 5457 3929 | 8.07 | 51 9 559 | 7.78 | 29 4 507 | 8.34 | 162 16 | 846
2"d Week Jan 2024 3.84 | 4840 - 154 | 5343 3847 | 8.09 | 50 - 562 | 7.73 | 29 - 535 | 8.23 | 145 18 | 824
3" Week Jan 2024 3.94 | 5603 | 2800 | 249 | 5357 3857 | 816 | 51 6 444 | 7.84 | 28 2 365 | 8.31 | 162 14 876
4* Week Jan 2024 3.72 | 5871 | 2900 | 184 | 5057 3641 | 8.05 | 57 8 498 | 7.78 | 29 4 431 | 8.34 | 186 16 | 734
1% Week Feb 2024 3.73 | 5277 | 3000 | 212 | 4000 2880 | 7.97 | 56 8 474 | 7.77 | 29 2 455 | 8.21 | 152 18 | 835
2" Week Feb 2024 3.68 | 5877 | 3250 | 224 | 3143 2263 | 7.97 | 53 9 542 | 7.77 | 26 2 405 | 8.41 | 149 16 | 834
3" Week Feb 2024 3.65 | 5482 | 2900 | 236 | 3914 2818 | 7.92 | 54 7 599 | 7.81 | 26 2 379 | 8.26 | 146 18 | 827
4* Week Feb 2024 3.69 | 5162 | 2900 | 223 | 3314 2386 | 7.85 | 54 9 594 | 7.74 | 30 4 322 | 829 | 148 16 | 768
1% Week March 2024 | 3.72 | 5128 | 2950 | 224 | 4314 3106 | 7.79 | 54 10 | 528 | 7.25 | 29 4 344 | 81 | 156 14 | 890
2" Week March 2024 | 3.69 | 4996 | 2900 | 218 | 5329 3837 | 7.86 | 53 9 479 | 7.23 | 26 2 327 | 812 | 154 16 | 862
3" Week March 2024 | 3.77 | 5733 | 3200 | 211 | 5300 3816 | 8.00 | 48 10 | 403 | 7.24 | 26 4 310 | 8.2 | 164 18 | 746
4* Week March 2024 | 3.71 | 5468 | 3100 | 198 | 5386 3878 | 8.03 | 54 10 | 490 | 7.25 | 28 4 317 | 81 | 152 20 | 825
1%t Week April 2024 3.7 | 5531 | 3100 | 195 | 3512 2529 | 7.93 | 52 8 523 | 7.23 | 28 2 316 | 8.36 | 163 18 | 810
2" Week April 2024 3.72 | 5222 | 3000 | 191 | 3490 2513 | 8.05 | 51 7 499 | 7.24 | 27 2 328 | 831 | 163 16 | 798
3! Week April 2024 3.69 | 5780 | 3200 | 219 | 3520 2534 | 813 | 54 9 422 | 7.28 | 29 4 300 | 8.34 | 154 18 | 768
4* Week April 2024 3.69 | 6091 | 3100 | 277 | 3504 2523 | 818 | 53 8 467 | 7.27 | 26 4 310 | 8.28 | 152 16 754
1% Week May 2024 3.79 | 6316 | 3000 | 192 | 3600 2592 | 8.23 | 45 7 472 | 7.3 30 2 316 | 8.26 | 138 18 | 768
2" Week May 2024 3.67 | 5622 | 2850 | 183 | 3490 2513 | 8.22 | 50 7 491 | 7.3 28 2 314 | 826 | 134 16 | 763
3" Week May 2024 3.73 | 5611 | 2800 | 188 | 3510 2527 | 8.14 | 53 9 492 | 7.3 29 4 318 | 8.32 | 148 14 | 753
4" Week May 2024 3.72 | 5620 | 2750 | 196 | 3495 2516 | 8.08 | 52 8 516 | 7.29 | 27 2 320 | 821 | 154 18 | 782
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ANNEXURE R/25
LAGOON DEMARCATION
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ANNEXURE R/26

BALRAMPUR CHINI MILLS LIMITED

CIN : L15421WB1975PLC030118, GSTIN : 09AAACBI373Q1ZW

UNIT : MANKAPUR
FACTORY : P.O. DATAULI, TEHSIL - MANKAPUR, DISTT.GONDA (U.P.) PIN — 271306

EPABX Phone Nos. 80522-22071 / 99369-97302, E-mail : beml.mcm@bcml.in
Ref No: MCM/ Distillery/ /345 0 Date: Z}-07-2024

The Regional Officer

U.P. Pollution Control Board,
1/17/104, Ramnagar Colony
Parikarma Marg
AYODHYA-224 001.

Uttar Pradesh

Subject : Rain Water Harvesting Proposal
Sir,

Please refer to the recommendations of the Joint Committee dated 23-04-2024
constituted by the Hon'ble NGT in OA No. 12 of 2023 vide which they have recommended
for dismantling of two lagoons.

In this regard, we would like to submit that the additional two lagoons are proposed to be
used for the purpose of Rain Water Harvesting.

In view of the above, we would request your good-self to consider our proposal for using
these lagoons for the purpose of Rain Water collection and re-use in the process and
pass appropriate directions in this regard.

A copy of our proposal is attached herewith for doing the needful.
Thanking You,

Yours Faithfully,

For & Behalf of

M/s Balarafypur Chini Mills Limited
Unit- Mankqpur, (Distillery Division)

Signatory ]

y of Rain Water Harvesting proposal p
| 2 o

o

REGD. OFFICE: “FMC FORTUNA", 2ND FLOOR, 234/3A, A.J.C. BOSE ROAD, KOLKATA:700 020, PHONE : (033) 2287-4749,
Fax: (033) 2287-3083 @ E-mail : bemi@bcml.in, @ Internet Website : https://wwww.chini.com




491 299
BALRAMPUR CHINI MILLS LTD. - UNIT : MANKAPUR

RAINWATER HARVESTING PROPOSAL

The existing two Brick lined lagoons, each with a capacity of 18,000 cubic meters, shall be
utilized for the collection of rainwater from rooftops (Sugar + Distillery) during the rainy season.
The harvested rainwater will be stored and subsequently utilized for cleaning, cooling, and
horticultural purposes within the premises during the sugar production season.

By adopting the use of the existing two brick lined lagoons, the industry will achieve a reduction
in groundwater demand by 13,777.34 kiloliters per annum.
(A) Roof Top Rainwater Runoff

The industry has different rooftops. To collect water from rooftops, roof drainpipes are
proposed. These drainpipes are proposed to connect to main rainwater collection pipes,
with collection chambers. In case of shaped roof rainwater is collected through chambers
attached at the end of roof and these chambers are connected to rainwater pipes. Total
rainwater thus available will be diverted to existing lagoon for storage.

Area covered under rainwater storage — 21665 sqm,
Where,
A = Rooftops area (21665 sqm)
Rf = Rainfall (1.151 mm)
AvRc = Average run-off coefficient of Rooftop area = 85 %

Average rainwater runoff available AV = A x Rf x AvRc
= 21665 x 1.151 x 0.85

= 21195.9 m¥annum

(B) Design of RWH Tank:
Peak rate of runoff = 0.85 x 0.06 x 21665 = 1104.915 cum/hr.

The industry will utilize the existing two Brick lined lagoons, each with a capacity of 18,000
cubic meters each. Collected rainwater will be utiized for cleaning, cooling, and

horticultural purposes within the premises during the sugar production season/ off season.
((d"
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(C) Saving of Ground water abstraction

Sr "hf
[ Particulars Quantity | Unit Remark

No

- —
A | Storage Tank capacity available 36000 KL 02 Nos (18000 KL
capacity each)

B |Total Rainwater Collection during rainy[21195.9 | KL
season (60 Days)

C | Evaporation loss during non-rainy season | 7418.56 | KL
(@ 35 %)

Net Rainwater available for use (B - C) 13777.34 | KL

Reduction in Ground Water abstraction per | 13777.34 | KL
Annum after utilisation of existing lagoon for
rainwater

(D)Use of collected Rainwater:

We have two cooling towers using for Power Plant as under: -

» Cooling Tower for Power Plant (Sugar Division), having make up water
consumption 350 KLPD during the crushing season days.

» Cooling Tower for Incineration Plant (Distillery Division), having make up water
consumption 380 KLPD throughout the year i.e. approx. 300 Days in a year.

» We will use this collected rainwater as make up water of cooling water. We need on
average 730 KLPD makeup water during crushing season and 380 KLPD make up
water in cooling tower during off season i.e. for Distillery operation.

» Total collected water during rainy season may be consumed in the period of
13777/730=19 days during crushing season & 13777/380= 36 Days during off
season.

(E) Saving of the Ground water:
As we are facing problem of freshwater day by day, and All are working to save the grouiid water.

By using the collected rainwater during rainy season, we may save 13777.34 KL of Ground water
in a year.

You are requested to please accept our proposal for use of existing old lagoons as uses of
storage water of Rain and Reuse in Process.
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ANNEXURE R/27

UPSTREAM OF RIVER ~ “OY

Someraia, Uttar Pradesh, India
SH 9, Semeraha, Uttar Pradesh 271306, India

_ Lat2iidass2’
Long 82.250233°

f

= 15/05/24 12:21 PM GMT +05:30

ey
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DOWN STREAM OF THE RIVER

RIVER WATER AFFECTING BY ANIMALS

ﬂ GPS Map Camera

Someraha Uttar Pradesh India
47W2+7GX Someraha, Uttar Pradesh 271307, India

Lat 27144671°
Long 82.260367°
15/05/24 12:19 PM GMT +05:30
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINC.PAL BENCH, AT NEW DELHI

OA.NO. 12 OF 2023
iN THE MATTER OF

ALOK KUMAR MISHR & ANR. APPLICANTS

VERSUS
STATE OF U.P. & ORS. RESPONDENTS

.....

KNOW ALL to whom these present shall come that I/We the above named Respondent
Balrampur Chini Mills Ltd. (Sugar Unit and Distillery Unit) do hereby appoint,
ARTLO/A.R.TAKKAR, ADVOCATE to be the Advocate for appellant in the above noted
case authorize him:- To act, appear and plead in the above-noted case in this Court or
in any other Court in which the same may be fried or heard and also in the appeliate
Court including High Court subject to payment of fees separately for each Court by
me/ us. To sign, file verify and present pleadings, appeals cross objections or petitions
for execution review, revision, withdrawal, compromise or other petitions or afficavits or
other documents as may be deemed necessary or proper for the prosecution of the
said case in all its stages. To file and take back documents to admit and/or deny the
documents of opposite party. To withdraw or compromise the said case or submit to
arbitration any differences or disputes that may arise touching or in any manner relating
fo fthe said case. To take execution proceedings. The deposit, draw and receive
rnoney, cheques, cash and grant receipts thereof and o do all other acts and things
which may be necessary to be done for the progress and in the course of the
prosecution of the said case. To appoint and instruct any other Legal Practioner,
authorizing him to exercise the power and authority hereby conferred upon ihe
Advocate whenever he may think it to do so and to sign the Power of Attorney on our
benalf. And I/We the undersigned do hereby agree to ratify and confirm all acts done
by the Advocate or his substitute in the matter as my/our own acts, as if done by me/us
fo all intents and purposes. And I/We undertake that | / we or my /our duly authorized
agent would appear in the Court on dll hearings and will inform the Advocates for
appearance when the case is colled. And | /we undersigned do hereby agree nat to
hold the advocate or his substitute responsible for the result of the said case. The
adjournment costs whenever ordered by the Court shail be of the Advocate which he
shall receive and retain himself. And | /fwe the undersigned do hereby agree that in the
event of the whole or part of the fee agreed by me/us to be paid to the Advocais
remaining unpaid he shall be entitled to withdraw from the prosecution of the said case
until ihe same is paid up. The fee settled is only for the above case and above Court.
I/We hereby agree that once the fee is paid. | /we will not be entitled for the refund of
the same in any case whatsoever. If the case lasts for more than three vears, the
advocate shcll be entitled for additional fee equivalent to half of the agread fee for
every addition three years or part thereof.

IN WITNESS WHEREQF I/We do hereunto set my four hand to these prasents the contents
of which hove been understood by mefusonthis __E$T  day of _Qﬂ.gg{_mgf___ 2024

ﬁ: JF‘@“"“ @ﬂ“’% M @M
AR TATKAR NARINDER K VERMA, SHRIYATAKKAR, ASHIYA DUGGAL, UNNATI ANAND,

B/ ’7;"‘ 988 HIM/110/1997 P/1 ?69/201 6 D/3s25/2015 B/7583/2015
Ly {RGAVA RAVIKUMAR, AKSHI NID§! R JHA, - MANAN TAKKAR

XAR/S504 !?020 Df5585!202'l * MAR/5315/2021 D/2518/2023
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BALRAMPUR CHINI MILLS UMITED.

CERTIFIED TRUE COPY OF THE RESQLUTION PASSED AT THE {10/2023)TH
MEETING OF THE EXECUTIVE COMMITTEE (OF THE BOARD OF DIRECTORS OF
BALRAMPUR CHINI MILLS LIMITED HELD ON MONDAY, THE 171" DAY OF
APRIL, 2023 AT THE REGISTERED OFFICE OF THE COMPANY AT “FMC
FORTUNA”, 2ND FLOOR, 234/3A, A.]. C. BOSE ROAD, KOLKATA - 700020

"RESOLVED THAT Shri Subhashish Ghosh, Manager (Liaisoning) of the Company, be and
is hereby authorized to appear, sign, verify, declare, affirm, make, present, submit and file
all necessary notices, plaints, petitions, written statements, affidavits, undertakings,
vakalatnamas, declarations, appeals, revisions, applications, statements, complaints, papers
& documents and all proceedings and matters in connection with any suit(s) or
proceeding(s) filed by or against the Company before any court of law or any tribunal
including NCLT, NCLAT, etc. or any quasi-judicial or statutory or administrative authority
and in this regard to nominate, appeint and engage advocates, solicitors, counsel or other
professionals and retainers and also to do all such acts, things, deeds as may be necessary or
preper to carry out the purposes mentioned hereinbefore,”

For Balram pyz Chini Mills Limited
O

- =,
¥ i e

e Wl
Manoj A garwal
Company Secretary

Date: 17.04.2023
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Alok Kumar Mishra vs State of Uttar Pradesh & Ors Reply on behalf of Responndent
(M/s Balrampur Chinni Mills (Sugar Unit and Distillery Unit)

1 message

Rahul Choudhary <rcjust1995@gmail.com> Thu, Aug 1, 2024 at 6:08 PM
To: pradeepmisra@yahoo.com

Dear Sir

Please find attached herewith a scanned copy of the Reply on behalf of Respondent. in the captioned
matter. i.e. Alok Kumar Mishra & Anr vs State of Uttar Pradesh & Ors. (OA No. 12/2023)

E Alok Kumar Mishra vs State of Uttar Pradesh & O...

https://mail.google.com/mail/u/0/?ik=3da81bae63&view=pt&search=all&permthid=thread-a:r-6312299458666886039&simpl=msg-a:r-3212239578367...  1/1


https://drive.google.com/file/d/1pTfqDdkiQHbu2vkFnQL4nzIJDp6xArxy/view?usp=drive_web

	15ec0ea4fdf0b3cd442c96432c1654e6644331d74a063d4550f18045a8cac094.pdf
	15ec0ea4fdf0b3cd442c96432c1654e6644331d74a063d4550f18045a8cac094.pdf
	179839/UPPCB/Faizabad(UPPCBRO)/CTO/both/GONDA/2023 Date: 13/04/2023 To,
	BALRAMPUR CHINI MILLS LIMITED UNIT MANKAPUR AGRO DIVISION
	Consolidated Consent to Operate and Authorisation hereinafter referred to as the CCA (Consolidated Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution) Act, 1974 and under Section-21 of the Air (Prevention...
	2. Conditions under Water(Prevention and Control of Pollution) Act -1974 as amended :-
	Industrial Effluent Quality Standard
	3. Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended :-
	Air Pollution Source Details
	4. Essential documents to be submitted by the Industry/Unit as Applicable :-
	General Conditions:-
	Specific Conditions:-
	Regional Officer
	Model

	7ac38b37f52a1e25efcf74a29a5549573160b20e272a57084a7d93505622d8e5.pdf
	7ac38b37f52a1e25efcf74a29a5549573160b20e272a57084a7d93505622d8e5.pdf

